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2097

PARLIAMENT OF INDIA
Saturday  ̂ 10th March, 1951

The House met at a Quarter to Eleven 
of the Clock.

[M r , Speaker in the Chair] 
MEMBER SWORN

Shri Amolak Chand Jain (Uttar 
Pradesh).

ORAL ANSWERS TO QUESTIONS
Montjments in  V inohya Pradesh

•2«56. Prof, S. N. Midira: Will the 
Minister of Edueatkm be pleased to 
state:

(a) whether the attention of Gov­
ernment has been drawn to the dilapi­
dated conditions of the monuments 
associated with Maharaja Chhatrasal 
Bundela in Chhatarpur District, 
Vlndhya Pradesh; and

<b) if so, the steps taken to preserve 
the monuments?

Tlie SflBlster of State for Sehabdita-
tkm (Shri A  F. Jain): (a) Yes, Sir.

(b) The Government of India will 
be responsible for the protection of 
these monuments when they are taken 
over/ Under the Constitution, the Cen­
tral Government can take them under 
their protection only when the neces­
sary enactment has come into force.

Pntf. S. K. Miafara: May I know 
why some of the monuments of histori­
cal significance including the palace of 
Dhubela near Nawgaon and other 
monuments near Maheba have ndt 
been taken up so far?

Shri a : p . Jala: Under the ConsUtu- 
tion, a monument has first to be de­
clared a monument of national import­
ance and then only it can be taken 
over. That question is under the 
active consideration of the Ministry.

Prof, S. N. Mirfira; What are the 
principles which determine that a 
350 P.S.
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monument is of great national signi* 
ficance?

Shri A. P. Jain: The historical and 
artistic eminence of the monuments.

Shri DwivedL' May I know if th« 
Centrally Administered Areas come 
under the area of operation of tb  ̂
ArciMeological Department under t ^  
Constitution?

Shri A. P. Jain: They do. but this 
law is applicable to Part A, Part B 
and Part C States,

Shri Has uthalya: What wiU b«
the estimated cost of renovating UieM 
monuments and preserving them?

Shri A  P. Jain: First we have to 
decide the Question of 
over and then only the questicm of 
spending money on them will arise.

Ammn Swaminadban: M aj
I know if the ShrL Padmanabha Palact 
murals in Travancore have been coo- 
sidered of historical and natioiMU 
importance?

Shri A. P. Jain: The questicm relatM 
to Vindya Pradesh and naturally I am 
not expected to cover the whole ai«t 
of India.

Shriflsuiti Ammn Swamlnadhan: Tbft
hon. Minister stated that steps art 
being taken to preserve the moziu* 
ments. I am asking in that connecUon.

Mr. Speaker: *The monuments**
means the monuments referred to ia 
the question.

Shrimati Ammn Swaminadhan; I
thought that it was any monumeot 
which comes imder the Central Gov* 
emment
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^  ^  3TT ^  ?>D N ’
[Baba Ranmarayan SiBsrfa: The hon. 

Minister stated that those mqruments 
would be taken over under the new 
enactments that would be enforced. 
Can they not be taken under preserva­
tion under the existing laws?]

^  1̂ 0 IRT • ^  ^

fonjBrr ^  %

ftrr ^  ^
^  t  afk anft ^  ^  

f  *nfiwrrfe ^ n’̂ PTFJ
yr *

[Shri A. p. Jain: That law ha& been 
enacted by a Committee of which the 
hon. Member was also a Member. It 
lays down that the Central Govern­
ment has got powers to enact laws in 
respect of such monuments alone as 
are declared of national importance by 
Parliament But Parliament has not so 
far declared the existing monuments 
as of national importance,]

Hyderabad Mint

♦2057. Shrl Sidbva: Will the Minis­
ter of Finance be pleased to refer to 
the answer given to my Starred Ques­
tion No. 113 asked on the 17th Novem­
ber, 1950, and state whether Govern­
ment propose Sicca notes of one rupee 
denomination and two pie copper 
coins to be continued to be issued 
from the Hyderabad Mint?

The Minister o f Finance (Shri C. D. 
Deshmnkh); As already stated by me 
on the 17th November, 1950, these 
notes and coins continue to be issued. 
Under the Part *B’ States (Laws) Act, 
1951, the intention is to replace them 
progressively within a period not ex­
ceeding two years.

Shri Sidhva; May I know whether 
the maintenance cost of this mint is 
met by the Hyderabad State or the 
(^ntre?

Shri C. D. Deshmnkh: The mint has 
now been taken over by the Ontre.

Shri SMhra: May IJmow wither 
it is self-supporting. What is the cos»t 
of maintenance?

Shrl 0. 0. Dedmmkh: I must have 
notice of the question.

) V  I
tf f*— ' (cen t)

[Giaai G. S. Mnsaflr; Do the Gov- 
emment propose to introduce any Cent 
system regarding the coins?]

Mr. Speaker: I thmk the hon. Mem­
ber has tabled a separate question on 
that.

Sliri M. L. Gnirta: May I know if 
after the Hyderabad currency has been 
discontinued this mint will be main­
tained or will be closed?

^bri C. D. Deshmnkh: That will
depend upon the work turning up 
afterwards. I thmk a decision will be 
taken in the light of the circumstances 
then prevailing what to do with the 
mint

Shri Hnssain Imam: Is there any 
parity between the Sicca rupee and the 
Indian rupee or is there any difference?

Shri C. D. Deshmnkh: They are not 
at present at par.

Shri S. V. Naik: What other notes 
and coins are issued from Hyderabad?

Shri C. D. Deshmnkh: No other new 
coins and notes are issued except the 
two mentioned in the question.

Shri K. V. Ranga Reddy: May I
know whether compensation is given 
to the Hyderabad Ck»vemment for 
taking t>ver the mint and if so, how 
much is the amount?

Shri C. D. Deshmnkh: That must be 
part of the general financial integra­
tion scheme. I do not think any 
separate .settlement has been made only 
in regard to the profits arising from 
the mint

Shri Sidhva: The hon. Minister stated 
that progressively this mini will be 
closed down in the course of two y e ^ . 
Am I right in understanding that after 
two years the Sicca notes and rupees 
will be stopped from being issued m 
this Hyderabad mint?

Shri C. D, Deshmnkh: That is the 
intention, that is to say, to bnng atout 
the transition completely to Indian 
currency within two years.

Installation of T ransmitters

*2958. Dr. Ram Snhhag Single Will 
the Minister of Information and

i>e pleased to state the number
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of 10 K.W. medium wave transmitters 
which are to be installed in the year, 
1951?

The Minister o f State for Informa­
tion and Broadcausting (Shrl Diwakar):
Two,

Dr. Bam Snbhag Singfa: May I know 
where these transmitters are goizig to 
be instaUed?

Shri Diwakar: In Nagpur and
Gauhati.

Dr. Bam Snbliag Siagli:
the estimated expenditure lor ; 
these transmitters?

Shri Diwakar: It is about Rs. 6 lakhs 
in each case.

Kanwar Jaswant Singh: Is there any 
proposal to instal any transmitter in 
Rajasthan in the near future?

Shri Diwakar: Not under considera­
tion just now.

Shri S. N. Das: Is there any pro­
gramme for the installation of these 
transmitters elsewhere?

Mr. Speaker: These questions have 
been replied to many times.

Shri ScnidhI: Is there any difference 
between the estimated cost as given 
out last year and the actual installation 
cost subsequently?

Shri Diwakar: I do not remember 
what the estimated cost as given out 
last year was, but it is possible that 
they differ.

International Bank of India

•2059 Shri Sidhva: Will the Minis­
ter of Finance be pleased to state:

(a) what percentage of deposit 
money of depositors was paid by the 
International Bank of India which had 
closed down;

(b) whether any call has been made 
on shareholders for payment of 
balance money of shares since the 
Bank stopped receiving deposits; and

(c) what is the position of the said 
Bank at the moment?

•ae M b ^ r  of Finance (Shri C. D. 
Deshmukh): (a) Government under­
stand that the Bank has fully paid off 
all the deposits except a small fraction 
which the parties concerned have not 
withdrawn in spite of repeated 
reminders,

(b) As far as Government are 
aware, no call was made on share­
holders for payment of the reserve 
liability on partly-paid up shares after

the date of the prohibitory order oo 
the Bank.

(c> Government understand that the 
Company has changed its name to 
“The Vasant Investment Corporation 
Ltd.” and no longer conducts any bank­
ing business.

Shri Sidhva: The hon. Minister said 
that all amounts, excepting a small one, 
have been paid off. May I know 
whether there is any amoimt due to 
creditors apart from the depositors, 
and shareholders which remains un­
paid?

Shri C. D. Deshmukh: I have no in-̂  
formation about the creditors. My 
information relates to deposits out ot 
which Rs, 4 lakhs have not 3̂ t beoi* 
paid, because the parties concerned 

.................. them inwill not withdraw 
repeated reminders.

spite of

A ppointment of Judges of H igh 
Courts

*2063. Shri BaJ Kanwar: Will the 
Minister of Home Affairs be pleased 
to state:

<a) whether it is a fact that a Con­
ference of lawyers of Uttar Pradesh

• recently held at Meerut passed a reso­
lution to the effect that appointment 
of judges of High Courts should no 
longer be made by the Home Ministry 
of the Government of India but by 
the Ministry of Law;

(b) whether it is a fact that a similar 
demand was made by Lawyers of 
other States on previous occasions also; and

(c) if the reply to parts (a) and (b) 
above be in the affirmative, whether 
Government have examined this 
suggestion and if so, with what resultl

The M in i^ r  o f Home Affairs (Shr 
Bajagopalachari): (a) A copy of £ 
resolution to this effect was received 
from the U.P. Lawyers Conference 
about three weeks after receipt of this 
question.

(b) So far as I have any informa­
tion, no,

(c) Government do not propose to 
take any action on the representation 
of the Uttar Pradesh Conference of 
Lawyers, although of course, it will be 
noted that this was the view of that 
Conference.

The question of which Ministry 
should concern itself with particular 
subjects is an internal matter for the 
Cabinet, as to what is defined in the 
Constitution as a means for the more 
convenient transaction of the business 
of the Government.
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IShii SaJ Kjmwar: Are Government 
'aware that it is a very old demand 
that the appointment of High Court

- Judges should be the concern and res­
ponsibility of the Ministry of Law and 

^ ot of the Ministry of Home Affairs?
Mr. Speaker: Order, order. The hon. 

Member is entering into an argument.
£airi Raj Kamwar: Am I correct in 

suggesting that the present-----
Mr. Speaker; He need not carry on 

the argument in the form of a question.
ShH Raj Kaiiwar: Is it a fact. Sir, 

that the present practice is a relic and 
a remnant of the olden days?

Mr. Speaker: Order, order.
Shri Kamath: With regard to the 

appointment of Judges of High Courts, 
is it the practice that the Home ' 
Ministry or rather the Home Minister 
consults his Colleague, the Law Minis­
ter before appointments are made, or 
does the matter go before the Cabinet 
as a whole?

Siiri Rajagopalachari: The procedure 
for the appointment of High Court 
Judges was recently re-examined and 
a definite procedure has been laid 
iiown by the present Government in 
that respect Consultations take place 
among the Chief Justice of the State 
coac^ned, the Chief Minister o# the 
State concerned, the Home Ministry 
here, the Chief Justice of India and 
then the matter is submitted to the 
President for final orders.

Further information as to whether 
the Law Minister or the Works Minis­
ter or the Home Bdinister is separately 
consulted cannot be a subject matter 
o£ an answer from me.

Shri Kaznti: What is the reason that 
the Law Minister is disqualified from 
being consulted?

Mr. Speaker; It is never alleged that
he is di^ualified.

Flood Reliep G rant

Sh»l B. R. Bliacat- Will the 
Minister of Finaace be pleased to refer 
to the answer to Starred Question 
No. 1003 for 18th December, 1950 and 
state:

(a) whether the request of Assam 
Government for an earthquake and 
flood relief grant has been acceded to; 
and

(b) if so, to what extent?
Hw Mittister «f Finance (Shri C. D. 

Deiiiiitiiiai): (a) Yes, Sir. The request 
of the Assam Government has been 
accepted in principle.

(b) The Government of India have 
agre^ to meet as grant 50 per c&ai. 
of the actual expenditure incurred on 
repairs to all Government buildings 
and those of local authorities; repairs 
to roads and communications; and 
repairs to non-Govemment educational 
and other institutions. They have also 
agreed to give the balance of the ex­
penditure on these items as loan, if 
the Government of Assam so desire.

Sliri B. R. Bhagat: May I know
whether the purpose of the grant in­
cludes river training in Assam? -

Shri C. D. Desiimiikh: We have held 
that river training is work of perma­
nent development which does not fall 
within the category of relief projects.

Shri Kamath: What. Sir, was the 
total amount asked for by the Assam 
C^vernment for earth quake relief as 
disclosed by the Home Minister. I 
believe, in the last session and what is 
the amount granted now?

Shri C. D. Deshmukh: The sum asked 
for was Rs. 3*47 crores spread over 
three years. That is for various heads: 
creators’ relief, test relief, medical aid, 
agricultural aid. repairs, reconstruction 
and training of rivers, education aid, 
grants to local bodies, air survey and 
photography. That has been examined 
in consultation with a representative 
of the Assam Government and this 
arrangement which I have referred to 
was arrived at, after consultation.

Sbai Soiidhi: About what date. Sir?

Shri C. D. Deshmukh: The State Gov­
ernment were informed on the 30th 
Deceinl>er, 1950. All relief expenditure 
should be financed from the Governor's 
Relief Fund, the Prime Minister’s 
Relief Fimd and other non-official 
sources. Permanent works, like train­
ing of rivers, measures of protection, 
etc., ^ould be considered by the State 
along with their other development 
works and financed by them with such 
assistance as may be TOssible to give 
on the basis of all-India priority. For 
the rest we would give 50 per cent, of 
the actual expenditure incurred on 
repairs as grant and the balance in 
loan.

Maolyi Wajed AU: What was the 
amount paid du^ng the year 1950-51 
and what is proposed to be paid during 
1951-52?

Shri C. D. Deshmukh: I do not think 
any payment has been made b^ause 
demand Is made after expenditure is 
incurred for reimbursement. It is not 
a ways and means problem, but a 
problem of assistance.
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Oamodar V alley P rojects

Shri B. R. m iasat: Will the 
Minister of Natural Besonrees and 
Seleatifle Research be pleased to state:

(a) whether doubts have been ex­
pressed by experts regarding the 
Damodar Valley Projects owing to the 
Damodar Basin being possibly in epi> 
central tract;

(b) if so, has this position been 
fully examined; and

<c) whether any further change in 
design is expected to take place in 
order to withstand possible ea^quake 
shocks?

The Deputy Minister o# Works, Pro- 
ductioa and Supply <Shri Buragiriiaiii):
(a) and (b). No, Sir., On the contrary 
the Geological Survey of India have 
stated that “the Damodar Basin is part 
of the stable peninsula and has not 
undergone faulting or folding since the 
Mesozoic era, although it has subse­
quently been subjected to regional up­
l i f t T h e y  have also stated that 
“severe shocks do not originate in the 
Damodar Basin” and that nhe seismic 
zone lies 150 miles to the oorth, and 
it is from shocks of very great intensity 
originating in this zone that the 
Damodar Basin feels the fringe effects**.

(c) The factors as already stated, 
were known before any designing was 
doner and no change in the existing 
designs will be necessary on their 
account.

Shri B. B. Bhagat: Who were the 
experts who examined this matter?

Shri Buragohaiu: The experts of the 
Geological Survey of India.

Shri B. E. Bhagat: Was there any 
difference of opinion among ^em on 

^this point?
Shri Buragtihalii: There was no

difference of opinion. Some of them, 
after later investigations, have suggest­
ed that some of the dams should be of 
concrete instead of earthen.

Shri Sldhva: May I know. Sir, 
whether an Engineer who was appoint­
ed on this project had expressed an 
opinion that the site selected was not 
suitable and that this was not accepted 
by the Damodar Valley Corporation 
and therefore he was dismissed from 
service? May I know if this matter 
has come to the notice of the hon. 
Minister, and if so what steps have 
they taken?

Shri Buragohain: Government is not 
aware of any such thing.

Shri KamaUi: How far approximate­
ly. Sir, is the Damodar Basin from the

centre of the region where the disas­
trous earthquake occurred in Bihar in 
1934?

^ r i  Buragohain: That will be mor 
than 150 mUes.

Floods

•2066. Paudit Mnnishwar Datt 
Upadhyay: (a) Will the Minister of
Natural Resources and Scientifie Re­
search be pleased to state what 
measures to check or to minimise the 
devastating effect of floods in India 
are being suggested by the regional 
conference under the au^ices of the
E.CA.F.E. Flood Control Bureau meet­
ing in Delhi?

(b) What countries are taking part 
in this conference?

H ie Deputy Minister o f W oiks, P ro- * 
duction and Supidy <Shri B un gubain ):
(a) I would invite the attention of the 
hon. Member to the reply given to  
Starred Question No. 1946 on the 7& 
March, 1951 by Shri B. R. Bhagat with 
which was ftid on the Table of the 
House, a copy of the recommendations 
of the regional conference of the 
Bureau of Flood Control held in New 
Delhi under the auspices of E.C.AJ'J^ 
in January last.

(b) The countries which participated 
in the conference are; •

Australia, Burma. Cambodia, Ceylon, 
France. India, Indonesia, Netherlands, 
Newzealand, Pakistan, Thailand, U.SA., 
U.S.S.It, Viet Nam.

Pandit Munlshwar Datt Upa^Biyay:
May I know whether any of the 
measures suggested by them have beeb 
accepted by Government?

Shri Buragohain: They are 
under consideration. Sir.

now

Shri R, Velayudhan: May I know* 
whether the hon. Minister has got any" 
information regarding Flood Control: 
which was discussed at the E.C.AF.E. 
conference held at Lahore recently?

Shri Boragohain: I have not got the 
material that was discussed in the last 
conference at Lahore. It was a very 
recent one.

Pandit Munishwar Datt Upadhyay:
May 1 know whether these measures 
are to be examined by the Planning 
Commission or by Government?

Shri Buragohain: They will be exa* 
mined by the Ministry concerned,
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TB faidus Masaodl: WUl fhe dredger
scheme to save Kashmir from floods 
ye brought before the Conference?]

Shri Bim8«li«fai: That is a separate 
uestion altogether. Sir.

Social T eksxoois

♦2«67. Shri R. TelayaAaa: (a) Will 
the Minister of EdocatloB be pleased 
to state whether Dr. Gardner Murphy 
has completed his study of social ten­
sions in India?

(b) What are the important social 
tensions in the country over which he 
is conducting researches?

The Minister of State for R c^bU ita- 
tion (Shri A. P. Jatn): (a) Yes. Dr. 
Gardner Murphy who was appointed 
by U.N.E.S.C.O. as Technical Consult­
ant to the Government of India for 
their tensions project has completed his 
assignment. A detailed statement is 
placed on the Table of the House. 
[See Appendix XIV, annexure No. 32.]

<b) The research on social tensions 
has been throughout conducted by 
Indian scholars. The list of important 
subjects of research is given in the 
Enclosure to the statement.

Shri R. T^yodhan: May I know 
whether subjects Jike religion, caste or 
community, or the tensions between 
various political parties like the Justice 
Party and the Communist Party were 
dealt with in this research?

Shri A. P. Jain: A full and compre­
hensive statement has been placed on 
the table and from a perusal of the 
statement it will be found that 
religious, provincial, linguistic and 
racial tensions were studiw. In addi­
tion to that a project of enquiries into 
tensions affecting intematlonal under­
standing was also the subject matter 
o f study.

Shri R. Y^yodhan: May I know 
what practical application the study of 
tension has got on the future pro­
gramme, policy or plans of the Gov- 
•emment of India?

Shri A. P. Jain: So far, I think they 
are only in the study stage. After 
some final results have been achieved, 
of course they will affect governmental 
and other policies.

Shri Kamafii: Is it not a fact that 
tensions, social or otherwise, are more 
flevere in Europe and America, and has 
this Dr. Murphy had any experiience in 
the study of social and other tensions 
In his own dountry or in Europe?

Sliri A. P, Jain: Well, Dr. Murphy 
had certainly experience of the ten­
sions, but I am not a sufficiently quali­
fied man to say whether the tensions 
in Europe are more severe than in 
India.

Shri R. Vdayadhan: May I know 
whether the Planning Commission 
whidi is said to be preparing its reports 
in a few months* time has anything to 
do ^ th  the study of these tensions by 
this Professor?

Shri A. P. Jain: The study of these 
tensions has been undertaken at the 
suggestion of the U.N.E5.C.O. and, so 
far, I do not think that the Planning 
Commission has anything to do with it.

Dr. Ram Sabhag Singh: May I know 
the specif5c purpose for which Dr. 
Mu^hy was commissioned to study 
social tensions in India and how the 
Government of India is going to utilise 
the report of the study?

Shri A. P. Jain; 'He was a technical 
Consultant and it was with his advice 
that six principal research teams were 
set up brides a few more minor ones.

Shri Gantam: What steps do Govern­
ment propose to take to remove these 
tensions?

Mr. Speaker: It is a matter for study 
and research. I am going to the next 
question. ^

Mineiul Rksoxjrces, ^
•2068. Pandit Mimishwar Batt 

Opadliyar. Will the Minister of 
Natittal Resoorccs and Re*
seaidi be pleased to state:

(a) what important minerals have
been found and in what States as a 
result of the Geological Survey of 
India in 1949; ^

(b) whether these mineral resources 
promise good supply and approach;

<c) what localities Government pro­
pose to undertake working up imme­
diately; and

(d) what is the estimated amount of 
expenditure involved in working up 
this scheme?

Hie Deputy Minister of Woritt, Pro- 
doetkm and Supply (Shri Bnragoihain):
(a) and (b), A statement iriving infor­
mation obtained as a result of investi­
gations carried'out by the (Seological 
Survey of India during the field season
1949-50 is laid on the Table of the 
House. [See Appendix XIV, annexure 
No. 33.]

(c) The esEploitation of minerals iŝ  
the concern of State Governments.

(d) iDoes not arise.
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P u d tt  Mimialiwftr D«tt X iw A y s y ;
May I know what i>arts of the country 
were surveyed in 1949?

Shri Baragohain: I have given the 
list of the minerals together with the 
extent of the minerals available, in all 
those areas that have been surveyed.

Pandit Mimlshwar Datt Upadhyay:
I wanted to know the areas that were 
surveyed.

BIr. Speaker: Are they given in the 
statettient?

Shri Boraffoliain: Yes, Sir, the loca­
tions have been given and also the 
extent of minerals that are available. 
It is a very long list

Shri Dwivedi: What arrangements do 
Government propose to make in the 
case of the States which are under the 
Central Government?

Shri Buragohain: But the mines are 
worked by private agencies only.

Pandit Munishwar Datt Upadhyay:
What is the contribution of the State 
Governments in the working of these 
mines? Do they solely take it up or 
does the Centre also come in?

Shri Buragohain: Actually they do 
not take It up. It is private p^ ies 
who do the work. But in the first 
instance it is the State Government’s 
concern to grant a prospecting or any 
other kind of licence to work these 
mines.

Or. Dcshmnkh: Does Government 
make any special effort for the 
exploitation of the mineral wealth of 
the country or is it only in the normal 
course that the matter is dealt with? 
Is there a special plan for the rapid 
exploitation of the mineral wealth of 
the country?

Shri Buragohain: In the case of 
strategic materials of course Govern­
ment have taken certain definite steps.

Pandll Mnnlshwar Datt Upadhyay:
Who was In charge of this survey in
1949, an Indian or a foreigner?

Shri Bnragohaln: The Geological
Survey of India and the senior officials 
of that organisation.

Indian School or Mines» Oranbad
Pandit Munishwar Datt 

Upadhyay: (a) Will the Minister of 
Natnral Besoiirces and Sclenttte Re­
search be pleased to state what is the 
maximum number of students admit- 

.to the Indian School of Mines, 
Dhabbad?

(b) How m&aj teachers are ^ r e ?

(c) What is the aimiial exi^eoditure 
incurred by Government on this Insti­
tution and how many students has it 
trained and in what subjects?

The Deputy Minteter o f Works. Pro­
duction and Snpi^ (Slui Boragohain);
(a) The maximum nimiber of students 
that can be admittcKl to the Indian 
School of Mines each year in ihe I year 
class is 48. The total ntrniber on the 
rolls today is 153.

(b) There are at present 28 pro­
fessors, lecturers and other instructors 
in the Sdiool. Six lecturers* posts are 
vacant and these are being filled 
through the U.P5.C.

(c) A statement showing the annual 
expenditure incurred by Government 
on the Indian School of Mines during 
the last 5 years is laid on the Table 
of the House. Since the establishment 
of the School in 1926, 439 students have 
been trained. Of these, 389 received 
training in Mining Engineering and 50 
in Geology,

STATEMENT
The annual expenditure incurred on 

the Indian School of Mines during 
the period of 5 years ending 1949-50,

Expenditure otĥ r Exp nriture 
exp 'ndit'UT3 on oonetrac- 

Year oa construction. tion.

Rs. Rs.
I94546 2,26,678 1,12,396
1946-47 3,11,618 36.879
1947 48 3,16,438 1,?4,613
1948-49 4,73,443 1,66,572
1949-50 6.49,556 5,77,910

Pandit Munishwar Datt Upadhyay;
Have these persons been employed?

Shri Buragohain: I would like to 
have notice. Presumably, they have all 
been employed.

Pandit Munishwar Datt Upadhyay:
Are the students given stipe*%;is? If 
so, how much and for what period?

Shri Buragohain: They are given 
stipends but with regard to the 
amount, I should like to have notice, 
I have not got that information with 
me.

Pandtt Muidahwar Datt Upadhyay:
What is the minimum qualification 
required for a student to get admission 
to the School?
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Shii BancolialB: They must be 
Intermediate or they must pass an 
equivalent examination. *

Sbri Abdos Sattar: Will the hon. 
Minister please state the number of 
students admitted State-wise?

Shri Buragohaln: 44 are allotted to 
different States as follows:—Madras 3. 
West Bengal 3, Bombay 2, Bihar 3, 
Orissa 2, Uttar Pradesh 2, Madhya 
Pradesh 2, Assam 2, East Punjab 2, 
Delhi, Ajmer, Merwara and other Cen- 
telly  Administered Areas 3, Saurashtra 
1, Madhya Bharat 1, Rajasthan 1, 
Patiala, Vindhya I^adesh 1, Hyderabad 
1, Mysore. Travancore and Cochin 
Union 1, Scheduled Castes 4, Pakistan 
6» Indian and indigenous students from 
other Commonwealth and foreign 
countries 2. This is the allocation of 
seats.

Dr. Desluniiidi: Is this allocation 
being strictly adhered to in actual fact?

Shri Bnragohaiii: Yes, Sir.

Shri Gaatam: Does the School satisfy 
the needs of the country or there is 
stiU greater demand on the part of the 
public? If so what steps do the Gov­
ernment propose to expand the train­
ing in the Centre?

Sbri Borag<(Aai]i: There is demand. 
Sir, for improving this institution and 

now a proposal for starting a post 
graduate section is under tli3 con­
sideration of the Govemment

Sbri A. C. Goha: Mar I know on 
what basis, has the allocation been 
made? Is it according to the contri­
bution from the Provinces or the num­
ber of students coming forward from 
the States?

Shri Bnragoliain: I should like to 
have notice of that question.

Mr. Speaker: Next question.
, N a tio n a l  A r t  G a ix e r t

*207d. Dr. Deshmokh: <a) WiU the
Minister of Education be pleased to 
state whether there is any proposal to 
have a National Art Gallery in Delhi?

(b) What is the progress which such 
a proposal has made so far?

<c) By what time is it expected that 
the proposal would fully materialise?

The Minister of State lor RehabUita- 
lion (Shri A. P. Jahi): (a) and (b). 
The Government of India have had 
under consideration a proposal to 
establish a National Art Gallery in 
Delhi but owing to financial stringency, 
it has not been possible to proceed with 
^  proposal.

(c) It is not possible to say when the 
proposal can be pursued actively.

Dr. DeahmtiUi: Is any effort being 
made to acquire any paintings of 
national importance that may be avail­
able at the present moment, or is the 
whole matter being left over because 
of the financial di&ulties?

Shri A. P. Jain: Except for the pur­
chase of a few paintings it appears 
that the whole matter is being left over 
for the future on account of financial 
stringency.

Prof. S. N. Mishni: May I know 
whether any exploratory work has 
been done in this connection and 
whether any amount has been spent 
over it?

Sbri A. P. Jain: I have said in answer 
that it has not been possible to pro­
ceed with the proposal, and naturally 
that means that very little hm been 
done.

Sbri S. N. Das: What was the esti­
mated expenditure to start with?

Sbri A. P. Jaia: When the proposal 
has not been taken up, where does the 
question of estimated expenditure 
arise?

Sbri A. C. Guba: When they have 
not got the money, have the Govern­
ment considered the idea of taking the 
help of some non-official Art Societies?

Shri A. P. Jain: Does the hon. Mem­
ber mean with regard to finances?

Sbri A. C. Gnba; As regards the 
National Art Gallery, have Govern­
ment considered the idea of taking tbe 
help of some non-official Art Societies, 
so that with some help from the Gov­
ernment, tiiey may put up a National 
Art Gallery.

Sbri A. P. Jain: Non-official help is 
always welcome.

Mr. Speaker: Next question.
Se izu r e  or Gold

*2#71. Shri Ratbnaswamy: (a) Will 
the Minister of Finance be pleased to 
state what is the total value of gold 
seized from smugglers during the last 
twelve months?

(b) How much did it cost the ex­
chequer to seize this smuggled gold?

Tbe Minister of Stole for Finance 
(Sbri Tyagl): (a) The total value of 
gold seized during the twelve months 
from 1st January, 1950 to 31st Decem­
ber, 1950 was Rs. 1,00,20,000 approxi­
mately.

(b) No staff is employed exclusively 
for pireventing the smugglhig of gokL
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Bathnaswamy: Is it a fact that 

most of our dollar resources have been 
consumed by this gold smuggling?

Sliri Tyagi: I have heard so, but I 
do not think that most of these 
resources have been consimied by gold 
smuggling.

Minisier of Finaiice (Shri C. D. 
DeshmiiUi): I do not think that even 
by the wildest imagination this could 
happen that most of our dollar 
resources were consumed by gold 
smuggling. These estimates differ. It 
^ very difficult to make an estimate 
in regard to a thing like smuggled 
gold, but it must be a very small per­
centage of our total export trade \ t̂h 
dollar areas.

Shri Hnssain Imam: What amount 
has been taken credit of in this year 
and in future years from gold 
smuggling?

Shri Tyagi: It will depend on facts.Sir. *
Mr. S p ^ e r :  We will go to the next 

question.

Sal WAN Higher Secondary School, 
Rajendar Nagar

*2072. Babn Ramnarayan Siogh: Will 
the Minister of Educatioii be pleased 
to state:

(a) the number of displaced children 
in the Salwan Higher Secondary 
School at Rajendra Nagar, New Delhi;

(b) the amount of building fund 
realised from the students till the end 
of 1950;

(c) whether the money so realised 
has on any account, been spent or 
stands deposited and if so, where; and

(d) whether Gk>vemment have defi­
nitely asked the manager of the School 
to stop realisation of this fund and if 
so, with what result?

The Minister of State for RehabUita- 
tioB (Shri A. P, Jain): (a) There are
two Sahvan Higher Secondary Schools 
in Rajendra Nagar, one for boys and 
the other for girls. The number of 
displaced students in the two schools 
is 2,417.

(b) Rs. 13,320.
(c) The money has been used to 

defray expenses incxirred by the 
management for the betterment of'the 
students or payment of sr Varies to 
teachers.

(d) Yes. The management has 
stopped the realisation of this fimd 
with effect from the 31st January* 
1951.

[l^lra BamBanyan Singh: Is such a 
fund realised from the students of 
other schools in Delhi or not?] ,

1^0 I JJ5

^  ^  Thrr
"W Ttl

,  [Shri A- P. Jain: No, Sir; it ia 
against the usual practice and there­
fore it has been stopped.]

[Bahn Ramnarayan Singh: Hoŵ
much money has been cqntributed by 
the Government to that school towards 
its building fund?]

# eft?Tf3fTT wrm t o  
^  ^  ^  fclT  f  I

[Shri A. P, Jain: The Ministry ot 
Rehabilitation has given tiiirty
thousand rupees to that school towarda 
its building fund.] *

aftr ^  ^  | ?

[Babn Ramnarajran SIngfa: What
other aids are? given by the Govern^ 
ment to that school?]

qo qto
ferr j

 ̂ ferr :

^  fecr fSIK ^
^  I

V ^  feq  ’Thr 'TTX:
^  i
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OTft ^  ft*rr ^
Vo^ ô mm I ark 3R TO 
^  fejT ^  T^ t  ^\»^oo
«ftr OTfipiff #  finj ferr iPTT
t  ^\\o -mm {

[Shri A. P. Jain: Formerly the 
Ministry of Rehabilitation used to give 
aid to it  Till May, 1950 it gave four 
thousand and seven hundred rupees 
ioT the boys' school and five tiiousand, 
lour hundred and fifty rui)ees for the 
girls" schooL Afterwards aid was 
given to it from the Budget of Delhi 
State. Rs. 40,180 and Rs. 7.550 have 
been given to the school for boys and 
the girls’ school respectively and at 
present a sum of Rs. 17,300 is being 
given to the former.]

Shri Kunath: What work had Mr. 
Salwan done in his Province before he 
came to India after Partition, in the 
matter of schools in general?

Shri A. P. Jain; The Salwan Educa­
tion Trust was running a Boys’ High 
School at Peshawar, which was c l o ^  
after the Partition.

Wft TnFiRRer

^  ^  an?fr I  ?
[Aalm Ranmarayaii Siiigli: Is the 

irnuit to Salwan School ^ven every 
month or the amount for the entire 
year is given in lump sum?]

^o 4̂ 7 : ?ft?gr f^nr ipiirr 
^  feiT n̂rr i to v t
?ft #  aFTf ^  ^  ^
^  ^  T O  ft  »rf mttm

^  I
[Shri A. P. lain: Rs. 30,000 were 

given for building purposes. This has 
nothing to do with the yearly grant 
About the rest of the grants I have 
already given the dates. The question 
t>f annual grants, therefore, does not 
trifle at alL]

fin  : ^  TO #  
^  fiwT

STRTT t  îT afk «nn: ferr ^rar 
f  ’TT r*iwdi t  ^  ^  ?

[Baba Ramnarayan Singh: Is the
money for moAthly expenditure given 
to it every month or not? If it is 
given every month, does the school 
receive this amount regularly or not?]

tA 1{0 #T  : 5ft
^  >riJT t i  ''11%̂  t

K® ^
# firar I wR ^

jn4 3IT# t  ^
rft T tf ariwr s  I ^
<mr fisPFm !i|f t  PP 3 ^

TT f^wai ^ I

[Shri A. P. Jata: It has been given 
for the current expenditure. It is 
obvious that it does ^ t  in any way, 
relate to any annual erant. Till May.
1950 the grant was given by tne 
Ministry of Rehabilitation a ^  
wards the aid was given by the State 
Government Hence the 
giving it after the expiry th^nan- 
rial vear on the 31st March does not 
arise at alL I am not In receipt of any 
information that the grant is not re­
ceived regularly.]

a  w. I. N. c,
•2073. Shri Krishnanand Rai: Will 

the Minister of NatnraJ Resources and 
Scientific Researdb be pleased to state:

(a) whether the Central Water 
Power, Irrigation and Navigation Com* 
mission has submitted any report or 
advice either to the Central or any 
State Government to improve inland 
navigation in India; and *

(b) if so, whether any State Gov­
ernment has finalised any scheme to 
start inland water transport?

The Deputy Minister o f Works, Pwk 
dnction and Supply (Shri B arag< ^ in );
(a) The Central Waterpower, Irriga­
tion and Navigation Commission has 
carried out preliminary surveys with 
a view to developing inland navigation 
on the Mahanadi river and on a num­
ber of rivers in the Ganga valley. No 
regular report as such, has been sub­
mitted but as a result of the investi­
gations. the Central Waterpower, Irri­
gation and Navigation Conunlssion has 
suggested an order of priority for the 
development of inland navigation.
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(b) It is proposed that the reach of 
the Ganga river from Patna-Buxar to 
Allahabad, should be developed arst. 
Certain proposals in this regard are 
under consideration. Government of 
India have no information about the 
flnalisation of any scheme for inland 
water transport by any State Govern­
ment

Shri Kridmanand Rai: May I know 
whether any of the sdiemes proposed 
by the Commission is going to be taken 
up by the Government this year?

Shri Buragvdiaiii: I have already 
stated that an order of priority has 
been decided upon. The first priority 
has been given to the Ganga river 
from Buxar to Allahabad.

Shri Krishnanand Rai: I wanted to 
know whether this thing is going to 
be taken up in 1951-52.

Shri Biiraj;:ohain: The matter is 
under consideration between the 
Ministry of Transport and this 
Ministry.

Shri Krishnanand Rai: May I know 
whether any sum is being allotted to 
any State Government to implement 
any of the schemes proposed by this 
Commission?

Shri Buragohain: I should lik^ to 
have notice of the question.

Dr. Ram Snbhag Singb: Is it a fact 
that most of the boats plying between 
Buxar and Lalgolaghat have been 
diverted to Pakistan by the shipping 
companies?

Shri Biiragohaiii: I should like to 
have notice.

Shri Hussain Imam: Is it a fact that 
the C.W.LN.C. made some enquiries 
with regard to the opening of a ship­
ping canal from Calcutta to the sea 
and may I know what happened to 
that scheme?

Shri Baragohaln: I have not got the
information with me; I should like to 
have notice of that question too.

Pandit Muaishwar Datt Upadhyay:
May I know the navigable waterways 
in India?

BIr. Speaker: I think it is too wide a 
question. Next question.

COORG

*2074. Shrt M. V. Rama Rao: WiU
the Minister of Home Affairs be pleas­
ed to state:

(a ) whether it is a fact that Gov­
ernment propose to include Coorg 
within the jurisdicUon 6f the High 
C ourt ctf BAysore;

(b) if so, when this proposal is to 
be given effect to; and

(c) whether it is proposed to bring 
any other branch of the administra­
tion of Croog into the administrative 
structure of Mysore?

Tlie Minister o f  Home Affairs (Shri 
Rajagopalaehari): (a) and (b). Gov­
ernment have under consideration a 
proposal to extend the jurisdiction of 
the Mysore High Court to Coorg.

(c) No other such proposal is at 
present under consideration.

Shri M. V. Rama Rao: May I know 
when it is likely to materialise?

Shri Rajagc tchari: If the refer­
ence is to the Mysore High Court 
taking over the work, most part of the 
consultation is over and we are wait­
ing for the Government of Mysore to 
agree.

Shri Damodara Meaon: May I know 
whether this proposal is a prelude to 
the merger of Coorg in Mysore?

Shri Rajagopalachari: This proposal 
has nothing to do with the merger. It 
is merely a question of disposal of 
judicial matters.

Shri Venkataraman: Is it not a fatt 
that at present appeals lie to the 
Madras High Court and if so, what is 
the special diflRculty felt by the Coors 
Administration to have this transferred 
to the Mysore High Court?

^ ir i  R ajagw O adiari: It is true that 
now the appeals lie to the Madras High 
Court. But the Chief Commisiuoner 
made the proposal and the Coorg 
Legislative Council supported the pro­
posal and actually adopted a resohitioa 
making a recommendation to the Gov­
ernment of India to this effect It is 
not possible for us to go behind that
Deportation of Nationals or Foreign 

COUNTHIES

*3075. Shri M. V. Rama Rao; WiU
the Minister of Home Affairs be pleas­
ed to refer to the answer given to 
starred question No. 1510 asked on the 
16th February 1951, regarding depor­
tation of nationals of foreign countries 
and state:

(a) the number of nationals of each 
foreign country who have been so 
deported; and

(b) the grounds on which ordCTS of
deportation were made? ^

The MOnister o f Home Affaits ( S M  
R ajagw daehari): (a) and (b). A



*119 Ota\ Answers 10 HlARCH 1951 Oral Answers 2120

statement is laid on the Table of the 
House.

STATEMENT 
The number of nationals of each 

foreign country who have been de­
ported and the grounds on which 
orders of deportation were made.

Kumber o f Nationality Beaaons for 
persons deportation

deport 3d from 
India during 

1960

18
1
1
1
2
2

32

Tnbal Pathcn 
Burmese 
Iraqi 
Fionoh 
Chinese 
Portugese 
(Native of 

Goa) 
Tibetan 
Afghan 
Ycm̂ in

'{ Oiminal acti- 
! vitiee includ- 
I ing tra£Bo in 
I wom.n and 

snniggling, 
unsuthoristd 
entry into ih e 
ountry and 
ovrrstayal of 

c4itbori».'d 
period o f 

stay.

Shri M. V. Rama Rao: May I know 
the number of forei^ nationals who 
were deported for illicit traflftc in 
women?

Shri Uajagimalacliari: I have given 
a fairly full statement Five persons 
have been asked to go away on account 
of undesirable activities in the immoral 
traffic line.

Shri M. V. Rama Rao: May I know 
whether any foreign nationals have 
been deported for espionage?

Shri Rajairoi»alachari: No, Sir. A 
good number have been deported for 
criminal activities, a few for immoral 
traffic, as I have already stated, and 
quite a few for smuggling. No question 
of spying has come up here.

Shri M. V. Rama Rao: What were 
the commodities that were being 
smuggled for which they have been 
deported?

Shri Rajagopalachari: So far as
smuggling goes, there is only one case 
in the list. The commodity is not in 
my paper Just now. But. it may not 
be quite right to go into very great 
details about foreigners who have been 
sent away.

Shri Ghole: May I know the
nationality of the five persons who 
have been deported for illicit traffic 
in women?

Shri Rajagopalachari: Not Europeans. 
Sir,

Mr. ^leaker: Next question.

Hindi Pubucations

•2«7€. Shri Jagaimatti Das: (a) Will 
the Minister of Ittformatioii and Broad> 
casting be pleased to state the expen­
diture incurred on Hindi publications 
issued by the Publications Division 
during 1950?

<b) What was the income from the 
sale of these publications?

The Minister o f State for Informa­
tion and Broadcasting (Shri Dlwakar):
(a) Accounts are not maintained 
acrording to Calendar years. The 
estimated expenditure, excluding cost 
of establishment and pai>er where 
suppUed by the Controller of Printing 
and Stationery, during 1950-51 is 
Rs. 70,392.

(b) Income from sales and adver­
tisements during 1950-51 is estimated 
at Rs. 89,724.

Frof< S. N. AQshra: May I know 
whether the hon. Minister is in a 
position to say what is the pay of the 
Chief Editor of Hindi Publications in 
comparison with the pay of the Editor 
of the English Publications, and if ^ e  
two salaries are not equal, do Govern­
ment propose to bring them to parity?

 ̂ Shri Dlwakar: The scales are the 
same.

Dr. Ram Subhag Singh: May I know 
the percentage of expenditure incurred 
on Hindi publications as compared to 
the expenditxire on English publica­tions?

SW  Diwakar: The difference is very 
much just now. I may assure the 
House that Hindi publications are 
being attended to more and more 
and as compared to last year, the 
expenditure on pamphlets is some­
thing like double.

Shri S. C. Samanta: May I know 
whether all the Hindi publications 
issued by the Publications Division 
were printed in our Government Press?

Shri Diwj^mr: I am not sure about

ACTIVinES OF COMMUNISf PARTY

•2077. Shri Venkataraman: (a) Will 
the Minister of Home Affairs be pleas­
ed to state whether the attention of 
Government has been drawn to certain 
statements in the Press by the Com­
munist Party and the Hindu Maha- 
sabha challenging certain stetements 
made by the hon. Minister in the 
course of the debate in Parliament on 
the Preventive Detention Bill?

(b) What action do Government pro* 
pose to take in this b^alf?

it
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The Minisler 9t  Home Affairs (Sliri 
Ra;fafQliaUeliari): (a) and (b). My 
answer would have to be rather long 
and include quotations from the policy 
statements of one of the parties refer­
red to -and so I have placed it on the 
Table of the House in the form of a 
statement. [See Appendix XIV, an- 
nexure No. 34.]

Shri Soadhi: The statement may be 
read* Sir.

Mr. Speaker; Next question.
Shri E. Velayndhaa: No supple- 

mentaries. Sir?
Mr. Speaker: He has laid a state­

ment. It may be read and then ques­
tions may be put

Shri Sondhi: Can I ask one supple­
mentary question, Sir?

Mr. Speaker: On a statement,
generally, we do not allow supplemen- taries.

Shri Sidhva: This is not a statement 
of that kind.

Mr. Speaker: Whatever it may be.
Shri Rajagmlachari: I have given 

toe reason why I have placed it on the 
^  .u • “  ‘s !“ >« to take the time of the House.

Shri Smidhl: I wanted one piece of 
information.

Mr. Speaken There are several
others who will require one piece of
formation and it would be a debate.
Next question.

Bhopal SEcirRinEs or 1968
•Wg. Shri S. V. Naik: WiU the

Minister of Finance be pleased to 
Bhopal Securities of 

1968 bearing three percent interest free 
of Income-tax are approved securities 
under the Insurance Act of 1937?

^  Finance
K presume the hon.

# ou ^Jerring to the Govem- 
P®** cent, loan 1966-76. They are approved Securities under the Insurance Act

Recruitment

*2079. Shri Nandkishore Das* WiiT 
the Minister of Home AffairJ^’ pleas­ed to state:

(a) whether, as a measure of 
economy, a circular was issued bv

‘̂ iHerent Government 
departments to stop recruitment toall posts lying vacant;

(b) if so, when; and
<'c) ihe response to this circular?

*ae Minli^r of Home Affain (Shri 
Kajagopalachari): (a) to (c). Minis­
try of.iljm e Affairs issued a Circular 
on the 5th November, 1950 not stop­
ping all recruitment to vacancies but 
laying down that vacancies unfilled for 
toree months or more should not be 
filled except with the personal sanc­
tion of the Secretary of the Ministry 
concerned or, in cases of vacancies la 
posts other than those in Class I 
carrying pay below Rs. 500 in offices 
outside the Ministry, of the Heads of 
such offices. The Financial officers 
attached to the various Ministries 
would notice any infringement of this circular. , .

Shri Nan&i^ore Das: May I know 
which Mmistries or Departments of 
Government have respected this 
Circular and which Departments have not?

Shri Rajagopalaehari: The substance 
of my answer is that every one of 
them may be presumed to have res­
pected t ^  Circular.
A llocation of Income-tax  Contw^

BUnONS

Shri Naadkiahoie Das: WIU
^^Minister of Finance be p le a ^  to

(a) whether the Deshmukh Award 
r e g y d ^  allocation of Income-tax 
contobuUons among the different 
States stm holds the field; and

(b) whe&er Government have 
pomted a ^ a n ce  Commissi<m p r o ^  
ed for m the Constitution to go iato tne matter?

D S S . W T a ) " y ^
(b) No, Sir. The Commission will 

be appomted only after legislation 
setting out the qualifications required 
for toe members of th« Commission has been enacted.

Irrigation Projects

*2^1. Shri Balwant Sinha Mehta:
(a) Will the Minister of Natoral 
swireis and ScientiAc Research ^

^  measures m^m g taken to encourage smaUer irri­
gation projects in the country?

(b) Has any survey been made forthe purpose? ™
(c) If not, do Government propose 

to suggest to the State G ovem m ^and especially to Part *B’ and
^̂ .̂'̂ Jdertake such surveys and 

implement them by giving priority to 
such projects in view of the existing 
food situation in the country?
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The Deputy Minister of W<»fcs, 
Prodnetioii and Supply (Sltri Bnra- 
gohain): (a) The Central Government 
are granting subsidies and loans to 
the State Governments under the 
“Grow More Food” Scheme for pro­
jects which would produce quick 
results. Two statements are laid on 
the Table of the House showing, (i) 
the financial assistance rendered by 
the Central Government to the State 
Governments for minor irrigation 
works during 1950-51 and (ii) tire 
types of irrigation works for w h ^  
the assistance has been rendered. [See 

 ̂ Appendix XIV» annexure No. 35.]
(b) and (c). Irrigation works in­

cluding minor irrigation sdiemes, arc 
the sole responsibility of the 
Governments concerned and tte Gw- 
emment of India presuro that ^  
State Governments are alive to the 
importance of minor irrigation schemes 
and must be making adequate surveys 
for the purpose.

Shrl Balwaat Slalia Mehta; Sir may
I know what amount of money is 
prop o^  to be spent in aU these minor 
irrigation projects?

Shri Bnnsohala: That is a matter 
for the State Governments concerned, 
Sir.
Report of Income-tax Investigation 

Tribunal

Shri Hussain
the Minister of Finance be pleased to 
state whether the attention of Govern­
ment has been drawn to toe 
the Income-tax Investigation Tribunal, 
(latest report para. Ill B)?

(b) Is it a fact that some Managir^
Agents have manipulated the accounts 
of their companies as instanced there­
in? ,

(c) If so, do Government propose to 
lay on the Table of the House the 
names ot the Managing Agents and the 
Companies concerned?

(d) What further action do Govern­
ment propose to take in the matter.

The Miidster ol (Stol C. 0.
Deshmiikh): (a) and (b). Yes.

(c) Section 54 of the In d ^  
tax Act and section 8(8) of 
Taxation on Income 
Commission) Act prohibit the dl«- 

clOTurebf particulars relating to ass^ - 
ment proceedings or relating to the 
tavesuWion of their cases by the 
Income-tax Investigation Commis-

the Income Tax Act so that it may 
be possible to publish particulars of 
assessees who have defaulted or on 
whom penalties for concealment of 
income have been imposed. A copy of 
the Report of the Investigation Com­
mission has also been forwarded to 
the Company Law Committee, which 
will no doubt consider the problem in 
all its relevant aspects. Any further 
action by Government must neces­
sarily await the recommendations of 
this Committee.

Shri HoMaIn Imam: Sir, has the 
attenticm of Government been drawn 
to the recent judgment of the Bombay 
High Court in the Sakseria case in 
which the High Court has recommend­
ed action by the Cxovemment?

Shri C. D. Deshmokh: I cannot say. 
Sir, that I personally have seen this 
particular case; but it may be that at 
the time the attention of Government 
was drawn to it.

Prefab Houses

•2083. Shri Kamath: WiU the Minis­
ter of Health be pleased to stete:

(a) whether it is a fact tliat Prefab 
houses manufacture and erected by 
the Government Housing Factory Delhi 
have been sold to the Ministry of 
Rehabilitation;

(b) if so, the number and their total
price; .

(c) the basis on which the cost has 
been computed;

(d) whether it is a fact that the 
Mulgaonkar Committee has reported 
that the panels are neither strong nor 
sound nor durable, and that the houses 
erected in the Factory are unsafe for 
human inhabitation;

(e) the reasons for selling these 
houses for the use of displaced persons; 
and

(f) how many of these houses have 
cracked, and how many are already 
occupied or proposed to be put to use 
for displaced persons habitation?

The Minister of BeaMk (Rajknmari 
Amrit Kaur): (a) No.

(b) and (c). Do not arise.
(d) Attention is invited to my reply 

to Starred ^estion No. 1175 dated the 
5th February, 1951.

(e) and (f). Do not arise.
Shri Kamalh: Sir. in the note under 

Supplementary Demand No. 9 f  it is 
mentioned in connection with the 
Housing Factory that—

"During this period recoveries
from sale of houses amounting
only to Rs. 5 73 lakhs have been
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taken ia reduction of expet^ture, 
being the value of buildings 
erected by the factory for the 
Najafgarh Health Unit and some 
residential quarters for refugees 
etc.”
If that be so, how can she reconcile 

this with the reply now given to part
(a) of the question that no sales have 
taken place?

Salkumari Amrit Kaar. No, as far
as the displaced persons are con­
cerned, 24 houses were put up for 
them in the Jungpura area, but the 
moment the breakage of panels in the 
factory began to be high, the sale of 
these houses stopped immediately. 
And just now the only proposition 
which is being consider^ by the 
Ministry of Rehabilitation is as to 
whether they can use some of these 
houses and ask for rent from them. 
That is all. It is not the intention to 
sell them to the public. In the matter 
of the other houses which have been 
put up, those in the factory staff 
colony, the Najafgarh Health Unit 
and the 12 houses at Chawla, credit 
for the sale of these has been taken 
by the housing factory because these 
houses were either supplied to the 
factory itself or to a Department of 
Government, and the sales only re­
present book adjustments and no 
houses have been sold to the public.

Shri Kamatb: Does the transfer by 
book entry mean that these houses 
will not be used for habitation of the 
refugees or for any other human 
purpose?

Rajkumari Amrit Kaur: They are 
being used, I mean the houses in the 
housing colony and also the houses 
in Chawla. I have been to see them 
quite recently myself; and the Najaf­
garh houses will be used the moment 
the arrangement for water supply to 
these houses is ready

Shri Kamath; Sir, is it not a fact 
that the Mulgaonkar Committee 
categorically recommended that these 
houses are unsafe for human habita­
tion and should not be sold to any 
human being?

Rajknmari Amrit Kanr: The Mul­
gaonkar Committee has recommended 
that they should not be sold; but even 
before the Mulgaonkar Committee’s 
recommendation, Government had 
already decided that these houses 
should not be sold. Those houses that 
had been erected which could be used 
to satisfy government needs are being 
used and there is no danger of their 
falling down. They are perfectly all 
right at the moment

Shri Kamath: But, Sir, in view of 
the fact that the hon. Minister hei^elf 
has said that these houses were not 
to be sold to the public, how is it that 
these are being used for the purpose 
of human habitation? That is the
point

Rajknmari Amrit Kanr: For thia 
reason that these houses that were 
put up at Najafgarh, Chawla and in 
the factory were put up at a time 
when the breakages in the panels 
were not high and they have, up to 
the presait moment, been fairly good. 
One or two cracks have appeared  ̂ but 
according, to experts, tfaoe is no
danger of the houses falling down and 
therefore they are being used.

S3itI Sondlii: Sir, is it not a fact 
that as many las 20 houses were 
erected at Najafgarh Primary H ^th  
Unit as long back as six months and 
on account of several breakages 
coming one after another, these houses 
are still incomplete?

Ralkomari Amrit Kanr: That is not 
so. They are not incomplete. Some 
the panels had to be changed because 
of cracks, and as...... .

Shri ScNidlii: But is the ......
Mr. Speaker: Order, order. Liet him 

not interrupt the reply. First the hon. 
Member will completely hear the 
reply and then put further questions 
if need be.

Rajknmari Amrit Kanr: The houses 
in Chawla are quite complete as far 
as I am aware. The Najafgarh houses 
are also complete, but I stand open 
to correction, it may be that one or 
two of the houses are not complete 
because factory work has been 
stopped.

Shri Soadhi: Is  it not a fact that 
the houses at Najafgarh have not 
been occupied at all and as early as 
last week the Health Ministry was 
written to by the Public Health 
Department of Delhi that they are not 
compete and * must be immediately 
completed?

R a^nm ari Amrit Kanr: As I have 
said, the Chawla houses are occupied. 
The houses at Najafgarh are not being 
used because of the lack of water 
supply and will be occupied when this 
is arranged for.

l>r. V. Snbramaniam: Sir, in order 
to put the factory under a caretaker 
management, have Government 
appointed another committee? And 
has an attempt been made to retrenchL 
the staff on which we are spending 
more than Hŝ  50,000 a month?
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Ba^mnari Amrit Ksutr: The matter 
is under the active consideration of 
Government

Siri Kamath: Sir» as regards parts
(b) and (c), the reply is that they do 

not arise. But how is it that in the 
note I have already referred to, it has 
been stated that a sum of Rs. 5 73 lakhs 
bas been calculated as the total cost 
t)f the houses sold to the Najafgarh 
Health Unit and for some quarters 
for refugees? On what basis was this 
cost computed?

Bajkmnari Amrit Kxar, No houses 
have been sold to the public. Only 
book adjustments have been made 
and they were made on the basis of 
Rs. 3,6(K) per house in the staff colony. 
Rs. 4,100 for the Najafgarh hotises 

■and Rs. 4,200 for Chawla.
Shri Kamath: Sir, one of the terms 

of reference of the Mulgaonkar 
Committee......

Mr. Speaker: The question hour is 
oyer.

Shri Sonavane: Sir, I want to raise 
two points of order.........

Bir. Speaker: He may raise them one 
by one.

Shri Sonavaae: My first point of 
order is this. In view of Rule 174 
may 1 ask whether the Chair was

* in not taking cognizance of my 
nt of order during the question

Mr. Speaker, I might dispose of it 
at once. The Chair is p^ectly in 
order in doing that. If a Member 
wishes to say something in connection 
with raising a point of order, he need 
iwt be allowed to say it at that time.

Sliri Scoavaae; May I read Rule 
174 (2)?

air. Speaker: Does it refer to the 
other point of order?

Shri Sonavaae: The same first pohit

^ M r/Speaker: The first point has 
been disposed o t  He may^^er to the 
second one.

Shri Sonavane: The second point of 
o r to  IS whether such of the Members 
who are constantly at the back of the 
^easury Benches have a right to catch 
the ^ e  of the Speaker and whether 
the eye is cast on this side.

M r. Speaker That is hardly a point 
of order. Every Member has a right 
but no Member has a right to put his 
fingers in the eyes of the Chair. Only 
that Member is supposed to catch the 
eye of the Chair who is called upon 
and not the others. Therefore, it is

that I have been telling hon. Members 
not to begin putting questions imme­
diately they stand, unless they are 
called upon by the Chair. I am keep­
ing a cloSfe watch. When a dozen, half 
a dozen or even two Members begin 
to put questions simultaneously, we 
cannot go on in the manner in which 
we ought to go. That is why generally, 
if I find that some Members are..........

An Hon. Member: Excited.
Mr. Speaker: Yes, excited also, but 

begin to speak without being called 
upon, I make it a point to see that they 
are unable to catch my eye. There is 
no other intention.

Shri Kamath: Sir, with regard to 
your ruling, does it mean that if a 
Member wants to raise a point of order 
at any stage of the proceedings he may 
be allowed to raise it not just then, 
but at a subsequent stage?

Mr. Speaker: He may. if permitted. 
Even in the case of a point of order 
it has to be left to the discretion of 
the Chair. Unless a Member is really 
going to raise a point of order......

Sliri Kamath: How can you know 
without hearing him?

Bfr. Speaker Even without hearing, 
many things can be imderstood.

Skri It is strange.
Mr. Speaker: It may be strange to 

the hon. Member who wants to insist 
upon his point but not to the Chair.

Shri SooaTane: Any discretion vested 
in the Chair..........

Mr. Speaker: His points have been 
disposed of. We shall now proceed to 
the next item of business.
^ o rt Notifie Questlem and Answer

Co m m u n is t  A cxrvrriE S  in  T r ip u r a

Shri A. C. Gnha: Will the Minister of 
Home Affairs be pleased to state:

(a) whether Government have re­
ceived any reports of Communist and 
other anti'Social elements which have 
for some time been creating trouble in 
the State of Tripura;

(b) whether any persons have been 
kidnapped by such anti-social elements;

(c) If any levy is reported to be 
exacted from the peaceful citizens even 
for harvesting their crops; and

(d) whether the Sidhai Police 
Station has been attacked by armed 
raiders and eight rifies have been taken 
away by the raiders only within the 
last two or three days?

The Bfinister of Home Affaira (Shri 
BaJag<^Machari): (a) to <c). We have
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been recelvlxig reports that in the 
Sadar and Khowai Divisions of Tripura 
anti-social elements have for some time 
past been creating trouble. .Their 
activities Include kidnappings and in 
some cases it is reported that a levy 
of cash and grains has been extorted.

(d) Yes. on the 1st March.
Shri A. C. Gnha: Has there been any 

case where the kidnapped persons have 
been released on the payment of some 
ransom to the kidnappers?

Shri Raiagopalacliari: I am not able 
to answer it straightaway. I have 
given the substance of the report I 
have received but as to whether any 
person has been raasomed out I will 
not be able to say just now.

Shri A. C. Guha: Have there been 
any arrests of these anti-social ele­
ments?

Shri Rajagopalachari: Yes, Sir.
There have l>een arrests, recovery of
arms and special instructions have 
been issued to intensify the procedure.

Siiri A. C. Giilia: Has there been any 
dash between the Government forces 
and the Communist forces?

Shri RaJagof»aladliari: Sometimes.
Shri A. C. Gnha: Any casualties on 

either side?
Shri Rajagomladimri: Troops were 

despatched on a recent occasion. I 
have not got the figures of casualties 
here but there are likely to be 
casualties.

Shri Kisfaerinmhaa Tripathi: May I
know if similar anti«social activities 
have been going on in the State of 
Mai>ipur?

Shri Rajagopalachari; Yes, Sir.
Shri Ki^rimohaa Trtpaihi: Is it a 

fact that almost a parallel government 
has been established in the rural areas 
of the State of Manipur?

Shri Kajagopalachari: I would not 
admit that at all. No parallel govera- 
ment has been established. It is only 
a kind of brigandage which is facilitat­
ed by the terrain of the country. The 
jungles help them. They hide them­
selves in the jungles and they are 
scoped out now and then by the poUce 
and military. They work underground 
secreting themselves inside the jungles. 
We can hardly call it a parallel gov- 
eroment.

Dr, M. C. ReMy: How many persons 
iMive bwn arrested so far? Is there 
Wiy evidence thkt these persons have 
amrthing to do with the Communists 
in that area?
350PSD ,

Shri Bajagopalachari: There is some 
evidence that they are Conununists but 
if any further details as to fibres are 
wanted I would like a question to be 
put and then I would be able to give 
the information required.

Prof. S. N. Mishra: May I know
whether the attention of Goveniment 
has been drawn to a report emanating: 
from Dibrugarh that some of the arms 
and ammunition said to have been re­
covered from the Communists really 
belonged to a firm?

Shri Rajagoiialaehari: There is some 
confusion about that. The firm pro­
bably originaily owned the dump but 
that was used by these anti-social 
elements. They were traced with the 
assistance of these people but it is a 
matter for further enquiry.

Shri Barmaii; Is it a fact that the 
rice-procurement system is causing 
much dissatisfaction within the State- 
arid the Communists are gaining; 

^strL'!ig:h on thal accouxit also?
Shri BaJagO]»iadiari: On acoount of 

break of communications as a resyll 
the partiticm and want of roads and 
rail commimications there iiave beat 
difficulties felt in regard to siqiplies fbr 
sometime past. I may inform the 
House that we are using air lift for 
the purpose of meeting the necessary 
supplies. Every thing is being done to 
remove the circumstances favourable 
for Communist activities. But in our 
country the Communists can find diffi­
cult spots somewhere or other for their 
activities.

Babu Ramnarayatt Singh: What are 
the steps which C^vemment have been 
taking to check all these anti-social 
activities?

Shri Kajagopalachari: The steps are 
well known—l)oth police and welfare 
work.

Shri J. N. Hazarika: May I know 
whether Government is receiving public 
co-operation in the States of Manipur 
and Tripura?

Shri Rajagopalachari: Yes, Sir. A 
satisfactory amount of cooperation from 
the villagers is being received. The 
point to be made in this connection is: 
that it is only success that brings 
success.

Shri B. R. Bhagat: May I know
whether the Government have reasonŝ  
to believe that these subversive 
activities carried on in different parts 
of the country are controlled and co­
ordinated from one centre outside the 
country?

Shri RalagopaUchari: It would not 
be quite right to put it in that baldi
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form but they are being appreciate<i 
 ̂by centres outside the country. -

SbrimaU Dargabai: May I know
whether it is a fact that arms and arms 
licences have been withdrawn from 
Ijeaceful citizens?

Sliri Rajasopalachari: The process pf 
giving licences for self-defence and the 
process of withdrawing licences, ™  
question when the risk becomes greater 
in leaving the weapons with the people 
than in taking them back—all thpse 
have to be considered by Government 
according to the situation every time. 
We cannot have a general rule about 
it. Sometimes if you have arms in the 
village, it becomes a help to the enemy.

Skri A. C. Galia: In view of the fact 
that the raiders are getting arms ^ d  
ammunition from some other region 
and in view of the fact that the citixen.*, 
are giving good co-operation to the 
Government in suppressing these 
activities, has Government taken any 
steps to mobilise popular resistance by , 
giving the local people arms and orga- 

them in any way?
Siiri Bajau^alachari: Mobilisation

consists of a number of things, not 
necessarily in giving anms.

WRITTEN ANSWERS TO QUESTIONS 
C ivil  and Criminal Courts in Delhi 

*Zim. ShH Deshbanaha Gupta: (a> 
Will the Minister of Home Affairs be 
pleased to state what was the total 
number of Civil and Criminal courts 
in Delhi before August 1947 and what 
is the number now?

(b) Has any additional accommoda­
tion been provided for the additioiial 
courts and if not, do Governm«it pro­
pose to do so?

The Miaisier of Home Affairs (Bliri 
SajagnfK^diari): (a) The total num­
ber of Civil and Criminal Courts in 
Delhi was .30 in 1»47. The number 
has since increased to .39.

(b) Hon. Members are aware o< the 
acute shortage of accommodation to 
Delhi and the difficulties in the way of 
new construction.

P risoners in  District Jail, D elhi

* m h  ShTi Dei^liasdhii CmpUi (a) 
Will the Minister of Home Aff»lni be 
pleased to state the average number of 
prisoners which t ^  District Jail, Delhi 
has been accommodating during the 
last one year over and above its 
capacity according to rules?

(b) Is there any proposal to provide 
additional accommodation for the In­
creasing number of prisoners and to

raise its status to that of the Central 
Jail and if so, how long will Govern­
ment take to do so?

The Minister of Home Affairs (Sbri 
Baiagopalachari): (a) The average
population of the District Jail durmg 
the year 1950 was 1,255 as against the 
authorised accommodation for 1,075.

(b'> Yes. The construction work is 
expected to commence in 1951-52 a©d 
will be spread over a period of three 
years.

G rants to Universities

*2»%2. Slirl Dcshbandlia Gopta: Will 
the Minister of Education be pleased 
to state the amount of grants. Capital, 
Re<!urring and Special given to each of 
the following Universities during the 
last three financial years 1948-49, 194^
50 and 1950-51 from the Centre—(i) 
Delhi Univer.sily. (li) Aligarh Muslmi 
University. (iii) Hindu University. 
Benaras, (’ v) Jamia Millia Islainia, 
Delhi, and (v) Gurukul Kangri, 
Hardwar?

The Mlateter State for Rehabili­
tation <Shri A. P. Jain): A statem^t 
is laid on the Table of the House. iSee 
Appendix XIV. annexure No. 36.1 \
may add that Jamia Millia and Gurukul 
Kangri are not yet recognised by Gov­
ernment as Universities.

Ballot Boxes

♦2«84, Shri Kaonamwar: (a) Will the 
Minister of Law be pleased to state 
whether it is a fact that the CJovem- 
ment of India have placed orders with 
the Telegraph Workshop at Jabbulpore 
in Madhya Pradesh for preparing 
baUot boxes for the ensuing general 
elections?

(b) If so, what will be the cost ot
each ballot box? '

(c) How many ballot boxes will bo 
required f<»* toe whole of India?

rke  MDaiflter of Law 
A iiM kar): (a) No, Sir.

(b) Does not arise.
(c) Approximately 20 lakhs of ballot 

boxes will be required for the whole 
of India.

X̂ SMSION RtlUBS

m  aairi a . C. GoIm: wm the Minis­
ter of Flsaaee be pleased to state:

(a) whether according to the new 
Pension Rules, class I oflleers are 
allowed to have as additioDal pension, 
any sum calculated on the basis of the 
emoluments for posts held tty such 
officers temporarily or in officiating 
capaci^; ,

<b) whether class II and HI officers 
are allowed any pension, ordinary or
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additional, on the basis of emoluments 
for posts held by them temporarily or
in Officiating capacity; and

(c) if not, the reasons for such dis­
crimination?

The Minister Finaaee (Shri C. D. 
Sesbraukh): (a) and (b). No, Sir,
except where the post held in an offi­
ciating capacity is substantively vacant,
in which case the emoluments actually 
^awn are also taken into account in 
assessing the pension. The rules for
Class II and III officers are the same as 
those for Class I officers.

(c) Does not arise.

‘ Pension

Shrl A. C. Gnha; Will the 
Mmister of Finance be pleased to state:

(a) whether Government have issued 
new rules for the purpose of liberalis­
ing the system of pension;

<b) if so, whether under such rules, 
officers getting emoluments not higher 
than Rs. 800 or near about per month 
would get less than what they were 
entitled before such liberalisation of
Pension Rules; and

<c) if so, the reasons for thus depriv- 
mg the medium and low-paid officers
of ^ e ^neftt they were getting before
such liberalisation and the amount of
reduction in each grade?

The M i i ^ r  o f Finance (Shri C. D. 
^ ^ n m k h ): (a) The main object of
the new rules was not to increase the 
werall pensionary benefits but to 
in trod^  as recommended by the Pay
Commission, some provision for the 
grant of gratuities and pensions to the 
families m the event of the death of a 
^vernment s«^ai)t. The new rules 
provide tor death gratuities and family

pensions but the rates of ordinary 
retiring pensions have been reduced.

(b) Officers of this category, like 
other officers, receive a reduced rate of
pension but if the value of death bene­
fits calculated on an actuarial basis is 
t^en into account the overall pen­
sionary benefits would not be less than 
those admissible under the old rules. 
In fact they would be slightly better.

(c) Does -not arise.

D ollar Position

_  Pandit Mnnisbwar Dali
Upa4hyay; (a) Wfll the Minister of
Fteanoe be pleased to state the dollar
position of India on the 31st December,1950?

(b) How far will our urgently need­
ed imports of foodgrains and other 
articles diminish this amount of
dollars in the year 1951?

Minister o f  Finance (Shri C. D,
(a) and (b). The attaition

of the hon. Member is invited to para­
graphs 18 and 19 of my Budget speech 
and to the information given in the 
House on the 5th Februarv, 1951. in 
reply to Starred Question 'No. 115L 
Brief!y. the answer is that India does 
not hold a separate dollar balance. In 
view of her membership of the sterling 
area, her dollar earnings are credited
to ^ e  central gold and dollar reserve 
of the sterling area as a whole. India 
can, however, draw on the central 
reserve to meet all her reasonablo 
dollar requirements including those 
required for the foodgrains and other
purchases which are to be made in 
1951. She shares with the other mem- 
bere of the sterling area the general
obligation to ensure that the central 
TesfTve is not drawn upon at a rate
which would jeopardize it.
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PARLIAMENT OF INDIA
Saturday, 10th March, 1951

The House met at a Quarter to Eleven 
of the Clock.

[M r . S p e a k e r  in  the Chair]
QUESTIONS AND ANSWERS

(S e e  Part I)

11-56 A.M.

PAPERS LAID ON THE TABLE

D e c l a r a t io n s  o f  E x e m p t io n  is s u e d  
UNDER t h e  R e g i s t r a t io n  o f  F o r e ig n e r s  

A c t ,  1939

The Minister of Home Affairs (Shri 
Rajagopalachari): I lay on the Table a 
copy of each of the following Declara­
tions of Exemption issued under the 
Registration of Foreigners Act, 1939:

(1) No. 1/52/50-F.L, dated the 4th
December, 1950.

(2) No. 1/53/50-F.I., dated the 6th
December, 1950.

(3) No. 1/54/50-F.L, dated the 8th
December, 1950.

(4) No. 1/55/50-F.I., dated the 20th 
D e^m ber, 1950.

(5) No. 1/57/50-F.L, dated the 30th 
December. 1950.
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TARIFF COMMISSION BILL

The M inister of Conunerce and 
Industry (Shri M ahtab): I beg to move 
for leave to introduce a Bill to provide 
for the establishment of a Tariff Com­
mission and to regulate its duties and 
functions.

Mr. Speaker: The question is:

“That leave be granted to intro­
duce a Bill to provide for the 
establishment of a Tariff Commis­
sion and to regulate its duties and 
functions.”
The motion was adopted.
Shri Mahtab: I introduce the Bill.

GENERAL BUDGET—GENERAL 
DISCUSSION

F ir s t  S tage

Mr. Speaker: We shall now proceed 
to the discussion of the General Budget. 
But before doing so I have to announce 
to the House that under Rule 132, I 
fix that the time-Umit for speeches will 
ordinarily be 15 minutes for each hoc. 
Member excepting the hon. Finance 
Minister for whom 45 minutes or more 
will be allowed, if necessary.

If it is desired that a large number 
of hon. Members should be enabled to 
participate in the debate, each hon. 
Member wishing to speak will confljie 
himself to the points that he wishes to 
make, avoid repetitions and close his 
speech as early as possible—say, even 
within ten minutes.

At this stage, the House will be at 
liberty to discuss the Budget as a whole 
or any qiiestion of principle involved 
therein.

Shri Goenka (Madras): I deem it a  
great honour and privilege to have 
been given the opportunity of initiating 
the discussion on the Budget presented 
by one of the ablest economists in our
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[Shri Goenka] 
fcountry, I mean the hon. Finance 
■Minister. Personally, I am acting 
under a great handicap. Some of us, 

'by  force of circumstances and by prac­
tice, have learnt the a rt of criticism, 

‘and when a good case comes we rarely 
'can do full justice even when we have 
to support a right cause. But with 
your co-operation and assistance, Sir, I 
would like to stand the test, though 
late last evening when I was called 
upon to do so I found myself in some 

"-trouble.
k^et me come to the Budget. I congra­

tulate the Finance Minister for taking 
us out of the muddled thinking and for 
a change, giving us a new line of 
approach. In doing so he has only 
been able to make the best of a bad 
bargain. The problems before the 
country have been most intricate and 
confounding. I am glad he has faced 
them with courage and imagination. 
Let us try to analyse the position. He 
has been confronted with a world 
phenomenon, the phenomenon being 
that of too much money chasing too 
few goods—particularly in this country, 
foodstufis. The ideal solution would 
be a large and rapid increase in the 
supply of consumer goods without a 
corresponding further increase in the 
money incomes. This, obviously, is 
not possible overnight. Circumstances 
will have to be created before we can 
achieve an increase in the supply of 
essential commodities. It is of course 
theoretically possible that sufficiently 
comprehensive and efficient controls 
on consumption might have been able 
to generate sufficient forced saving 
of finance for both the capital creation 
programme and for Government’s 
own capital requirements. But since 
controls have not delivered the ^oods, 
this remedy has become practically 
impossible. Then what are the other 
remedies?
12 N o o n

There are three methods by which 
money can be intercepted; one by 
borrowing, another by direct taxation 
and the third by indirect taxation. 
For various reasons our borro>^dng 
programme has failed. The remedy 
is not by way of direct taxation for 
there is a limit beyond which direct 
taxation cannot be resorted to. Here 
a question will natura31y arise: certain 
sums of money have been given by 
way of relief to the richer class of 
people, by way of double and treble 
depreciations, in the course of the 
last two years; why have they not 
been tapped? I think the answer cf 
the Finance Minister can be that the 
incentive to look to capital profits 
rather than to income is increased by 
the high rate of taxation of incomes 
without corresponding taxable capital

profits. For various reasons we 
have abolished the Capital Gains Tax. 
The other reason he would have 
considered in this respect is to a ttract 
foreign capital, and that is the only 
justification why this source of 
revenue has not been tapped. Then 
the more hopeful line of approach Is 
the third one, indirect taxation. If 
we do not resort to or sucireed in any 
one of these items, the position in the 
country can lead us to one of the 
three paths: open inflation, increased 
and stricter controls, or m onetary 
deflation and a higher ra te  of 
interest.

So far as open inflation is concerned, 
we all know the dangers of that thing. 
We have the instances of other coun­
tries which permitted open inflation 
and found th a t disaster alone was in 
store. As regards increased and
stricter controls, the controls which we 
already have, have not succeeded.
Still more controls will be very
uncomfortable; they will not suit the 
conditions of this country and I do 
not think we can succeed in more 
controls. Thirdly, there is monetary 
deflation which will lead to higher 
rate of interest. This again has its 
own drawbacks, and if we in for 
it I do not know how our economy 
will succeed.

A reduction in Governmental ex­
penditure coupled with an increase in 
indirect taxation leading to a budgetary 
surplus is the only method and the 
only way out of this impasse. I am 
glad that after all the Government 
have resorted to this step. Now it is 
an established fact that the simplest 

 ̂ and the most straightforward W'ay of 
forcing saving is for the Government 
to do the saving on behalf of the 
community by means of an excess 
budgetary income over budgetary 
expenditure. This method has the 
advantage that once it is started its 
effect is to some extent cumulative. 
As you go on it goes on expanding 
your resources in the following years. 
The surplus would in the main be 
used to find capital requirements and 
to meet the expenditure of the Central 
and the State Governments in this 
regard. This money can also be used 
for the purpose of purchasing Govern­
ment securities which may be sold by 
that sector of the community which 
requires money for other purposes and 
hence some of this money can be used 
for that purpose also. At the same 
time. Government may have to cut 
down its own luxury expenditure and 
limit its payments to absolute 
essentials, however unpopular the 
cuts may be. This is a very im­
portant question to which I 'Would like 
the hon. the Finance Minister to
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apply his mind. I am sure he is 
already doing so. W hatever may be 
the consequences, we m ust avoid all 
luxury expenditure.

[S h r i  M. C. S h a h  in the Chair}
If by means of increased taxation 
and reduced expenditure Government 
can achieve a Budget surplus of, say, 
Rs. 100 crores, it might go a long way 
towards bringing the net income of the 
public in line with the available 
supply of consumer goods and simul­
taneously supplying a large part of the 
capital needed to finance the country’s 
reconstruction.

Besides the effect of disinflation by 
means of a Budget surplus, there are 
the good effects brought about by a 
reconstruction of credit and rise in 
interest rates. Above all, a certain 
amount of sacrifice was necessary on 
our part as was envisaged in the 
Colombo Plan to make the plan 
succeed. By the third quarter of 1917, 
it had become apparent in England 
that the policy of forced saving 
through the compulsion of a con­
trolled inflation had broken down. At 
that stage, an emergency Budget was 
introduced in November 1947. It 
made really a dramatic change in the 
economy of " Great Britain. The 
change which appears to have begun 
very suddenly at the end of 1947 
converted a true Budget deficit of 
something like £550 million into a true 
estimated Budget surplus of about 
£300 million. This met most of the 
problems of Britain at that critical 
juncture and I am glad that the hon. 
the Finance Minister has after all 
resorted to the same practice which 
has been successful in Britain.

So far as surplus revenue budgeting 
is concerned, the question may again 
arise as to the incidence of taxation 
falling upon the poor and middle class 
persons. Here, so far as this Govern­
ment are concerned, they represent the 
poor; they work for the poor; and their 
ultimate objective is to ameliorate the 
conditions of the poor. If the rich do 
not come near them, they have to take 
the assistance of the poor. Here, I 
would like to quote what Lord Krishna 
said in Bhagwad Gita:

Nishkinchina Vayam Saswat
Nishkinchina Jana Priyaha.

Thasmat Prayena Na herdya
Mam Bhajanthi samadyame.

Shri Kamath (Madhya Pradesh): 
That is not Gita. And it is not by Shri 
Krishna in the Gita.

Shri Goenka: It is Shri Krishna—do 
not worry about it. Shri Krishna talks

to Rukmini—here the Finance Ministar
talks to the people.

An attem pt was made by the former 
Finance Ministers to lighten tho 
burden of the richer classes in the hope 
that capital will flow, but their expecta­
tions were not fulfilled. Anything like 
an attem pt on the part of the rich 
people to come to the rescue of the 
country in the time of need did not 
fructify and all hopes were falsified. 
In such a circumstance, it was a meet 
and proper thing for the Finance 
Minister to resort to the policy of in­
direct taxation which he has very 
successfully done. The taxations are 
scattered over m any conmioditief. 
The incidence will not therefore fall on 
individuals very heavily. The Finance 
Minister has seen to it that all classei 
of people are equitably taxed and that 
is onQ of the points in favour of this 
Budget.

At this stage, one question arises. 
Are we going to pay these very high 
prices for our imports? Prices of 
imports have increased considerably 
and no doubt the prices of exports 
have also increased. Here the Finance 
Minister will have to apply his mind 
and find out ways and means of 
reducing the prices of imports, parti­
cularly foodstuffs whose landed cost 
price is very high and this creates a lot 
of difficulties in the country in regard 
to inflation and high cost of living.

The Finance Minister would have 
been perfectly justified in cutting down 
capital expenditure when the capital 
market was not responsive, but this 
could only have worsened the economic 
situation in the country in tlje long run. 
When production is curtailed, future 
prospects would be bleak. The Finance 
Minister would have been justified, 
further, in levying more taxes but it 
seems that he has had the necessary 
courage to reduce his cash balance to 
a dangerous minimum. What is be 
doing? He is still leaving a gap of 
Rs. 50 crores. He has cut down his 
cash balances to a very fine limit. The 
statutory requirements of the Reserve 
Bank of India are that the Government 
of India should maintain at least a 
balance of Rs. 40 crores in their 
account.

Mr. Chairman: The hon. Member has 
already taken fifteen minutes.

Shri Goenka: Does this apply even to 
the first speaker?

Hon. Members: Give him more time,
Mr. Chairman: The hon. Member 

may conclude soon.
Shri Gk>enka: Thank you, Sir. |  

shall finish in no time.
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[Shri Goenka]
The hon. the Finance Minister has 

brought down the cash balances to a 
very critical point and the capital pro­
gramme has been such that he would 
have been justified in raising all the 
funds required for Central expenditure 
by raising the taxes, but he took 
account of the fact that the bulk of the 
additional taxation has to be paid by 
the poor and therefore he had to 
restrict himself to raising taxation only 
to the extent of Rs. 1 crores, leaving a 
gap o t about Rs. 50 crores, and bring­
ing down the cash position to Rs. 42 
crores which as I said is a dangerous 
point. Probably, his experience as the 
Governor of the Reserve Bank of India 
gave him the necessary courage to cut 
down the figure to Rs. 42 crores.

Then there are one or two points 
about which I would like to aak the 
Finance Minister some questions. A 
partial rise in the taxation on the rich 
would have had a better psychological 
effect, but he resisted the temptation.
I may ask him to give us his own story 
about it. Then, when this finance had 
to be raised, I congratulate the Railway 
Minister also for raising Rs. 19 crores 
out of the Railway Budget to finance 
Rs. 30 crores of capital expenditure, 
thus leaving a responsibility of arrang­
ing only Rs. ten crores from the Gene­
ral Budget. There are certain other 
sectors from which the hon. the 
Finance Minister would have certainly 
got some income. I mean income from 
the export duty on tea. In the Calcutta 
Stock Exchange, the brokers were very 
pleasantly surprised when they found 
that there was no export dut;y on tea, 
because this was one item on which 
they thought that the Government 
would intercept the profits arising out 
of devaluation and rise in prices. But 
that was not to be. I am sure the hon. 
the Finance Minister will consider the 
m atter and go into the question and 
see whether that source could not be 
usefully tapped.

According to me, the hon. the 
Finance Minister has under-estimated 
his income. He has estimated an in­
come of Rs. 30 crores from export duty 
on Jute. If only he would go into the 
figures of past years he would admit 
that he is going to get not less than 
Rs. 50 crores out of export duty on 
Jute. Again he has under-estimated 
the revenue from imports by about 
Rs. 15 crores.

Dr. S. P. Mookerjee (West Bengal); 
In rising to speak on the Budget, one 
would naturally extend one’s good 
wishes to the new Finance Minister for 
his heroic efforts in tackling a situation 
which was both difficult and compli­
cated. It is not my intention— f̂or time 
will not permit me—to go into details

of the Budget, or even to touch upon 
various m atters of policy concerning it.
I would only like to refer to a few 
important aspects of the various pro­
blems which have arisen on considera­
tion of the Budget.

Personally speaking, I welcome the 
decision of the Finance Minister to 
take a comprehensive viev/ of both the 
revenue accounts and the capital 
budget accounts in assessing the correct 
financial position of the country. But 
I cannot congratulate him on the 
manner in which he proposes to meet 
the deficit in the capital budget 
account. The net result of what he 
proposes to do will be to reduce the 
cash balances to about Rs. 42*78 crores. 
Our cash balances stood at the time of 
partition at Rs. 270 crores. On first 
April 1950 they stood at Rs. 149 crores. 
On 31st March 1951 they would stand 
at Rs. 95 crores and on 31st March 1952 
they would stand reduced to Rs. 42*78 
crores. According to the Finance 
Minister himself Rs. 50 crores would 
be considered to be a safe margin. But 
what he proposes to do will reduce it 
even by about Rs. eight crores more.

Secondly, the deficit in the revenue 
account has been due mainly to his 
transferring some of the items which 
previously came under capital budget 
and have now been placed under 
revenue account. Thereby he has 
transferred about Rs. eight crores. If 
he had not done that, the budget 
estimate would have ended with a 
surplus of about Rs. three crores. 
Now, how does he propose to meet this 
deficit in the capital budget? Natu­
rally the way in which it should be met 
is by means of borrowing, or if there 
are ample reserves one can draw from 
them. The Finance Minister has , 
frankly admitted that it is impossible ' 
to get money from the market. While 
last year it was expected that he would 
get Rs. 70 crores he got only Rs. 30 
crores. This year his expectation is 
that he will be able to raise about 
Rs. 100 crores out of which he proposes 
to set apart about Rs. 87 crores for re­
payment of loans. He expects about 
Rs. 44 crories from small savings. Now, 
supposing history repeats itself. Then 
what happens to the coimtry? Either 
the Government projects will have to 
be abandoned, or they will have to be 
severely curtailed or further Saw ings 
will have to be made from our slender 
cash balances. I therefore, do feel 
that the financial position of the 
Government and of the country 
is far more serious than what 
appears to be. No doubt, some patch 
work has been done and the Finance 
Minister somehow met the situation 
for the time being and postponed the 
•vil day. I t does not solve the real
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problem; nor obviates the dangers that 
lie ahead of us.

I would have expected the Finance 
Minister to say something as to why 
capital formation is not possible in the 
country. Why is it that people are not 
responding to Government loans? Or, 
why is it that private floatations are 
not forthcoming to the extent that was 
previously expected? Relief to the 
tune of about Rs. 18 crores was given 
last year by taxation relief. Even that 
has not produced any result. In vain 
I looked for an explanation in the 
Finance Minister’s statement, or at 
least a discussion on this very vital 
issue. Is there sufficient money avail­
able in the country? If there is, why 
is it not coming forward? If there is 
no money, then what is going to be our 
future? The big  capital projects 
which Grovernment have undertaken 
are going to cost us about Rs. 600 
crores in the course of the next few 
years. Already commitments have 
been made. Where is all this money 
going to come from? If the Colombo 
Plan is to be implemented, it will 
require about Rs. 1,000 crores to be 
raised from within the country. Is 
there expectation of any small fraction 
of that money being raised from the 
country in the coming years? One 
would have expected a discussion of 
these vital problems in the Finance 
Minister’s statement, so that the m atter 
could have been put before the country 
with great clarity and force.

Again, I do not And in the Govern­
ment’s policy any declaration as to how 
the grave economic situation in the 
country is going to be met—unless you 
say that a policy of drift is itself a 
matter of policy! There is nothing to 
indicate as to what actually the ills are 
from which the coimtry is suffering, 
what the maladies are from which the 
country is suffering and how you are 
going to overcome them. If you have 
committed mistakes in the past, please 
acknowledge that the mistakes have 
been committed. But, let us, at the 
same time, find out how you propose 
to move in the future so that we may 
get out of the morass in which we have 
entered.

So far as the taxation is concerned, 
my hon. friend Mr. Gk>enka spoke with 
considerable hesitation, because I know 
much of what he was saying he did not 
mean. But so far as the taxation pro­
gramme is concerned, it does hit the 
middle and the poor people. The pro­
portion of indirect taxation has come 
to nearly 60 per cent. None knows 
^ t t e r  than the Finance Minister that 
“the normal distribution between direct 
and indirect taxation in any pro­
gressive country would be about 50:50.

Now, here you have taxed people in an 
indirect way. Rs. 31 crores the 
Finance Minister has asked for and 
through the backdoor my hon. friend 
the Railway Minister got about Rs. 19 
crores. Rs. 50 crores has come by way 
of indirect taxation and it is going to 
hit those classes of people who today 
are suffering the most—the middle 
class and the lower middle class.

The darkest spot in the Budget is 
that we are almost reaching the end of 
our resources. What are the other 
taxes which you can impose? If I 
could think aloud there is the possibi­
lity of the death duty being imposed: 
but that m atter has been shelved. I 
know there are difficulties. You may 
impose a land tax throughout the 
country. You may reinvoke the salt 
duty, though there may be sentimental 
objection to that. You have followed 
this policy of prohibition, trying to 
pursue an ideal which has landed you 
in disaster in many of the States and 
in the entire economy of the whole 
country. Is there time enough to go 
back upon any of such matters, and 
create conditions in the country which 
will make it possible for the Govern­
ment to function more efficiently and 
effectively?

Government has.taken  advantage of 
many windfalls. Government was 
entitled to it, just as it has suffered 
under the groan of many natural cala­
mities. Even poor Korea comes as a 
scape goat off and on—earthquake or 
Korea—and not Government’s own in­
efficiency or fault or incapacity to 
tackle problems. But if we look at our 
increased revenues from exports, the 
Finsmce Minister rightly pointed out 
in his speech that one should not try  to 
depend on these large exports for too 
long a period. They are due to the 
worsening of the international situation 
and things may suddenly change and 
our frantic efforts for world peace may 
result in the disappearance of the 
demands for jute from India. We can­
not depend for ever on the possibility 
of exporting goods from India for the 
purpose of meeting the present inter­
national situation.

So far as stock-piling is concerned I 
would like to know from the Finance 
Minister whether Government has any 
plan for stock-piling in the interests of 
India. Supposing war breaks out and 
the situation worsens, it will be neces­
sary for Government to depend on 
many vital things which the country 
itself does not produce. I did not dis­
cover in the Budget any plan for spend­
ing any money for a planned stock- 
pilmg in the interests of India’s 
national economy. I do not know if 
there are any secret plans gjing on
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[Dr. S. P. Mpokerjee] 
which the Finance Minister has not dis­
closed.

I shall now refer to the Indo-Pak 
Agreement. I will not go into details 
at the present moment. I may have 
time to do so in the course of the dis­
cussion on Demands for Grants. But 
frankly speaking, so far as this agree­
ment is concerned—the political aspect 
0l it—nothing could have been more 
humiliating for India than the manner 
In which this agreement was effected. 
It India wanted to have such an agree­
ment, India could have made it long 
ago on much better terms and saved a 
lot of humiliation and misery to 
milUons of people. But India deli­
berately wanted to pursue a particuU r 
line of policy which was consistent with 
our national interest; and overnight 
that policy was changed. Whether it 
was due to far-sighted or short-sighted 
statesmanship or due to defeatism or 
cowardice I do not know. But it has 
left a bad taste in the mouths of all 
because the country feels that t has 
been let down by its Government.

Leaving aside the political aspect of 
the agreement and considering the 
economic aspect, it was well known 
that one hundred Pakistan rupees were 
not worth 140 Indian rupees. In 
Calcutta and other'places, in the non- 
offlcial market the rate was about 
Rs. 110 or 112.

Shri Sidhva (Madhya Pradesh): 
Rs. 105.

Dr. S. P. Mookerjee; It was betw^-'en 
Rs. 105 and Rs. 112. Then why was it 
that Rs. 144 were accepted uncondi­
tionally? We are not exactly a beggar 
at the door of Pakistan. Pakistan also 
needs vital goods from us. The 
lo a n e e  Minister must have read the 
speeches and writings of the Prime 
Minister of Pakistan, the Chief 
Minister of East Bengal and comments 
of newspapers which are supporting 
the Pakistan Government. They claim 
that a great victory has been achieved, 
that India came with bended knees 
before Pakistan and wanted mercy and 
that mercy in all its glory has dropped 
from Pakistan upon India. Why this 
national humiliation? Look at the 
economic point of view. The price of 
Pakistan jute has gone up. The Indian 
Jute mills had to close down for twelve 
days. The m atter was under the con­
tro l of Government. Did not the Gov­
ernment know even a month before 
that the mills will have to close down? 
The jute is there in India which could 
have carried the mills on for a few 
weeks more. But the jute is held up 
by people who wanted to speculate. 
You de-control jute prices today and 
you are going to allow these people td

make crores of rupees by virtue of the 
stocks which they have held back 
during the last few weeks. The price 
of jute in Pakistan has gone up. You 
have de-controlled it in India today. 
You had to do it, you had no other 
option. Prices have shot up. What 
about prices of other commodities? 
Will you be able to hold on to your 
control on cotton, because you will get 
six lakhs of bales of cotton from 
Pakistan the price of which is Rs. 3,000 
per candy there, while the Indian price 
is about Rs. 1,000? Can you expect to 
continue the control on Indian cotton? 
If you have to decontrol, what will be 
the repercussion on the prices of food- 
grains and other commodities? This 
will immediately give rise to further 
sharp increases in prices and cost of 
living. That is one m atter which the 
Finance Minister, knowing that it was 
one of the weakest points in his Budget 
speech, just skipped over—that is, so 
far as the failure of Government to 
control the rise in prices is concerned. 
But that affects the economy of the 
country in a most tremendous fashion. 
Government has failed during the last 
few years to control rise in prices, and 
today it is almost giving it up in des­
pair, as something which is impossible 
of achievement. In vain do we find in 
the Budget, much as we may try, some 
formulation of policy which may be 
able to take advantage of the mistakes 
which we committed in the past and 
give a new call to the people so that a 
change may come in the condition of 
millions of people who are oppressed 
and depressed by steadily worsening 
economic conditions.

I have nothing to say against big 
projects which Government have taken 
in hand. I know personally that some 
of them are extremely desirable and 
they are necessary to the re-building 
of national economy. I am even pre­
pared to concede that it will take a few 
years for us to have the full results 
which will yield considerable fruits for 
improvement of the economic condition 
of the people. But the problem before 
the country is not concentration of our 
major resources on these long-term 
projects but concentration on short­
term  projects. We have got to solve 
this food problem. We shouted that 
we are going to make India self­
sufficient in food. What declarations 
were not made by the Prime Minister 
from his place here last year to the 
effect that he would even allow the 
people of India to face starvation than 
go back on his decision of making 
India self-sufficient by 1951! But what 
is the sorry spectacle which we witness 
today? Self-sufficiency in food has 
become one of the standing jr>kes so far 
as India is concerned. You qow pro­
pose to import four million tons of
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foodgrains, plus you expect a gift of 
two million tons from America. We 
stand not as individual beggars, trying 
to adjust our things and somehow 
make both ends meet, but the whole 
nation stands as a beggar before the 
world asking for food from somewhere, 
jute from somewhere, and something 
else from somewhere else. Meanwhile 
the country is about to be choked by 
corruption, black m arketing and 
profiteering. That is a state of affairs, 
which has most dangerous potentialities 
affecting the safety and stability of the 
nation. I would have expected in the 
proposals of Government some con­
crete enumeration of policy indicating 
that while we do not propose to give 
up the long-term projects, those at any 
rate which are concerned with the 
development of the great economic re­
sources of this country, at the same 
time we propose to set apart twenty, 
thirty or forty crores on short-term 
projects—irrigation, supply of seeds 
and manures for purposes of growing 
more food, reclamation of land etc. I 
know on a small scale these things are 
there in the Budget, - but they are 
extremely inadequate, I also lay great 
stress on development of small indus­
tries. I would have expected that some 
schemes were forthcoming from Gov­
ernment for a consolidated and inte­
grated development of small industries 
embracing "the whole country. There 
is no other hope for us. If we have to 
wait until we get the full fruits of 
these long-term projects which we have 
set in operation, I am sure by that time 
the country will die and it may not 
also be possible for us to find all the 
money we need for the purpose of even 
half-completing allf these big tasks 
that we have taken in hand.

So far as the economic policy of the 
Government is concerned I hope we 
shall have an opportunity of discussing 
this m atter when the details of the 
Budget will be taken up. But food, 
cloth and shelter are the three main 
things on which Government’s failure 
is colossal and on which the country 
expects a new lead from the Govern­
ment, if it is to function with the 
willing confidence and co-operation of 
the people.

.Today we are living in very difficult 
circumstances. I have no desire merely 
to blame the Government or abuse the 
Government because we are trying to 
solve a problem of a magnitude which 
perhaps has had no parallel in any 
other part of the world. But the way 
in which Government is pursuing its 
policy is not the way in which a solu­
tion will be found. Somehow the gap 
between the. Government and the 
people is increasing rapidly day by day. 
It is no use Government blaming the

activities of particular groups or sec­
tions. There may be such parties or 
sections or groups who may desire to  
create troubles, but the main tragedy 
of India today is hunger which Gov­
ernment has failed to avert. And if 
today you have millions of people who 
have not the means of the barest 
subsistence and do not know how to 
live from day to day and night to night, 
it is impossible for us to expect that 
they will for ever observe peaceful 
methods for the purpose of either 
facing slow death or allowing you to 
misgovern.

I therefore ask Government to wake 
up to the dangers that lie ahead. This 
Budget from some points of view is 
completely barren, it is cheerless, it is 
colourless, it is spineless. It brings to 
you a pathetic picture of somehow 
carrying on the affairs of Govern­
ment,— that also I know has been done 
with considerable difficulty by the 
Finance Minister for whom personally 
I have the deepest regard and admira­
tion. Some bolder steps and some 
bigger imagination have got to come 
forward if problems have to be success­
fully tackled on a nation-wide scale 
for the amelioration of the conditions •  
of the people of this land.

Shri Kala Venkatarao (Madras): I 
very much welcome ihe Budget that 
has been presented by the hon. 
Finance Minister. In doing so I 
would like to address myself to one 
important aspect of budget-making. 
The Budget goes a thousand ways to 
the root of the prosperity of indivi­
duals, to the relation between classes 
and to the strenrth  of the Govern­
ments themselves. The present Bud­
get apart from the arithmetic of it, 
must also solve the problems that are  
facing the country today and I am 
certain that we shall go the right way 
in solving them. The Congress Gov- 

 ̂ ernments are in charge of the coun­
try. We have got a name, an ideal 
and a programme and we have to 
judge the Budgets that are present­
ed to the State Le^rislatures as well 
as here on that basis, namely, how 
far cur present budgeting is going to 
reach the ideal. The Congress has 
stood all these years for the creation 
of a co-operative Commonwealth 
which was called Ram Rajya by the 
Father of the Nation. Now, in this 
Budget if we can find anything that 
will go towards that ideal, we shall 
be very much satisfied. The present 
Budget. I feel, is good in one way. in 
that it is establishing a new precedent, 
that is, taxing in order to meet tl\e 
capital requirements of the country. 
This is a very important feature to 
which every well-wisher in this coun-
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try  ought to subscribe. People are 
afraid of change, but I should like to 
agree with Mr. Fosdick who once 
stated:

“History’s current is sweeping 
us into the future and the illu­
sion that security is dependent 
upon the absence of change is 
perhaps the most dangerous form 
of imbalance, which plagues the 
minds of men,”
Divergencies of opinion regarding 

economic belief are bound to be there 
and each ‘ism* feels that it has got 
the cure-all, but I believe that the 
cure-all for this country can only 
find its source in the teachings of the 
Father of the Nation. The hon. gentle­
man who spoke before me complain­
ed so much about our difficulties but 
did not himself offer any solutions 
except a few which I will examine a 
little later.

The Congress Working Committee 
sometime last year passed a resolution 
requesting the Government of India to 
appoint a National Planning Commis­
sion. Its objectives are: a just order

•  of society, progressive increase in 
standard of living, best utilization of 
the resources of the country and re ­
gional and national self-sufficiency. 
The Government and the coun­
try were good enough to respond 
and today we have a National Planning 
Commission which is striving hard to 
five  us a short term plan and a long 
term  plan. My hon. friend, Dr. 
Mookerjee was bitterly complaining 
that there is no short term  programme 
for the Government. (An Hon. Mem­
ber: He is not here). Anybody who 
has seen the Budgets of the State Gov­
ernments as well as that of the Central 
Government will And that they are not 
devoid of such plans. Really there are 
a number of schemes which have begun 
to fructify or which are going to fructi­
fy in the very near future and there­
fore the complaint that everjrthing has 
been left to ‘starvation’ is not correct.

Then, there is no gainsaying the fact 
that Ihe country is really in a bad 
economic situation. Everj^ody knows 
it. We know that there is poverty and 
that poverty is increasing on account 
of a number of circumstances, includ­
ing the pressure of population, which 
is peculiar not only to our country but 
to a number of other Asian countries. 
This is resulting in the falling off of the 
standards of life. There is another 
difficulty, perhaps due to historical 
circumstances, that many of our people 
are vociferous about their rights and 
are not at all mindful of their duties. 
Therefore if we want to solve the prob­
lems that are facing us in the econo­

mic field, there are only two things to 
be done. Firstly we should take to 
austerity and secondly we should also 
look to greater production. About 
this question of austerity, on behalf of 
the Government, the Congress Work­
ing Committee and the All India Cong­
ress Committee have appealed to the 
country more than once. People feel 
that some magic can be done and that 
tomorrow morning we can find our 
Ram Rajya established. The Father 
of the Nation when he start­
ed his great movement for the 
freedom of our country taught 
us to fight and also taught us the need 
for the constructive programme. We 
heard him about the former, and res­
ponded but had we responded with 
equal vigour as regards the construc­
tive programme, the country would not 
have been facing the economic situa­
tion with which it is faced today. I 
feel that we should now accept this 
position.

Criticism has been made about the 
need to save and invest. It is estimat­
ed that while we are producing to the 
tune of Rs. 6,000 crores a year, we are 
consuming about 98 per cent, and we 
are only saving two per cent, out of it. 
Unless we save at least eight per cent., 
we will not be able to get the money 
necessary both for our mid-term pro­
jects as well as our long-term projects. 
In order to achieve this object, we 
should make less use of scarce pro­
ducts or we must find alternate pro­
ducts to satisfy our needs. I would 
like to narrate an example 
from the history of Japan. We 
know that about 16 years ago our 
m arkets were full of the products from 
Japan. The Japan mill cloth was sell­
ing at 3^ annas a yard. Japan does 
not produce a single lb. of cotton and 
how could Japan sell us at such cheap 
rates here after bringing it from a long 
distance? There used to be a rule in 
Japan that every lb. of cotton import­
ed into the country must be met by 
the export of a lb. of produced mill 
cloth. How did Japan clothe itself? 
There were rich pine forests in the 
north capable of producing a gum. They 
had standard cloth made from out of 
that gum and from Emperor Hirohito 
to the common man they were wear­
ing the standard cloth; they wore the 
standard cloth and exported their pro­
ducts and thus Japan became one of 
the great industrial nations of the 
world. Today we should also follow 
the same example. We must use less 
of scarce materials or at least we must 
find alternate products, use them and 
spare the other things for exporting 
to other countries and find out the 
wherewithal to bring into the countir 
the ‘know-how* as well as the cap ll^
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goods that are needed to put this coun­
try o n  the way of progress.

Now, as I told you, I do not like to 
go into the other details in the Bud­
get. One important feature is about 
taxation. I am very glad that the 
Finance Minister has made use of taxa­
tion to meet the capital needs of the 
Budget. I very much support him in 
that matter. But, I agree with Dr. 
Syama Prasad Mookerjee to this ex­
tent, namely, that the taxation mea­
sures of this country must be ^e-exa- 
mined so that they will not impinge 
very much upon the middle classes as 
they are doing now. We cannot but 
agree that the increase in the Railway 
fares plus the taxes that are imposed 
now by the hon. Finance Minister, will 
certainly create a burden upon t^ie mid­
dle classes and the lower middle classes. 
Therefore, we have to re-examine our 
tax structure and improve our methods 
of taxation.

There is one more m atter that I 
would like to impress upon the hon. 
Finance Minister and that is about re ­
gional development. If you do not lay 
stress on regional development and if 
you create depressed areas as in Eng­
land and Wales, you will not succeed. 
Therefore, I feel that in the interests 
of democracy, so that the common man 
may understand the needs of the Gov­
ernment and the programme of the 
Government and help them, regional 
development is an absolute necessity. 
In this connection, I would only b'ke 
to mention the case of linguistic pro­
vinces. If we want to have real de­
mocracy, our programmes must be 
understood by the common man who 
is to be our master and we must teach 
him in his own language. Till now. 
We used to get votes by promising a 
post-office in a locality. In the future, 
we will not get any votes unless we 
promise a ‘new world*. Therefore, it is 
going to be a difficult problem to 
approach the 170 million voters who 
are to be our masters. It is but just 
that the country should be divided re­
gionally and developed regionally. Such 
regions must be demarcated on a lin­
guistic basis.

Shri Sidhva: I t  will only create more 
provincialism and more jealousies.

An Hon. Member: The cat is out of
the bag.

Shri Kala Venkatarao: The cat can­
not but be out of the bag when rats 
are abroad in the country.

Dr. Syama Prasad Mookerjee 
characterised the Budget as cheerless, 
colourless and spineless. I am very 
sorry that he should have come to

that conclusion. I do not understand 
why, in spite of all the difficulties, we 
should feel cheerless or colourless or 
spineless. A powerful gentleman like 
him should never feel spineless.

Shri Kamath: He said that the Bud­
get is spineless. .

Shri Kala Venkatarao: I do not refer 
to the gentleman himself, but to his 
opinions. I have heard him very care­
fully and I am sorry to state that in 
spite of his high eloquence, he has not 
made even a single suggestion 
as to how to get out of the 
economic morass about which he so 
much complained. It is wonderful that 
all the four suggestions he has given 
as regards jute, increasing the 
land revenue, salt tax, and pro­
hibition, are, expect in one case, against 
the interests of the country and the 
great policy to which the Congress 
stands committed as a useful pro­
gramme. I have no time to go into 
those proposals in detail.

I am glad that the hon. Finan*:e 
Minister is a silent high-powered auto­
mobile. The hon. Prime Minister has 
added a roaring jeep for his support 
in the person of the Minister of State. 
I am perfectly certain that the roar­
ing of his assistant and the high power 
capacity of the Finance Minister will 
And a solution to the situation facing 
us and the country and that the next 
Budget will show the way for the es­
tablishment of real Ram Rajya for 
which the Father of the Nation has 
striven his best.

Shri Hussain Imam (B ihar): It is my 
painful duty to come in the midst of 
these congratulations and encomiums 
to bring to the notice of the House cer­
tain facts which will speak for them­
selves. I do not wish to characterise 
the facts by any adjectives myself.

The Budget speech of the hon. 
Finance Minister lacks many essential 
items which usually are expected from 
the Finance Minister of a democracy. 
He should present to the House a 
correct statement of affairs of ih& 
country and should also try  to convince 
those who are sitting in the House and 
the people outside in the country. It 
is not enough that he should be satis­
fied himself; the saiisfaction must be 
of the man in the street, the citi­
zens of the coimtry. I find that it is 
singularly lacking in this respect. He 
has not, I regret to say, made any 
efforts to convince us that his taxation 
proposals were essential, that the coim­
try had no other alternative to meet 
the capital demands except th rou i^  
this method of taxation and that ^  
efforts were made to tap the capitalist
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m arket and had failed. If he had done 
that, we would have felt that the cir­
cumstances were such that he could 
not have done otherwise. My com­
plaint is that he and his advisers have 
failed to give us the picture with 
which they are faced. They do not 
care for the satisfaction of others. In 
support of the sweeping rem ark that 
I have made, I wish to bring certain 
facts to the notice of the House.

I went into the Library to see the 
Revenue and Finance accounts of the 
Government of India. I was surpris­
ed to learn that the accounts upto 
31st March 1946, only were available 
in the Library. No accounts of the 
subsequent periods have been sent to 
the Library. Even the accounts of 
1946 came in in the month of Novem­
ber. 1950.

Shri Kamath: A war casualty?
Shri Hussain Imam: It is one of the 

casualties (An Hon. Member: Parti­
tion?) not of partition, but of Independ­
ence, Swaraj.

The next item which struck me was 
the gross difference between the figuj'es 
presented by Government in the t:vo 
papers which they have presented to 
us, the Budget of Central Government 
and the Explanatory Memorandum. I 
am not going to take up the time of the 
House and my own by going into the 
details of the figures. I would invite 
the attention of every Member of the 
House to page 14, item 5 of 
the Explanatory Memorandum from 
which it will be seen that the tv/o 
figures given for Expenditure of the 
Government of India do not tally and 
the difference is of a very considera))le 
magnitude; it is something more than,
I should say, seven per cent, in actuals. 
There is much difference between the 
actual amounts of expenditure as given 
in the Budget estihiates and as given 
in the Explanatory Memorandum. That 
shows how lax the work is being done 
today.

I would invite the attention of the 
House and ask the hon. Members to 
tell me if they are aware of the enor­
mous surplus which has accrued to the 
Government of India during the last 
two years. It is of the order of 117 
crores according to the Explanatory 
Memorandum. Not a word has been 
said by the hon. Finance Minister in 
the whole of his speech thanking the 
people for having been taxed so much 
and for giving him the surplus to carry 
on the work. When he was not pre- 
p^ared for surpluses, he had surpluses. 
God help India when he comes prepar­
ed to squeeze us and take surpluses 
out of us.

I m ust invite the attention of the 
House to this consistent policy of Gov­
ernment to under-estimate the income 
and over-estimate the expenditure. If 
it had been the case with the budget 
estimate alone, that would have been 
perhaps excusable, because they are o96 
days ahead as the Budget is present­
ed on the 281h February and the year 
closes on the 31st of March of the 
next year. But just 31 days before 
the close of the year they come before 
the House with revised figures and yet 
they err to such a huge extent ! In 
.such a case can there be any excuse?
I will give the results for the two 
years only for which I have been able 
to get tlie accounts and for which alone 
accounts have been given in these 
papers. It was estimated that there 
will be a deficit of 5-29 crores in the 
two years 1948—50. «But just a few 
days afterwards, the reality was that 
there was a surplus of as much as 117 
crores. Is this the way to present 
figures to the House? Is this the w’ay 
a democracy should be treated? Is 
this the way in which we are to feel 
that we have got a Government which 
is really mindful of our interests?

Shri Kamath: This is the transition.

Shri Hussain Imam: No, the transi­
tion period expired in 1947 before the 
partition, and since partition I have 
not been able to find the accounts for 
the seven and a half months of tliat 
year. The only thing that I could 
find I am presenting to the House. We 
find that the expenditure was over­
estimated by 77 crores and the income 
was under-estimated by 37 crores re­
sulting in a surplus of Rs. 117 crores. 
This is the condition in this Depart­
ment.

The Minister of Finance (Shri C. D. 
Deshmukh): Which year is that?

Shri Hussain Imam: I am referring 
to the year 1948-49 and to the year 
1949-50. The figures for 7i months 
in the year 1947-48 I could not find.

And then, has any attempt been 
made to tap the capital markets in 
India? These guess estimates—that is 
what they are though a few minutes 
back they were called revised esti­
mates—show a surplus of seven crores 
and I will not be far wrong il next 
year you find that the surplus of the 
year is as much as Rs. 25 to Rs. 30 
crores. The story that our balances 
will be reduced to an uneconomic 
level has been repeated ad nauseam. 
From the papers of the year 1948-49 
I find that prediction for the closing
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balance for 1948-49 was Rs. 57 crores. 
The budget estimate of 1949-50 aJso 
brought before us the frightful spectre 
of a closing balance of Rs. 58 crores. 
And 1950-51 prediction was 78 crores. 
He has repeated it again this year of 
43 crores closing balance. But always 
we have been having a sufTiciently 
comfortable closing balance of more 
than Rs. 150 crores, for both the years 
that I have mentioned, and I am con­
fident that even this year he will prove 
to be a Job’s comforter to us.

T was saying that endeavours have 
not been made to tap the capital m ar­
ket of.......

Mr. Chairman: The hon. Member has 
three minutes more.

Sbri Hussain Imam: I started only 
at ten minutes to one o’clock.

Mr. Chairman: You started at twelve 
minutes to one.

Shri Hussain Imam: I was referring 
to the fact that endeavours have not 
been made to tackle that capital m ar­
ket. The suggestion was made and 
very widely canvassed in the papers 
that he will offer income-tax 
free bearer bonds, even with short 
currency. But that has not boon 
done. Also the rate which he is ofler- 
ing to the m arket is uneconomical and 
that is amply proved by the endea­
vours of the last two or three years. 
How can you create cheap capital with 
conditions such as these? That is not 
possible.

Shri Venkataraman (M adras): Wliy 
bearer bonds?

Shri Hussain Imam: I am not going 
to spend the limited time at my, dis­
posal on fruitless discussions. I will 
coniine myself to two or three items.

What are the effects of this Budget? 
The first effect is that he has removed 
the small subsidy which h^ was pay­
ing on imported cotton. That will 
raise the price of cloth. The price at 
which Pakistan cotton can be landed in 
India is of the order of Rs. 300 Indian, 
per maund. How is this going to work 
unless we remove the control on cloth 
prices as the Government has been 
forced to do in the case of the price of 
jute? How are you going to work it? 
Take again this question of devalua­
tion. Here I am glad that even when 
we discussed the m atter in October
1949, I said I differed from the Gov­
ernment and I said that 
was following England blind­
ly. We must have our own measure 
of devaluation and not a measure sug­
gested by the United Kingdom. The 
price of jute is Rs. 57 per maund and 
as a result you had to decontrol. As 
was pointed out by my hon. friend Dr. 
Syama Prasad Mookerjee, the inter­

nal prices are bound to go up and I 
fear that the food prices are also sure 
to go up Otherwise there will be less 
cultivation and more food trouble next 
year. All these things will follow be­
cause we have followed the example of 
the U. K. blindly, senselessly and use­
lessly. It is only by our having our 
own devaluation or re-valuation that 
we can get out of the morasses in 
which we now are. Food prices have 
been inflated with the result that even 
rationed articles have to be sold at 
25 per cent, more than previously. 
There will be further rises in the com­
ing years. Thus inflation is being 
engendered instead of being checked 
by the Budget which the hon. Minister 
of Finance has brought before the 
House. It is true that taxation is a 
measure of scooping up unnecessary 
purchasing power; but where there is 
no unnecessary purchasing power» 
where they are living hand to mouth 
is this the way in which you will check 
the rising prices? There is to be an 
increase of five per cent, on the im ­
port schedule. That will also increase 
the price of everything instead of 
bringing them down. May I most 
humbly submit to the House and to the 
Government and to the hon. Minister 
that we would do well to consider this 
revaluation issue ^nlmly, quietly and 
above all, with an op^n mind. This 
superiority complex used to be as.so- 
cipted with the old bureaucratic re­
gime of the foreign power, but that 
still seems to remain and the opinion 
of the people and their fears a re  
brushed aside. I want that the Gov­
ernment and the hon. Finance Minis­
ter should turn a new page and take 
the willing co-operation of the House 
and if that is done, I am confident that 
without imposing much taxation, ycu 
can still balance the Budget, provid­
ed of course you take the measures 
necessary which will bring balance 
even in your capital budget.

Mr. Chairman: The House will now 
stand adjourned to 2-35 p .m .

The House then adjourned for Lunch 
till Thirty-five Minutes Past Two of the 
Clock.

The House re-assenbled after Lunch 
at Thirty-five Minutes Past Two of the- 
Clock.

[P a n d it  T h a k u r  D a s  B h a r g a v a  in 
the Chair]

Shri Shiva Rao (M adras): The key^ 
note of this year’s Budget seems to be 
a desire on the part of the Finance 
Minister to place the finances, of the 
country in a sound position for Gov­
ernment which will come into power 
after the CSeneral Elections. That 1&
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an obiective which deserves the full 
support of the House.

He referred in his speech to the six 
years Colombo Plan for implementing 
which he estimated a total expendi­
ture of 1800 crores. That is in addi­
tion to the normal expenditure of ad­
m inistration of the new Government, 
which will thus be compelled at the 
very beginning of its new career to 
enter on an era of heavy borrowing 
and of increased taxation, if it is to 
live up to the standards of a full- 
fledged welfare State.

An occasional five rupee note sent 
on the eve of the Budget to the Finance 
M inister or to his successor is not go­
ing to relieve him of his anxieties. One 
must be a realist in this m atter and 
also see both sides of the picture; that 
is to say, not only the Government’s 
requirements but also the taxpayer’s 
capacity to meet his numerous obliga­
tions. Let me take the Finance Minis­
te r ’s own figures to see the gap bet­
ween his hopes and realisation. Our 
opening balances were 270 crores at 
the time of the Partition. 
They will be 43 crores at 
the end of the next financial year, 
if his expectations materialise. 
During this period of three years, 
against a loan and investment pro­
gramme of 345 crores, actual realisa­
tion was only 176 crores—just about 
half. For the coming year, he 
has estimated loans and small 
savings at 140 crores, undeterred by 
the fact that he could obtain only 81 
out of 110 crores this year. I hope he 
will prove right in claiming that 140 
crores for 1951-52 is not an over-opti- 
naistic figure. But the heavy taxation 
in the coming year, the great bulk of 
^ h ic h  will fall on the middle classes, 
will leave an even smaller margin for 
investment than in 1950-51. I hope the 
Finance Minister will tell the House 
-at the end of this debate whether he 
has any intention of redeeming this 
year the promise given by his pre- 
•decessor to conduct an examination of 
the entire tax structure in this coun­
try .

During these three years, as Mr. 
Goenka pointed out this morning— 
though his criticism seemed to be more 
like support—big business got a series 
•of substantial concessions. Mr. Shan- 
mukham Chetty assumed in 1948 that 
it would all, as he put it, “be ploughed 
Tt>ack into industry”. We have seen 
few signs of it happening. I had sug­
gested to his successor two years ago 
not to pursue that policy, but to ear­
m ark the funds so obtained, roughly 
20 crores in 1949-50. for a national 
housing cam paif^ in the industrial

areas. That suggestion, I regret to 
say, received no support from Dr. 
Matthai.

Shri Sondlii (Punjab): Successor or 
predecessor?

Shri Shiva Rao: In passing may I 
say that I am glad that at last there 
is to be a national Housing Board this 
year. It would be interesting to know 
how the Finance Minister proposes to 
finance the operations of the Board 
and what will be its composition and 
functions. The growth of slums and 
the acute housing congestion in our 
industrial areas during the last thii’ty 
years have been the biggest obstacle 
in the v. ây of a healthy development 
of Indian industry. That building 
costs can be brought down considerably 
has already been proved by the Bom­
bay Housing Board. The Faridabad 
township is a striking example of suc­
cessful co-operative building, with 
building costs brought down to 
less than Rs, five a sq. foot. 
Whether it is a coincidence or not, the 
C.P.W.D. has now agreed to reduce its 
overhead charges from 17J per cent, 
to nearly ten per cent. There is room 
for further economies in the building 
operations of Government, both on the 
civil and on the defence sides. Re­
search and constant vigilance are 
essential for bringing down building 
and maintenance costs to a minimum.

Let me go back to the point I made 
earlier. The Finance Minister has ex­
plained that in the period to which I 
have referred, of over three years the 
Government’s net overseas expenditure, 
for the purchase of foodgrains, stores 
and equipment, has been over 400 cro- 
res. Can we look in the coming years 
for relief in regard to any of these 
items? In respect of investments in 
State projects and river schemes, can 
we hope for some returns in the near 
future to lighten the recurring burdens 
on the taxpayer? Let me give the 
House one example. In Madras—^those 
were the latest figures available to 
me—as against an expenditure of 15 
crores in 1949-50 on hydro-electric and 
irrigation schemes, m e  re tu rn  from 
some of these partially completed 
schemes was 3-17 crores of gross re­
venue. There are no similar figures to 
hearten the taxpayer in the Budget be­
fore us.

While on this point I would like to 
ask the Finance Minister for some Ught 
regarding Mr. Gorwala’s new appoint­
ment. He is reported to have been 
asked by the Planning Commission to 
look into the administration of Deve­
lopment Projects. Why by the Plan­
ning Commission, may I ask and not 
directly by Government? Will the
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House have an opportunity to discuss 
his report before Government t^Jte a 
decision? Also, what will be the pre­
cise scope of his enquiry? Will he 
look into the implications of State 
m anagem ent of certain projects? I 
hope Mr. Gorwala will be authorised 
to exam ine the policy of the Labour 
Government in England in regard to 
the financing of nationalised concerns 
and their administration before he 
comes to his final conclusions.

The main point, if I may repeat it, 
is this: that the taxpayer ftnds it ex­
tremely difficult to bear the present 
burden of State expenditure even un­
der existing circumstances; much less 
will he be able to do so, if the new 
Government, in transforming itself 
from a police State into a welfare 
State, undertakes the implementation 
of the Colombo Plan. Therefore, 
there must be, immediately, a clear 
and vigorous policy initiated first, in 
the direction of a drastic curtailment 
of unremunerative expenditure and 
second, of stimulating adequate re­
turns from State-managed projects. 
These two objectives the Finance 
Minister must pursue with energy and 
determination and without any delay.

May I now say a word about the 
Estimates Committee? We have made 
three reports and a fourth. I hope, 
will be placed before the TTou?e be­
fore the end of this session. There 
may be legitimate differences of 
opinion on whether the Estimates 
Committee could have done even more 
useful work by giving less attention 
to details but by covering a larger 
number of Ministries. It is a new 
organ of Parliament, and some of the 
Ministries have not yet really recon­
ciled themselves to their estimates be­
ing examined by a Committee of P ar­
liament. Nevertheless, I venture to 
observe that the Committee's reports 
and findings are worthy of serious con­
sideration, both by Government and 
the House. I would also make the 
suggestion that there should be close 
liaison between the Estimates Com­
mittee and the various Standing Com­
mittees, and in particular the Stand­
ing Finance Committee.

To one subject I would like to re­
fer in brief terms, namely, defence 
expenditure. I have no objection to 
certain items under defence being 
transferred, as they have been this 
year, from capital to revenue account. 
The Finance Minister’s line of rea­
soning seems to me to be sound, and 
it is in accord with normal practice. 
What does make me uneasy is this: 
that in the past the House, in its zeal 
to have a strong defence force, has 
given undue encouragement to the

Defence Ministry to increase its ex­
penditure. The expansion of the 
Navy and the Air Force is necessary, 
and even heavier expenditure may k»e 
inevitable, not only next year but for 
a number of years. The same rem ark 
applies to our territorial army, oa  
which it is proposed to spend only 35 
lakhs in 1951-52. But there is a good 
deal of extravagance which should be 
firmly controlled, because we cannot 

. afford to increase our total expendi­
ture on defence in attempting to  
build up a balanced, efficient and 
modernised fighting force. In fact, we 
must try  to bring down our defence 
expenditure as much as possible. Is 
there any country in the world which 
enjoys the luxury of three comman­
ders-in-chief, or even one, in peace 
time? I strongly believe there is room 
for economy on the maintenance of 
buildings and installations which will 
cost Rs. 10-71 crores i n the coming 
year. Take again stationery and 
printing for the Army—Rs. 58 lakhs, 
comparatively a small item, but is 
it necessary, even in regard ta  
stationery and printing, that the De­
fence forces should be separate from 
the civil administration? There are  
several other heads under which eco­
nomies can and should be effected. 
Why should military dairy farms cost 
the exchequer Rs. 1-67 crores, while 
receipts amount only to Rs. 24 lakhs? 
The affairs of the Canteer Department 
need eareiul looking into.

I brought to the attention of the 
House last August two m atters of 
some importance. Five hundred and 
forty-five wooden crates were lying 
in an exposed condition on the sands 
of the Madras beach for five years un­
til a few burst open during the sum­
mer of last year, disclosing triTcks in 
first-class condition. These trucks 
have been estimated by the  
Army authorities themselves at Rs. 
136 lakhs. But I find no correspond­
ing reduction in defence expenditure 
for the ciirrent year because of this 
windfall. I would also remind the 
House that I referred in August last 
to the dumping into the sea of mate­
rial condemned as surplus to require­
ments by the Defence authorities. Let 
me by way of contrast ^ v e  the House 
a brief passage from the latest report 
of the Estimates Committee of the 
House of Commons in England:

"Destruction by explosion is 
only resorted to where ammunition 
is too dangerous to dispose of by 
other means. Ammunition when 
broken up jdelds steel, brass and 
high explosive flUings, the latter 
yielding m aterial from vhicli fer­
tilisers can be made”.
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[Shri Shiva Rao]
I fear that there is not sufl&cient 

liaison between the different wings of 
the Defence Ministry on the purchase 
side, which will cost Rs. 11*59 crores 
in England alone. Articles which may 
be surplus to the requirements of the 
Army may be required by the Navy 
or the Air Force, or vice versa. Is 
the Finance Minister satisfied that 
every effort is now made to pool to­
gether the demands of the various 
fighting forces, and a careful exami­
nation made of the available m aterial 
before fresh orders are placed abroad? 
One or two very disagreeable instan­
ces came to the notice of the Esti­
mates Comrnittee. There is a reference 
in its first report to the purchase of 
jeeps, and I would ask the Finance 
Minister to be much stricter in his 
scrutiny of defence estimates. It is 
not right that he should throw all the 
sacrifice on the civil side of the ad­
ministration.

If I may turn  briefly to one or two 
other matters, I welcome the provision 
of Rs. ten lakhs for the expansion of 
the Intelligence Bureau. The impor­
tance of this Bureau deserves ade­
quate recognition from the House, 
especially as was pointed out by the 
Home Minister this morning, sub­
versive elements are becoming increas­
ingly resourceful in some parts of the 
country. It is therefore necessary 
that Government should do every­
thing possible to strengthen the 
Bureau. The provision of funds alone 
is not enough. In the last two or three 
years its usefulness has been crippl­
ed by lack of adequate accommoda­
tion, and I hope the Home Ministry 
will repair that omission without tu r-  
ther delay.

Regarding the anti-corruption police 
force, I would suggest that this may 
be brought under the control of the 
Intelligence Bureau. I believe that 
one factor which hampers its activi­
ties is the condition that before pro­
ceedings can be started against offi­
cials, and in particular gazetted offi­
cers, the previous sanction of the 
Ministry concerned is necessary. I 
would suggest that the present rule 
may be modified so that henceforth 
such sanction may be obtained only 
from the Home Ministry. U nfortu­
nately, one cannot always be sure of 
preserving secrecy in the Secretariat, 
and premature leakage may have the 
effect of evidence disappearing.

One last word before I sit down.
I wish I could say something in ap­
proval of Government’s policy in re­
gard to cottage industries. I am cer­
tain that if the Ministry of Commerce 
and Industry were energetic about it,

a good and growing m arket can be 
built abroad for a number of these 
industries, finding employment for 
thousands of workers and earning 
dollars for us.

% feiT 3rr*R?ft 3 fk  ^  ^  ^  

^  t  ^
% ^  armaff ^  rrar %
5 ^  aflr ^  >ft ^  f  r t

I p r r r  ^
% aft?:  ̂ ^  ^

(Spokesman) . i

^

1 1 I  I

OT ^  ^  |3 rr t ,  OT ^

^  ^  | f  f ,  ^fhc s r

^  TO t  ^  aftr

(National revolution)
I, (Classless

Society) # i ^

t  Pf ^  srr^r

afk t  ?

^  ^  ^  «rr, ft:
^  5T|f f t  T ft f  I

arrr  ̂ ftr vspt
3TR f t :  3rrr ^
t ,  sttt ^

(administrative expenses)
(lieavy) ^

^  I arnr y<̂ aftr
(Economy 

Comjnittee) ^  ^  aft̂
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3 T T ^ ^  fe rr  t  ftp

^  ^  ^  t  I SPR
3n^ ^  ^  ^  ^  aftr
v^ ^ ^?rm (adminifl-
tration) 'K wr ^  sftr 
^  ^  t  ^  3rrr
^ 0 ^  ^  iT ®ft^T

t  ‘ ^  
f I TT STTT ^  

f^^n^T spt fiRTi^y ^  2T̂  ftra: ^  ^

fVcni «i<sdr ^  <.̂ 1 ^ I

3TN l^^cTTTT^

(External Affairs Ministry)
^  TOTRy v^  snTrRT: q-, ^

3IWT # I VR, ^
^ I 3RT ^  ^  ^  T̂PT ^ f^ 

T ^;* T ^ t
^  ^  3T1^^

(Minority problem)
i  3ftT ^  3rnr
(justify) ^  ^  t',
VH snfrer ^  anq- ^  ^

^  ^  3TK ^5rnr? ^ftRT ^  ^l^’T 

^  ^  t  •
%  a r r s r ^  

•ft ^  f  ^  ^

’TT T^t ^  ^wdl
^  I ^  ^  ^TT 55T¥ fif%^
% ^  m , 3rrr ^  ^  ^

ft» *'3rr^« %f?*r 1%

^  3TR ^  ^
( ‘E itherhe will devour the 
system or the system will 
devour him !”) I ^  m i 
3TR rft ^  ^  ^  mUt̂  <\
aftr ^  ^>Pfr *RT «tt i

^rr^r ^  î<7>d ^^*i ^  ^

^  ( ‘ -T h e
system is devouring t^3 
Congress Government'’) i ^  

(^ s te m ) ^
?T̂  ̂  t  I f̂ 55̂

^  ^  r̂ T^^RT
(Services) % ^  «tt “ s h r

3T ^ TrrF2^ ^  

^  JTR̂ f̂ 31TR” (“Our 
servants have become our 
masters and we want to be 
masters again !” ) i H ^
^  I  3TR-^^ ^  ^

(Bureucratic 
Government) ^  t, srr^^ ^  

^Rftr^r fd r^T 
(Service-ridden Government) 
t  3ftr ^ R f w ^  % ^  3rr^4t 

 ̂ ^ I STTT ^
t  s î'T 11

TRT ^  ^

(points) STTT %
f  I 3 T R  ari’T 3TT^ ^  ^  
5 ^  t ,  3nTT

STFT 5 fifT 3TT  ̂ ^  ^  «PTTO

5FT T̂FT ^  «TR> ^  aflr
^  ^  ^  P rP i^ l^r

(Ministries) f  ^  arrr flar^
(rearrange) ^  ^  ^

^  I
^  ^  t  ^
arrr # 5iTfO ^  ^  ^
% i:^ (Defence
Ministry) w^ t  Vf\
^  3rr^ ^  ^ iiF ^  ^
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% 3TPT ^  51^ T̂’C'TT

f , 5ft an'T % ^

f  a rk  a m  ^  ATTinT ^  ^  ^  
^  ^Tl^dl

•I4'i1 T<aT % W «i'ii^

«pr
(parallel Defence Ministry) 
^  «iie (Home Front) <k  ^  
arrr sjqr? a rk  ^

(charge) f f :
Corruption in services, black m arket­

ing, tax evasion, adulteration of food­
stuffs, ghee, edible oils, chemicals and 
medicines, maintenance of standards 
and hoarding.

^  3mr ^  WTOn: %
(charge)  ̂afk ^  M ^6T
^  ai«rd ^RT %

 ̂ >̂T 3̂%,
^  W t o t  ’TT ^  arf^nTTT

^ ^
 ̂ I ^

^  m m r
ii ft: ^  ^ f  =Errf^ f%

^  ^  ^
(initiative) T^r ^  ^

(Boldness) 
^  (Courage) ?

^  W m  VT ^  I 

3PR 3TFT 5ft T̂TT ^
i8ft^ (Cabinet) Wtot
fMy ^  ft? «ft f t f w r  it^gnw, 

^  « r ^  f i m r t  i eimfhft
^  WfX  3T1̂  rft ^  ^
ÎWRT $  5 9  ^

I

^  ^  ^nnRTT
J[ ^  ^  ^ ft» ^  !KTT

(Ministry for nationalisation, 
rebuilding and reooQstruction) 

3rrr % ^  ^  =’r r f f^  i ^  ^  

3rPT ?r|lr ^  ^
3TFT ^  ^

anPnr ^  ^  ^  ^

8TFT ^  ^  ^  ^  I
^  ^  f  ft> 3rrr ^w(Banks) 
aftr (Ini^urance)
% (nationalisation)
% I '»r̂  afTT »T^

^  ^  3fR % ^
^  tsla^l t  ^

^  t m  I ^ f q ^ f ^ l r  ( C a p i t a l i s t s )  
%, 3nq- ^  ^  ^nnr 

3RT̂ 2Tt̂ T “t ,  ^

(sabotage) f;
^  ^  ^  ̂  f, ^

^  ^T ^  arn”
^ ^  ̂  ^  ^  f, ^

^  +h1 ^  R̂fi ^
31̂  ^
HViJ< ^ I ^  ^

^  t  ’TRT ^  3f)«JTWI+'
(overstock) |  1 ^  ^  ^
MF<ft*iftr ^  ^   ̂ ft>

^  ^  ^  ^ft?T f*Tw

^PRIT t  I 3 ^ 5  ^  ?  ft»  ^

^  ftrf^T^ a m % ^  ^  ^  FT
^  ^  f\̂ R?TOT

<j «ftr a m  % ^  ^  ^
^  ^  I $  arrr Ir i  ft?

a ro ^  an^W RTR 

J%3nqW «TFT f  I ^

^  ^  t ,  ^P'TH ^  ^  t .

FTIFRT t , t  ^  ^  t  J ^
^  ^  t  aftr ^  ^



4280 General Budget— 10 MARCH X951 General DiBCUSsion 4281

^  ^  ?rm am #
%

W  ^  I 3TT7 ^

*̂ gd ^
^ ^  ^  I
^  ?TR STTT % 5 R R  

I  I ^  ^  arPT
(electorate) % ^

^  t o f t  

^  f l ,  ^  f e r f l  fT  | f ,

JR T H  3TN  ^  5 < n ^  ^  I

^  f^«TT
ft!* 3TItT *̂ v?î O % ^
^FTT%^ I 3TT7 ^  ^
^  ^  ^  ^  % rfrjrnr (pro
gramme) % d̂rf«ist> 3TPT % qw 
\!\ n̂ft ^  ?/^ 3prf̂
T̂ ^ ^  '>rr̂

#  I 3TT̂  arnr ^  ♦il' ĵ î
^  ?,^oo

^  f% STTT ^  t ,
^  ?T=FR ^  ^ ^ i'\  ^r
% 3rrr ^  s m  s rr^  ^  ^  

^  ^  ^*T? (Public)
STTT ^  ^  ̂TT ^T ^r
^  3TN frnjiTT ^  ^  I ?ntr ^

^  t« 
^  3rrr ^  ^sfe^r^zrt ^

^fVr STT'T ^  ’HU't)'?iid ^  ^
^  F̂T5T I ^  ^  2T5 %
3TPT ?T W  f%qr; ^  F̂PT fV̂ TT

^  ^  d+' ĵilrih ft>^nft |[T 1^ I

 ̂■ STTT ̂  ^  ^7^ i  fif»
3 pm ( rather )

^ ^  ^  •Me4'' ^  *I*W
% T  T?: ft: ^f^RT ^  ^  f f

I* I ^  aftr t  arrr w*
365 P.S.

i '^t^a fCTT^ (Demo­
cracy)^ qwrOiTs (Experiment) 

 ̂ (Dictatorship)
^  I arrr sttt

(Secular Demo­
cracy) ^  q'wQ̂ tjfd f  I ^
4>'̂ *li ^  ft> 3fTTT 3TTT ^
ft̂  fewrv# ^  ^̂ yM-O'Hd ^  ^
3 i m t  a m t  ;ft% w qfr^nhr 

'rt^, T̂TfT, ?iR5 & =®rtwrf
# arrr ^  ^ fimrrot ^  

ft^  ifk f ^  ^
T̂TTRT ^K I+ t{ ^  ^  ĤTTT T?T,

 ̂ ft̂  'cĴ  cT̂  ^  5»X %
3TFT ^  xRft ^  ^ sn" 'SrnT I

[Chairman rings the bell ]
^  3T  ̂ ^  ^  T ^  g  i m r .  3rrr ^  

w m  5F7?ft t ,  a rn ^  ^  

fe^TFTf f  ftr r^cfdJ^ftTT % » i+ 7 ^  

2̂Tr̂  ft 
 ̂ dl" srnr ^  '»Tl«id,

-iTl̂  % T̂PT *t>l*f
^  Pii4ddTftrT ^

fê drrftpT ^  ^  ^  ^
*Knr ^  f  i stft

g ftr TpRF^,

cjnfr 5Tfft> ^  ^

fhTRt % ^
afftr ^ ^

^  ^  ^  ^  I W  3H FTT

qr ^  ^  ^  ^
fg d̂dTfeTT ^  (reject)
5F?: t T w f t ^  I  55tir

^  ^  ^T am ra^ r̂t

gprar ^  a r m w m r f  ^  ^  i

3iFT  ̂ r<+wt ̂
I fet? ^  ^  5T§ t  ^
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f%5]
3(rT ^  f  I 3 ( ^

g  ft? arrr ^  t ?:

^  ^  STTT^

^  3ftr ^  '
arrr ^  ft» 3Tnr snft ^

^  t  I

(English translation of the above 
speech)

Babu Gopinath Singh (U ttar P ra ­
desh): The Budget of a country is 
not merely an account of its income 
«nd expenditure. It should, to my 
mind, also contain an account of the 
people’s hopes and expectations, of 
prosperity and sufferings. Our 
Minister of Finance is, of course, 
worthy of his name; he is really ‘Desh- 
mukh’, that is, spokesman of the 
country. ^  I feel the Budget present­
ed by him is not going to give to the 
nation what it was expected to give. 
The Congress is a revolutionary or­
ganisation. Its activities and the 
results achieved thereby have all 
been revolutionary. Even now it 
claims that it is heading towards 
revolution and wants to bring about 
a  nation-wide revolution and sponsor 
a classless society. This is w hat it 
aims at. May I ask  ̂whether the 
Government are following the same 
path  which our countrymen have 
been expecting the Congress to follow?
I regret to say, as I had said last year 
also, that they have not come to 
our expectations.

I would submit to the Government
lo see for themselves how heavy their 
administrative and other expenditures 
are and with what speed they have 
been rising. The Government had 
proposed to form an Economy Com­
mittee in 1948-49; and now the hon. 
Minister of Finance has assured us 
that an economy amounting to Hupees 
five crores has been made in the 
present Budget. If you distinguish 
between the expenditure in 1948-49 
and that in the present year, you will 
see that this economy amoimting to 
Rupees five crores is nothing but a 
mirage. In fact, the expenditure 
has increased by 58 crores. To prove 
the fact as  ̂to how much the expendi­
ture has increased, I would only 
quote an example relating to the 
Ministry of External Affairs. While 
last year there were only 43 officers 
in this Ministry, the number has 
Jumped up to 92 this year. As many 
as 49 officers have been added. 
Pt^suming that four of these officers

were appointed for Bengal on account 
of a new minority problem being, 
created there and that their appoint­
ments are justifiable, how can the^ 
appointment of the remaining 45 offi­
cers be justified?

I feel the existing Government are 
strictly following in the footsteps of 
their predecessors. The house m ight 
be remembering what Gandhiji h j^  
once said about Lord Reading, th at 
is ‘either the system would devour 
him or he would devour the system.* 
Such were the words which w ere 
said in praise of Lord Reading 
when he came to India. But now it s a  
appears that ‘the system is devouring 
the Congress Government.’ I do not. 
find any remarkable change in th a t  
system. Shri Tilak too had once said 
these words about the services: ‘Our 
services have become our masters and 
we want to be masters again.* B ut 
the present Government is a bureau­
cratic one. It is a service-ridden Gov­
ernment, and the services are its only  ̂
masters. The Government are wrong 
if they consider themselves to be 
masters of the services. As I have 
got very little time at my disposal, I 
will only like to refer to a couple o f 
pcints more. If the Government 
sincerely desire to see the progress o f 
their country, the high prestige of th e  
Congress and the prosperity of th e  
nation, it is high time that they should 
re-arrange the existing Ministries and) 
re-organise the country’s administra­
tion on entirely new lines. For this 
it is imperative that as we have got a  
Defence Ministry to defend ourselves 
from external attacks, io the sam e 
way, there should be one parallel 
Defence Ministry to deal with the  
home front so that we may guard 6ur» 
selves against such internal evil forces 
as want to destroy us, corrupt the  
entire society and overthrow our 
Government. This Ministry may be  
given charge of corruption in services^ 
black marketing, tax  evasion, adultera­
tion in foodstuffs, ghee, edible oils, 
chemicals and medicines, m aintenance 
of standards, and hoarding. If these 
subjects are given to one separate 
Minister and he is conferred with 
such powers as may enable him not 
to be governed by the services but to  
keep a strict control over them, the  
results will be much encouraging for 
this country. I do not wish to men­
tion the name of any particular person 
in this connection, but this much I do 
think that such a person should 
possess some necessary qualities 
required for this purpose, such as, 
foresight, initiative, moral strength, 
boldness, courage and the sentiment 
to act courageously. Some persons 
may be picked up for this purpose 
even from the existing Cabinet. Take
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for example, Shri Hare K nishna 
Mahtab, Shri Rafi Ahmad Kidwai and 
even Shri Tyagi, if he so desires, can 
do a lot under the present circum­
stances.

The next step which I consider as 
essential is that there should be a 
Jl/Iinistry in charge of Nationalisation, 
Rebuilding and Reconstruction. Until 
and unless the Government natonalise 
the industries, reorgainse the various 
factors of production, arid strengthen 
the financial foundations, there is no 
likelihood of India prospering. The 
danger to the country from the capital­
ists wiU not disappear unless the 
Banks and Insurance Companies are 
duly notionalised. The capitalists never 
co-operate with the Government eind 
always indulge in the sabotage activi­
ties in as much as they create artificial 
shortages and surplus of any commo­
dity. That is why we find sometimes 
the shortage of cotton while at others 
that of jute or any other particular 
thing, in spite of the fact that all 
things exist as usual. There are 
occasions when they say that they 
have got overstock of cloth. Again, 
they also create such circumstances 
in which we find Dhoties being not 
available even at Rs. forty a pair. I, 
therefore, want some separate Minist­
ry to look into these m atters and 
direct the country’s capital towards 
reconstruction. The real necessities 
of this country of ours relate mainly 
to food, accommodation, health, educa­
tion and cloth. These are the prime 
necessities of life. The merits of the 
Budget shall be judged by the fact as 
to what measures have been provided 
for meeting the country’s requirements 
iri that regard. The Government 
have made lofty schemes and it will 
take about ten to fifteen years for 
them to complete those plans. The 
people demand an explanation from 
the Government. Six months hence, 
when the elections will be held, the 
electorate will call upon the Govern­
ment to tell them as to what steps 
they have taken to end unemploy­
ment and stravation and how many 
new houses they have built for them. 
In 1948, the Government had promised 
to construct as many as a million 
houses for the labourers. I had sub­
mitted last year that according to the 
ten-year programme, one fifth of the 
target figure, i.e. two, lacs of houses 
^o u ld  have been constructed till then. 
But we find that excepting 1,200 houses 
which have been built at Bombay none 
nas so far been constructed. In view of 
the above fact will it be possible for 
the Government to fulfil any of the 
promises made by them? Let them 
aecide for themselves whether the

public will consider them to be tru th ­
ful or otherwise. The Govenmient 
m ay say that there are difficulties and 
hardships in the way; but the people 
are not going to appreciate the a r ^ -  
ments in favour of their difficulties. 
They are only concerned with w hat 
the Goverrynent have done for their 
betterm ent and what grievances have 
been redressed by them.

I may tell the House that there are 
only two countries in the world— 
rather in Asia—upon which all eyes 
of the world are fixed. They p e  
India and China. While in China 
an experiment of Dictatorship is 
being made, in India it is the experi­
ment of secular democracy that is 
being undertaken. If the Govern­
ment want this experiment of demo­
cracy to end in success they should 
revise their policy lest they should 
also suffer the same consequences 
which Chiang Kai Shek had to face 
while doing an experiment of democra­
cy in his own country. Before I 
close, I may tell the Government that 
if they want to make the democracy a 
success and if they want to prove that 
democracy as compared to dictator­
ship is more liable to be successful, 
they will have to take action with the 
same promptness, courage and enthu­
siasm which the people under dictator­
ship regime use to display. Democracy 
and Republic are not worth purchas­
ing in the face of our starvation, 
diseases and shortage of houses. It 
is incorrect to think that under the 
present circumstances people will 
prefer democracy to dictatorship. 
People, on the other hand, would 
gladly embrace any such Government 
as might meet their requirements. 
They would not appreciate the diffi­
culties which the Government are 
facing. The mere fact of having a 
democratic Government would not 
satisfy them. I therefore keenly 
desire the Government to follow such 
a path as may enable them to be 
recognised as true and trium phant 
Republican Government and set aside 
the policy which they have been 
adhering to so far.

S l f T  '

^  ^  «niT,
IT  injWTT
ftf 3ft

V arr^ p - s m  iSJirer 
w i f h r  I w  w w
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^  ^  I f w #  ^

(Reserve Fund) % ^  ^  fir 
^  w fm  ^  I  a fk
3rnr 3ft 'OT-

#  TO f w  I

^  3reR^: ^  ^  3ftr
sn?̂  ^  ^  

t  ft? 5̂rTf57T q r  ^  ^PT-
^rrfer fW  i arnr

^  3T  ̂ arrJK
% ^pzr ^  5TfT ^  ^

f  I
[M r . S peak er  in the Chair]

^  3T¥f\ ^ap

^  t  ^  ^  ^  ^  TO
^  I ^  ^  ^

t  I ^  ̂  t  ^  ^
^  ^  f  3RT?ft

anft ^  ^Tt^ #' t  s fk  3nft

=^rrf^ ^  f t :  f f ^ R

^  f^^RTPT ^  ^  I
V-o ^  x̂zrnT ^  3 T T ^  f ^ -

% ^sff % qr f?nn: t

^  r̂ ^
snft f ,  ^  ^ ‘T̂ rr

^  ^<•♦+'1 5? ^  f , TO

^  nWr ^

^  f w T  ^  t  I
3RT^ 3R ^

112T]^ ^q r ^ ra r  t  ftr arsr ^  a n ^

TO ^  ^

»rft5T w m  t , ^  w  sTRTT̂ t ^  

^  I ^  ^  1̂
t  ^  T<5R»̂ f( ^  f ’SW

% 3 m  a m  ^  ^ ? R  % fe tr  

^  «ff,
w  ^  ^  ^  ^  ^rnr ^

t  ^ ^  T*7?T

ftr5y T?r 5  I f r̂ t r  ^ ? f r

^  OTT 5 I
apRT i3[̂  2pjfi^ (Planning 
Commission) f  aik ^  w
^f^FR am  r̂n?#

5 <R
f̂cT ^  cqTrT ^  f ’ aftr ?̂T%

f  f¥  w  ^  5 I

anft »̂rr̂  ftnr # ^  ftr
(Loans) ^  (float) 

^  ^  ^Txhrr ^*^iO ^tcb

i ,  ^JTRt ^  ^TO) ^

t  3fk ŵ TT ?T|f I

t’̂ R $ artr +l<jfiĤ fci«t 
(Cooperative System) <rr

^
^  >Rt?rr t

^ wn- ^
^<rf ^  =̂ R̂ ̂  Pt̂  ^^ar
I  3 f t T ^  ^  ^Tt  ̂ ^ 7  ^  

^  ’R' ^ n r  f^^T

3 fk  TO ^T^rr
3TR, ftr̂ T T̂ ^  r̂t̂  

3P T ^  ^  I

^  ^*ft ^ f  f  , ^  TO
^  ^  iTteft ^  ?f q ^  ^

TOif ’TT fV ^ r
^ \ ^ ^ m  % ŝ ^̂ TR ^  jftc^rr-

^  ̂Hf( ^1 9 7 ^  ^ r  ^ T  ^  ^
^  ’f  ̂ T?Rr t  aflr ^  T O -.

5T̂   ̂ PF 3RT % ÎT ^
Pft r̂ ft»2Tr TOT ^

f^iT ^^rr 3rr% ^
% ftyt; >fl ^ T  ?T^ f»ny 

I 3 f iB ^  ^  #  TO € l ^  ^
5T iTRT aft̂  arnr ^  fir*T
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^  f  • 5^^ ^  ^  ^
aftr f  3ftr ^  arrapft
iTT ^  3ftr ^  2TTT
^  ^  f , # 

i  3T\T Sr̂TT ;3̂ % t^?5W
(development) % ^  %

“fit n <>*hfn +\H % f̂ 51̂  3PTT 
«t.̂  ̂ ^  ^  ^

«ii«) ^  ^  srr^f

f  ^   ̂ aflT
(Black Maiketing) ^  

T̂ TT f  sf tr  cf̂ TT̂  ^

^  ^  3|t
f  I

A W T̂ ^  'R
•At ^rnr i

 ̂ f̂ ' ftiT M ̂  I *1 T̂
STRPT ^  liTT f , ^

'TT ^  sftr  3TT̂  ^

«TT I  \ anft ^  P l j^

^ T  «n v ^ ' s  ^  qrfeJiTRs: 

t  afiT ^R?T ^

^  ^<ai I ^  •TW ^T
a n 'R  ^  3pR #ar ?

i ,  3 fk  qrfe- 

wj 5R7qr 3̂TRn t  i ^
*l̂ r ^  ^
^  % 3TRfWf T pT  t  3 fk  ^  ^  
^TfeJTmH’ 3T«R a n ^ fW  ^  ^R5cT 

^  3 t^  ^  t  aftT ^  ^
^ ^  ^  t̂cTT  ̂ I 3rr̂
5ft q̂T TRTf̂ s: f , ^̂ nr‘ mrf̂ q*
t  Pt®%
(public) % ^  (touch)
*T %f%*T 3TI^

^  T̂T̂TT sftr  ?(5 ^  % 

J:^, ^  ^  Wff qj T| t‘ I

’̂ t qrflinTr̂ ? aftr iift^fe
(democracy) qr pr |  ark 
^  ^  3 R ^ n r  ^  t |  I ,  ̂  I

aflT f¥ ^  I,
^  sn^ ^  ftRTR

 ̂ 3flr f^FT spT̂  3fiq^ ^
3ftr f^'^l'l'l ^  % «TT^ 3|T^

1̂ ^  «(l<̂ ^
2T f̂ f^ fR T H  ^  ^ s m i ^

^  ?T̂  ŝrrm’ 3fk f
^  f w  sfRn I

3T^^ T J^’SFI^ Tf ^

«iV, ?ft ^  (services)
?r>r̂  |?f-
IT̂  ^ t  3fq#

H ^ f w T  t  afiT ^

T̂T  ̂ r*l̂  < n%̂
^ I ^  3TOft̂  %
qf^ t

f  fsp 3Rr iT R ^  THTT I  isftrTO ^
3rrfo ^o j^o (I.C.S.) ?fT̂ wR

% R̂T | f  3flT ^?r q̂ r Pp ^
Sjq# qfTt Sf̂ TTTET f,

3t  ̂ ti 
5qr  ̂ q̂  ^  ^ aftr 5m̂  ^  
^   ̂ ^  sn^ 3̂T ?rq:

^  511  ̂ ^  I 3 T ^  3ftr 
3w ^  ^
^  ><«l| »T^ ^T fl+dl I sftr

3flT  ̂ 5 |^ -
5%^  ̂ (real co-ordination) aftr 
«f̂ 3TTT̂  ̂ (co-operation) 
afk >n̂  r̂ ^  ^
q>̂ i d*t> ^  ^
^^ni I r̂f%%̂ ^  1̂ ̂ d ^  %

*ft% 3TT^ ?fy% ^

Tc ^  ?^TqT t  ^  *nc 
vnr v̂ T̂T ^rf^ i
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[  3TfT ]

^  t  1% ^  ??T

3ftr (middle
class) 2|T?yf ^  ^  3̂3RT

t  i ^  t  ^

^  ’PTF I  3 fk  f  ̂  3T5SJT

fTdq* ftrqr I #  ^

«rr ftr ^  3TR

3 fk  = îT =^R 3TR ?  fir%, aftr 

'ft#  13TiR q w  ^ ^ r r  i m  

t  ^  ^  3n?n ^?rf?r 3ftr ir^ 

^  t  ^  pR^spf Pt^ ‘
^  'TT ^  ?Ti|f I

^  ^  ^  ^  I snr

^  ^ n r^  q ^  ^  3rr!?r ^  f  

^  sT'T# W 9 ^  3fk  p f t  ^  ^  ^  
^  ^  i«f ^  ^

^ T  t  *fr^ ^r^iTT

ft* fsRT^ ^  ^  W # ^ q ro  rTT^s^r  ̂

f ^ ,  WTK cftar f3TT ^

ŵ T, ^   ̂ (p ^ y )  (cut)
^  «Tf̂ ,  ̂ ft?
^  ^  ^̂ TRTt ^  ^  I arrsr

% ^pTT T ^
t, ^  3ftr (Restau­
rants ) qf ^  (Bar) w# 1  ̂ |-1 
^  fiaw ^ ^

t; ^
^  in ftr

(Ticketholders only) ^  
TOW qt ^  I 3ftT ^  ^  ^
aroift #5 sftT ^

3TRfWf ^  ^  ^  t  ^
^ r ^ r  c R ^ r^  w sftr ^  ^  aftr
^  WRff ^ I

 ̂fir TOW ^  w

<rc 3TTT  ̂• o,  ̂o o ^
^y^irr ŝTRTT ^  ^  ?r >rr i tr^

WRT 3TR ^  5rrf|f̂ JT (Prohibi­
tion) ftrqr ^  I, ^  ^  tst
t  ^  % 3TW ^

^  ^  t  sftr

Wf 'Wtf
sftr ‘̂, ^

irrf^fw^ ^  ^ 1  'irpT^ artr f  

ŵ r̂ T d1“ ^KH tt;

^  fê TT 3ftr TOW ^  ^  ^  ^  

yx^nx ^  arpT^^ ^  

w f  w f^^rr ^rw aft?: jt? r̂

OTRT 3 T ^  I  I

aftr ^rPpT ^  ww

t, ^nr r̂ar g ft? w ft w ft % 

o<«iqi ^^nrt f̂t>5T

P=raRT aftr wRft qr

^̂ TR" aftr qr ft» ^  d^«H^

M t  t  I 3nft ^  ft»

fw*ftwT ^^ iw R  ^  wnr

a r r ^  qrr ^  1 3ftr wtt^ f t ^  

^  =ŵ Vt I 3̂ŵ r q̂ TT ^  ^  

♦f+ti< ^ ftr vjiwd"! ^  w^T^nr 

3ftr ^3^  qr ^nnw ft?

^  3TW ^pN^q* ^

frRTFxT arrW^zT^T ^ aftx ^  

t
^̂ n* aftr ^Hif^d" ^

t  ft̂  ^  ? 
^  f ^  jnrrfw^

fWT I
^  ^  3 r rn  ^^qr 

(Constructive work) %
I f̂TTt̂  t̂wT 3pft ^nr ^  

ft>^r T̂WT ? I ^  ^  ^

^ftiw ^  w f f  ft> ^  ^  

WIT *r^ 3n% ^  sftr ^
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(administration) ^  5
^  3TT^ I  ^  ^  ^  ^

^  ^  t ' a ftr imt atrr  ̂ % ^

^  ^  3ftr cRTTJ

fe rr  ŜTRTT I ^  f ^ -

3̂TR I', SRT ^5nW T̂ TpTT ^  ^  
3Tt;t sTTT ^3nw ^  ĵTR^ I

^  *t>iil  ̂ ^  ^PT"

^ ■ fsT ^  f  ^  ^  ^  irfr  TTT r̂

*FhRT ^  ^  f% f^r^nr «H5b

% a rk  ^  3TR*ft
f  I ^

T ^  f  I «(<HI ^ f% ^
3T ^ artr

■̂<P<TO ^  ^  % T̂TT ^t3TTTf^-

^  ^  I ffT ^  fHHT^R f̂rRcO
(Inferiority Complex) ^  t̂̂ Tf 

ft) ^  arrfo ^ o  ti[^o & 3p5t
^  f ,  3ftr 3ITfo 1 ^ 0  ^  ^  2Tf

^̂ FTT ^  4 ’ ^  ^  ^ 3 ^
^  3 T ^  ^  T l’fl I 3rr»f

g?5?fl f t  ^  ^  am rr

t  ^  ^  ^  1 ^
f ,  3T5^ 3T5^ ( s p e e ­

c h e s )  ^  T ^  f  I ?T’

srpf r̂#JTT fi> 3ft^ ^
TT ^

( Village Industries )

'd6i«*i ^  Ĥ*hi i>̂ .̂9M (Edu­
cation) sftT (Health) ^

•tHTF ^  ^  ^  ftjT ŴTTT

^  5T^ R̂!?TT f>TT I
^  ^  3TT?rfli it^T aftr

STT̂T ^  ^

I ^  ^  ^
5ft cPT?) amr -̂̂ TRT «rt,

^  ^  ^  ^  ^  s n w
5̂rr ^  aft̂

p F R  ^  ^ R  % I

^TRyi^'Rartr^^ (medical) 
'R ^  cq-pT »nn" I I ^Ttw 

^  ^  |3TT 5  I q r o n ^  

^  w n  (Social
educaion) % f̂ n̂’ ^
«n ^  ^  ^ ' f e rr

ŝrî   ̂ I w  ^  gl I ^ 3m  
^  ^  arnrr aftr f i r ^

% ?  T̂TT aftr ^

w p n  ^ r r w  aftr f  ̂
^  T̂PT I

4' ^  ifft I aftr
am  ^  ^  ?r ^T 5 ? ^  

^  I 'f^rr 51^

I ¥?r ?rRy ^  ^  ^
fen ̂ r̂ iTf I (Univer­
sities) ^  €t wrr feqr ^̂ 7#r f ^
3RT 3TPT ^  f̂ rerr ^ ^ftw 
tT\̂ %SPT % Hah ^  f^*^-

anror
3TN ^  T̂ ^
r̂nr̂  an̂  arr# |  ^  i
(English translation of the above 

speech)
Thakur Lai Singh (Bhopal); Sir, 

Today we are debating on our third 
free budget, nay the fourth, for the  
third is done with already, and we 
are glad to find that we are not worse 
off now than we were before, for we 
did have an apprehension then that 
our position was going to deteriorate. 
But in spite of the fact that our 
reserve fund is low our position is not 
so bad, and if the picture drawn for 
us by the hon. Minister of Finance 
were to take shape fully and were 
to be followed up in action we are  
sure that, to all appearances, our
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■uccess will be a proved fact. With 
all that, however, I must say th at it 
is not enough for India just to be a 
free country; it must also be a  great 
country.

[M r . S pea k er  in  the Chair.]
The progress that India has made 

thus far is scant progress. W hatever 
progress we discern is limited to the 
cities only. It is a patent fact, 
b ^ o n d  all shadow of doubt, that real 
India is still to be seen in the villages 
and it is still going to take a long 
tim e before India comes to connote 
u rban India. More than seventy per 
cent, of our population depends for a 
living on activities carried on in the 
villages. But, in pushing forth our 
development programme so far, have 
we been expending any portion of the 
funds that we have earm arked for 
such development, on the develop­
m ent of the villages? Real India 
still sleeps. It is ssud we are free 
now but the poor masses of India 
have not yet been able to experience 
th a t feeling of freedom. They say 
they suffered all that in order to free 
themselves from foreign domination 
but that under the new regime they 
a re  getting neither food to eat nor 
clothes to wear. This is not very 
difficult to manage. We appoint a 
Planning Commission and also formu­
late  big plans and schemes but pay 
little  attention to the trifles which we 
dismiss with the plea that we have no 
funds.

One of my friends remarked just 
now in regard to the loans that are 
floated by us that people do not 
tru st us any longer, that their faith in 
our Government has waned, that we 
have been unable to secure enough 
money and that we had better turn 
our attention to smaller schemes and 
approach the villages by mearrf of the 
co-operative system or by <*ome other 
means for, in that case, we could 
obtain a few crores of rupees from 
the villages for putting these schemes 
into practice. That money which is 
to be obtained from the village people 
should be spent on their own uplift. 
Works should be started with the help 
of that money which might help them 
in their own advancement In so far 
as the question of cloth shortage goes 
it has already been laid down by 
Gandhiji that the one and only remedy 
is to encourage khadi and to carry the 
message of khadi to every home in the 
country. He had also realized that 
tf khadi was not revived a day would 
come when we would not be able to 
get cloth for our barest needs. What 
a pity we did not listen to his trdvice

^ d  today we are witnessing the ei il 
day. Spinning wheels were and stUt 
are available in our villages. Moro. 
of them can be made easily and khadi 
can be produced in the villages^ 
Cotton is available in plenty in the- 
villages. If, for its development, fo r  
giving a fillip to khadi, we were to  i 
spend a few crores of rupees we- 
could easily find a solution to tha^ 
problems which are today facing the- 
millowners, the shortage of cloth, the- 
curse of the blackmarket and the 
various other ills.

I am not in favour of the country 
being burdened with any more taxes. 
The difficulty is that those who a re  
responsible for the running of the  
Government of India live on a very" 
high strata  while the general masses 
of India live on a much lower plane 
comparatively. Day before yesterday 
we were shown here a film showing: 
the working of the British Parlia­
ment. We all saw that film. We*
saw therein a man named John, work­
ing in his field with a shovel. He*
gets elected to the Parliam ent. H e
is conversant with the prevailing agri­
cultural conditions for he lives among 
the people. He is thus able to repre­
sent properly the ease of his consti­
tuents and is on that account success­
ful. In the case of our Government* 
however, although there may be some 
among them who might have been in  
touch with the public once, they no- 
longer have any contact with th e  
people and are no longer in a position 
to appreciate their difficulties o r  
realize their suflFerings. We are said 
to follow the British Parliam ent and' 
the British democratic pattern. But 
among the Members of the Parliament^ 
whose traditions we have adopted,, 
there are farmers even today. They 
call themselves farmers and ta lk  
about their welfare but it is a p ity  
that here in India nothing is thought 
or done about the farmers.

During the British regime people in 
the services regarded themselves a s  
servants, they had the feeling th at 
the Government was wiser than them­
selves and knew its business. 
Accordingly, they used to obey orders 
tacitly. I regret to say, however, 
that they have come to feel that 
things have changed now. I happened 
to talk with some I.C.S. officers and 
got the imDression that those people 
regard themselves wiser, although 
this is not a fact. Wisdom does not 
come merely with the acquisition o f 
high academic qualifications and a 
degree unless they are coupled w ith 
experience. Wisdom and education 
must go hand in hand if good results 
are to be obtained. Until the Govern­
m ent and its servants act in real co­
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ordination  and co-operation with one 
another and until people in the 
services discharge their duties in  a 
spirit of service India cannot attain  
her salvation. The services have got 
to step down a bit in the interest of 
In d ia ’s welfare. They have got to 
step down to the lower plane of the 
common man and work at that level.

It is true that our taxes have been 
inqreased and the burden has fallen 
mainly on the shoulders of the middle 
class. I am glad the increase has 
been made in respect of tobacco and 
other intoxicants of that kind and I 
am unable to appreciate the attitude 
of seme of my friends who have 
opposed this. I should indeed be 
glad if cigarettes come to be sold at 
two to four annas a piece. As for the 
drunkards, if they happen to possess 
money in such abundance let them 
sacrifice it. And, the fact is that 
you would find plenty of addicts who 
would not give it up even when it is 
sold so dear. For people of that type 
I have scant regard. When a person 
becomes addicted to drinking he would 
let his wife and children starve at 
home and hjmself go to the tavern 
for a drink. I wolud go even so. far 
as to say that if anyone whose salary 
exceeds two hundred rupees is seen 
smoking a cut should be made in his 
pay for he has no right to indulge in 
a luxury of that kind. Today when 
India is passing through such difficult 
times you find hotels and restaurants 
provided with bars. Once I happened 
to go to a cinema and as I felt thirsty 
I went along to the bar attached to 
it. A notice was displayed there, 
‘Only ticket-holders can drink here*. 
There I found big fellows sitting and 
drinking. Now, these fellows have 
no right to be paid higher salaries than 
others if they are to waste their 
money on such inanities. I even hold 
that even if a 200 or 300 per cent, tax  
had been levied on a thing like wine 
there would have been nothing wrong 
in it. I am told that with the intro­
duction of prohibition distillation of 
liquor is now going on in every home, 
that people who have big and exten­
sive houses, have the distillation done 
there. What is the good of a prohi­
bition of that kind? Instead, why
not impose a very heavy tax on liquor 
and thus have the income that can be 
obtained on that account. And, let 
this tax  be as high as possible.

As for the Planning Commission 
that has been appointed, I hope that 
besides attending to the big schemes 
it would also consider our small but 
extremely essential schemes on which 
depends the future advancement of the 
country. I read only yesterday that 
Shri Vinoba Bhave has started on a

tour of Hyderabad. He would b e  
doing twelve miles daily on foot. Hi» 
aim in doing so is to impress upon the  
people the great necessity o'f constnic- 
tive work. I am fully confident th a t 
the people would be impressed by this- 
but the point is will there be any 
effect on the people in our Govern­
ment, who are the arbiters of our fate^ 
How far are they going to utilize th e ir  
money for constructive work? The- 
B harat Sewa Sangh is a newly started 
organisation. It can achieve any­
thing. But the tendencies are such^ 
that they talk of constructive work 
only so long as they do not get a lift, 
and the administration falls into their 
hands, but as soon as they find them­
selves here they forget all about i t  
and pay no attention to it. Do no t 
forget that if awakening is n o t 
brought to the villages of India, which 
are her very soul, they would wake up  ̂
by themselves.

I do not like Congress just for th e  
reason that I am a Member of it but 
because 1 think that out of all th e  
organisations in India this is the only  ̂
one which has the finest and the ablest 
persons in it. All our troubles a re  
due to the fact that enough attention 
is not paid to co-ordination for i f  
there were co-ordination as between 
the Congressmen and the services 
these troubles would be no more. W e 
must not suffer from any in ferio ritr 
complex that we are not better than 
the I.C.S. people and the I.C.S. people 
must also realize that India belongs, 
to all of us. If there is trouble in  
the country they too are not going t a  
continue weU-off. Any better- 
ordered Government is difficult to  
anticipate. Whatever is being done 
is good. The speeches being deli­
vered are nice. But I would appeal 
to Shri Deshmukh that if he can fmd 
some money somewhere in this Budget 
to be spent on village industries, on 
rural uplift, and on their health and 
education, he need not in that case 
spend so much on defence. Every 
man in the village would then be ar 
soldier and be ever ready to serve his 
country in time of need. We would 
not in that case have to fight on tw a 
fronts, viz., to combat the misery of' 
starvation that would come in the- 
wake of a war and also to beat off the 
enemy from without.

Very little attention has been paid  
towards education and medical relief. 
Bhopal is already a very much back­
ward area. Last year two lakhs o f 
rupees were sanctioned for social edu­
cation in the same way as in the case 
of Delhi. I was greatly pleased. I cam e 
here along with our Director an d  
toured all the villages of Delhi. I  
thought to myself here were two lakhs;
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-of rupees to which we could add by 
collecting subscriptions and then we 

•could do something. I also m et the 
Director here. I even announced to 
people in my village that we were go­
ing to do such and such things for them. 
But we did not get a single penny. This 
year the amount has been very much 
reduced. Money is of course granted 
to the universities but India would be 
obliged to you if you could do some­
thing for education in the villages, for 
social education, for that way you 
might save India from a possibly 
impending catastrophe and a serious 
one too.

iShri Mirza <'Hyderabad): The a m . 
the Finance Minister has introduced 
-a new technique in presenting his 
Budget. He has combined capital 
«nd revenue expenditure and removed 
some items from capital account to 
revenue account. This is not the
orthodox way and there are some 
people who see great danger in such 
combination. They have warned him 
th a t it is not wise, and sometimes 
dangerous, to mix business letters 
with love letters and that they should 
be in separate compartments. Any­
way, I am not really very much
worried about the technique of the 
Budget, but I have been trying to see 
w hat was at the back of the hon. the 
Finance Minister's mind when he was 
fram ing his Budget. Because, Budget 
is not a housewife’s account book: it 
has not only to balance the revenue
and the expenditure of a country but
^ t  the same time to plan and spend in 
fiuch a way that it leads to greater 
welfare of the country as a whole. And 
rafter listening to his speech very 
carefully I feel that two considerations 
th a t influenced him were, one, inflation, 
and the other, capital formation. The 
havoc that inflation has caused here 
and elsewhere is well-known and I 
need not repeat it. To meet inflation 
there are open only three ways. 
Either he must withdraw the currency 
from circulation or reduce the purchas­
ing power of the people, or increase 
production so that it comes to a par 
with the money in circulation, or, the 
third way is to withdraw the currency 
-as a whole and introduce new currency 
as was done in some countries in 
Europe and even in Asia.

The last method is a drastic one and 
rarely adopted except in case of a 
x'risis at the time when inflation is out 
of hand. So, naturally, he could not 
resort to that. As regards increasing 

'Of production, the time at my disposal 
is not sufficient to go into the reasons 

^ h y  production is not gaining ground.

But one thing is quite obvious th at a ll  
through the war we have been ac­
cumulating currency and having n o  
scope for expanding our production 
machinery. Naturally, therefpre, a n j  
amount of increase in the productive 
capacity of the present machinery will 
not suffice to meet the large currency 
that is in circulation in the coiintry. 
Therefore, the only thing left for him  
was to reduce the purchasing capacity 
of the people and also combine with i t  
a certain amount of expenditure so 
that the production may rise in the 
future. .

In doing this he has to fall back on 
the common people because, after all. 
about seventy per cent, of our people 
are agriculturists. And it is pure and 
simple mathematics that when the 
m ajority is of the poor people the 
supply also has to come from th a t 
class. Everyone has got sjonpathy 
with the poor people and Dr. Syama- 
prasad Mookerjee raised a very lurid 
picture of the cruelty and high-handed­
ness of the Finance Minister in taxing 
the poor people. While doing that he  
suggested measures like salt duty, 
doing away with prohibition and some­
thing of that kind, and also of course 
death duties about which he knows 
full well as a lawyer that there are 
difficulties in the way. And I think if 
he gives his strong support in getting 
through those pieces of legislation 
which are necessary before introduc­
ing those duties, he will have his 
dream of death duties realized. Salt 
duty, doing away with prohibition and 
things like that— are they not taxes on. 
the poor? How is he going to escape 
from the dilemma? You have got to 
give to the poor classes the money that 
you want to get from them. The 
essential thing to remember is this th at 
while you get money from the people 
it must be ploughed back in such a 
way that the benefits of the expendi­
ture of the money that you get from 
the poor go back to the poor. It is 
not that we are getting money from the 
poor. The more important thing is 
whether we are giving the money 
back to the poor and the working 
classes. Even the Labour Government 
in England had to tax the poor man’s 
beer. You cannot escape from that 
position. It is no use speaking to the 
gallery when the serious question of 
the Budget of a big country is being 
considered. Therefore, while support­
ing the Budget proposals of the Finance 
Minister I also would like to press a t 
this juncture that thef^e is a ooint of 
view which says that you must cut 
down expenditure and postpone deve­
lopment programmes, take short term  
projects and let the lon« term projecte 
wait for a while. To that my answer
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is this: that the longer you postpone 
the development programme, the more 
difficult it would be for you to finance 
it, because, after all how are you going 
to finance the development programme? 
It is only through your savings, and 
savings in the last analysis is the 
difference between the production of 
goods and the consumption of goods. 
It is a slow process and if your national 
income is to be in '’reased, it must in­
crease at such a pace as to cope with 
the increase in population; .not only 
with the increase of population but the 
simultaneous increase for a higher 
standard of living. So your national in­
come cannot go on at that rate  which 
is desirable for financing development 
programmes in the future. The sooner 
you get determined to sacrifice and go 
through all the privations that are 
necessary and the country is made to 
realize that it is a national problem and 
it is a national emergency, and it is for 
the welfare not only of this country 
but to all our children that we are 
taking this step, the better for all of 
tis.

While on this subject of inflation, I 
would like to say a few words about 
corruption. There has been a lot of 
talk  not only in this House but also in 
the streets of India that there is cor­
ruption, corruption everywhere but 
what I would like the House to take 
into account is this, that this talk of cor­
ruption is really doing greater damage 
than good which the sponsors are 
seeking from their declarations. 
The existence of a certain amount of 
corruption is bad, but the existence of 
an atmosphere that there is corruption 
everywhere is really worse. If you 
take a tour of countries, of Europe 
after the first World War or after this 
War where there has been inflation, 
you will find that the morality and 
also corrupt practices differ from 
country to country and the degree to 
which they differ is equal to the degree 
of the difference in the inflation of 
thpse countries. I have seen it myself 
that when Germany’s m ark was runn­
ing into millions, the morale of the 
■country was at its lowest ebb; there 
was nothing that we could not buy in 
th at country, but the moment the 
Renten m^rk was introduced and the 
currency was stabilized, it was as if 
by magic that the character of the 
Whole peoDle, the attitude of the whole 
people changed and the corruption 
that existed before disappeared over­
night. If you handle this question of 
inflation by determination, you will flnd 
th a t a host of your problems wiU be 
solved and all this corruption that you 
talk  so much today will to a great 
extent disappear.

The other thing is the capital forma­
tion. We have heard a great deal 
about the capital being shy, because 
direct taxation has increased. We ta lk  
about nationalization; then again capi­
tal is not forthcoming; it is shy; we  
reduce direct taxes and again capital 
is shy; we go and proclaim that we do 
not wish to nationalize this industry 
and that industry and give all assur­
ances, but still capital is shy. I 
wonder how long will the Finance 
Minister woo this shy maiden with a 
scented bouquet. Do you not think i t  
is time that we tame the shrew with a 
scented whip? Are there not other rea­
sons for this shyness of capital. Is i t  
not that capital is finding better invest­
ment elsewhere? Is the Finance Minis­
ter not aware of the amount of money 
that goes for financing black m arket? 
Is the Finance Minister not aware that 
a number of rulers and weU-to-do 
classes who were the investors before 
Independence have not only transferred 
—I would say smuggled their wealth— 
abroad? Is the Finance TVlinister not 
aware that a great deal of dollar accu­
mulations are being made by the most 
unscrupulous merchants taking advantn 
age of the internal and external prices 
of exported goods? How does he 
propose to canalize this accumulated 
wealth abroad and in undesiraole 
places?

I will come to the expenditure side 
and the one item that is really im port­
ant is that of Defence. We are spend­
ing about more than half of our 
revenue in financing Defence. N atural­
ly any economy must look towards 
that head. Before Independence India 
had natural frontiers. After the tragic 
partition of the country, we have re ­
duced our resources, but we have in­
creased our frontiers. Not only we  
have increased our frontiers but the 
frontiers that we have got now are  
more vulnerable than before. N atural­
ly our Defence requirements have 
increased. So to reduce the Defence 
expenditure, we can only look towards 
our Prime Minister because on his 
foreign policy and on the support that 
his foreign policy gets from outside and 
this country will depend the reduction 
or the decrease of expenditure on 
Defence. So, I think we must concen­
trate  more on united effort and united 
outlook and support w holeheart^ ly  
the foreign policy  of the Prime Minis­
ter, because division here would mean 
greater expenditure on Defence.

Besides, after all Defence expendi­
ture is unproductive expenditure. Can 
we not make this productive? Do not 
the Sappers and Miners in the army 
in war time lay roads and so on? Can 
we not utilise our army for doing 
similar work in peace-time? I think
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[Shri Mirza] 
there  is room for some effort to be 
m ade in this direction.

There is a great deal of talk  about 
e c o n o ^ .  The Estimates Committee 
has given us a lot of information, but 
I  say with great hesitation—there are 
quite a num ber of to p o rta n t people 
OQ the Estimates Committee—I do not 
agree with their approach. If you 
have got Rs. 100 crores to spend and 
you w ant Rs. 25 crores saving, you can 
ju s t take a knife and cut 25 per cent, 
off and that is a very simple thing to 
do. But whenever economy is tried, 
I  have found that it is only the poor 
clerks and the poor peons that get 
retrenched. Apart from that when 
people have taken Government service, 
they  enter it because of a sense of 
security that it gives them and if you 
take that very thing away, then real­
ly you are doing a great wrong. After 
all, it is the purpose of the State to 
find full em.ployment for every citizen 
of the country and that is the ideal we 
have to aim at and there are countries 
who h^ve already done that. That is 
no t the reason that we should all the 
tim e talk of economy only in terms of 
men. You can do economy in terms of 
Soods, if you like, but unless you pro­
vide alternative employment to these 
people, that is those who come below 
Rs. 500, I think that measure will not 
be  justified. Besides, it is the middle 
d a ss , which really forms the backbone 
o f the country, which suffers. While 
we are talking of economy, in Hydera­
bad, we have got a dual administration. 
We have got two tahsildars. two taluk- 
dars and even among the Ministers, 
there  are four I.C.S. men and four 
Congressmen. We are spending crores 
which could easily be saved. Of 
course, it is a m atter for the State: bu t 
the  question of economy is one which 
covers the whole country. We are 
being governed by twins.

One last thing and I have finished. 
While on the question of economy, 
people talk about austerity. One has 
to  realise that, after all, this reduction 
of salaries anr*. fixing the salaries of 
Ministers at Bs. 500. and so on, are 
m ere shibboleths. Unless they repre­
sent somp attitude of mind, they have 
no meaning whatsoever. Austerity, 
after all. is n hard thin?: it is a thing 
which has some comDulsion about it. 
I t  Is an unpleasant thin?*: it is a thing 
which does not last long. What is re­
quired in this conntry i.«? not austerity, 
bu t asceticism. Tt is oleRsant, it is 
voluntary. While austerity will last 
fbr a short time, asceticism will last a 
life time. Tt is that attitude which 
Mahatma Gandhi realised because he 
knew the Indian mind To the Indian 
mind asceticism is associated with 
Coodness. You should make an appeal

on the score of asceticism and get rid  
of all this pomp and show. I recog­
nise that this pomp had a place in th e  
Government of the country and it did 
play an important part. But, thosa 
attitudes are changing and new ideolo­
gies are working and it does n o t 
serve the same purpose for Govern­
ment as it did onge upon a time. I  
would appeal especially to the leaders 
here who can guide the country. I f  
you sta rt asceticism and create in the- 
country a consciousness of sacrificing 
and building up the whole country as 
o r?  people, I think we will go a long 
way. /

qto : TTTPfW
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^  ^  f e r r
t  I ^  ^
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^  ^

% ^  ^  ^
^  ^  ^  I 4'

^35Ti3ff WT ^  ^

^  ^
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(English translation of the above 
speech)

Shri M. P. SiBha (B ihar): Sir, I am  
very grateful to you for having given 
me this opportunity to express m y 
ideas here. But I am afraid that I  
may not be prepared to welcome the  
Budget presented by the hon. Minister 
in the same manner in which I have 
thanked you. The reason is that a 
country, where so niany people die of 
hunger and where they do not get any 
cloth to cover their bodies, can iU afford 
to welcome such a Budget. I am 
narrating true facts when I say th a t 
only recently cloth was not available 
even for shrouds in the district where- 
from comes our President, Dr. Rajendra 
Prasad.

Babu Ramnarayan Singh
Which district?

(B ihar):

Shri M. P. Sinha: It is Chhapra
District. I am a resident of the B ihar 
Province and there cloth can not be 
had for shrouds even, in order to cover 
the dead bodies. When I was to 
come to this place from Patna ten days 
ago, many persons approached me.
They were hungry, their eyes were
sunken with hunger, they had become 
bony, their feet were sore, their
bodies were naked and they were
groaning. They told me that more 
than three years have passed when our 
Government was established and asked 
me whether the woes and miseries of 
the people had been mitigated. They 
asked me this question and told me 
that if I was their representative I 
should express their feelings in this 
House. And today I want to tell you 
as a responsible person and as a res­
ponsible Member of Parliam ent that I 
have never seen feelings of dissatisfac­
tion and non-confidence so grave and 
acute as they are today in the country. 
People are embarrassed because of 
hunger; their condition is becoming like 
those of animals. You would excuse 
me when I say that we have been busy 
with “Vanmohotsava” celebrations; al­
though much time has passed since we 
celebrated it. But even then I say 
that if we had planned at that time 
and brought forth some scheme and 
instead of celebrating ‘Vanmohotsava' 
would have tried to understand the 
people then so m a n y  people would not 
have died as are dying at present. 
But you did not do like that. I t  is a 
m atter of anxiety and sorrow for us 
that blackmarketing and profiteering, 
not only in goods but in human lives 
also, is going on -unchecked in this 
country before your very eyes.- Today 
the country is heading towards an 
abyss and we have to save it. I would 
most respectfully say that if our hon. 
Minister of Finance Is dear to us, our
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people are dearer to us. Therefore it 
becomes the duty of all of us th at we 
should try to fulfil the needs and 
necessities of our people. If we do 
not try to this effect, I would like to 
tell the House that we are sitting a t 
the top of a volcano, which is likely to 
burst out at any moment. The m anner 
in which dissatisfaction is spreading, 
and in which non-confidence against 
the Government is mounting in the 
country and the majmer in which we 
are receiving abuses from all the 
quarters wherever we go, keeping that 
in view I would submit that the Gov­
ernment should proceed very carefully. 
I am afraid that lest the fury of the 
people may not take such a violent 
form as to force this Government to 
quit.

Today I made a mention of black- 
marketing and profiteering. I most 
respectfully beg to submit that you 
have not been able to check it. Look 
towards your neighbour nation, China. 
Only about a year back where there 
was blackmarketing and profiteering 
in full swing, there is nothing of that 
sort today, it stopped and the inflation 
vanished as soon as the Government 
changed. Why have we not been able 
to check it during all these three and 
a half years, which is the life time of 
our Government? You can do no good 
to your country so long as you do not 
change the whole social structure, do 
not cure economic ills and remove eco­
nomic disparity and bring about econo­
mic equality. You cannot do it unless 
you do not end these evils, and c’o not 
become the beloved of the people. As 
long as you deny the civil liberties and 
with the help of the Preventive Deten­
tion Bill take action against those very 
people who are trying for civil liber­
ties and want to check blackmarketing 
and profiteering—I am speaking some­
thing bitter bu t it cannot be helped— 
you cannot do anjrthing good for the 
country; because these people fear that 
they may not fall victims of the self­
same Preventive Detention BiU. Sir, 
this is why I submit that we have to 
proceed with our work after careful 
thinking. You are increasing taxes 
day by day. Can it be called a 
common m an’s budget? Can it be 
called a middle class budget? I am 
prepared to say that it is neither a 
common man’s budget nor a budget of 
the middle class people. No doubt, to 
some extent, it can be called the budget 
of those who are intoxicated with the 
lust of exploiting the poor even today. 
I would not speak as a critic or a man 
who has any grievances against you 
but as your well-wisher, because I am 
an old servant of the Congress and 
during the last twenty or twenty-five 
years have served the Congress and the 
country and have sacrificed as much as
365 P S

we could to bring this Government 
into existence and to erect this edifice. 
But if this edifice collapses and perish­
es due to our follies, it would be a 
m atter of great sorrow to me and 
would also be very painful; my head 
will bend down in shame. I would 
like to ask you not to commit atroci­
ties on people and not to increase taxes 
on them. We are doing these excess­
es to the common people, my reference 
is towards the tobacco tax. Sir, I hope 
you would excuse me, I remained 
silent when the railway fare was in­
creased though the common people 
were affected by it. They are much 
affected by it. Had the Government 
wanted they could have obtained 
money from sources other than this 
one and could have levied other taxes. 
If the hon. Minister of Finance would 
care to have a talk  on this subject with 
me any time, I assure him that I will 
bring to his view some other sources 
by which he can raise money. But by 
levying tobacco tax  you have laid the 
whole burden on the poor people. 
Moreover I most respectfully beg to 
submit that Pandit Jaw aharlal Nehru 
said last year—I do not remember the 
date and I was not a Member of this 
House at that time but I read it some­
where in a newspaper—^that the 
defence of India depends upon the 
goodwill of the common people. You 
are spending 180 crores of rupees upon 
defence. I have no objection on it, 
indeed you should spend it. But when 
on the one hand you are spending so 
much on defence while on the other 
there is so much dissatisfaction among 
the people, they are suffering for want 
of food and clothing and they have no 
confidence in you, do you think th at 
when the time will come you will have 
their co-operation?

Baba Ramnarayan Singh: Never.
Shri M. P. Slnlia: So I would like to 

submit that you were io a position to 
cut your expenditure on defence to a 
great extent and very easily. I do not 
want to criticize you much but I be­
lieve that had you made a cut in 3^ u r  
defence expenditure and would have 
spent this sum for providing some 
amenities to the people and for giving 
them food, better results would have 
been achieved. I need not say w hat 
was the outcome of the_ ‘Grow More 
Food Campaign*. All of us know how 
miserably it failed. Not only this 
scheme but whatever schemes you 
launch they end in scandals in the long 
run. We had the fertilizer scandal, 
the jute scandal, the tractor scandal, 
the tube-well scandal and all other 
scandals. The Damodar Valley Pro­
ject too did not succeed in the way In 
which we had exoected it to succeed 
So is it not then a m atter of shame for
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[Shri M. P. Sinhal 
all of us? W hat would I say? There 
are numerous scandals g o i ^  on in our 
country today. We had “m ajor scan­
dals in B ihar just as the molasses 
Scandal. I do not want to make a 
mention of all those things in this 
House and I have no desire to give you 
an account of what is happening in 
our country. Had the Government 
desired, condition would not have re­
mained like that. Under the Emer­
gency Powers our President can dis­
solve the Government of any State, 
can bring it under his control and can 
rule it, provided there was black- 
m arketing and corruption going on 
unchecked in that State and the ad­
ministration did not function properly. 
But there have been so many scandals,
I do not want to name them but in 
spite of that nothing was done.

Last of all, I do not want to take 
much of your time, but I want to give 
you a note of warning, that it is 
high time that the Government should 
be alive to the situation. I want to tell 
you plainly that if you do not change 
your past behaviour, and the old 
structure of the Government; and if 
the same old administrative machinery 
continued to function with all the black- 
m arketing and corruption, a misfor­
tune of great magnitude is going to 
fall over this Government, the people 
will lose their faith in you more quick­
ly and our heads will bow down in 
shame.

The hon. Ministers would please 
excuse me for saying all these words; 
but is it not so that they too express 
their helplessness in many a thing and 
say that this thing was done by the 
I.C.S. people and that thing was done 
by the secretary and so what they 
could do. If the things do not change 
and the condition continues to remain 
as such then I am afraid that the Gov­
ernment is heading towards a catas­
trophe, we will lose the confidence of 
the people of our country and our 
heads will bow down in shame and 
humiliation. Sir, with these words 
while I do not welcome this Budget 
but appreciate the ability of our 
Minister of Finance. There is no 
doubt in his efficiency and I know it 
well how dutiful he is. I ,aro weil 
aware of his sense of service: would
like to request him to please ^bring a 
-change in this structure soon for the 
good of the country and establish a 
new structure in its place on the basis 
of the Gandhian ideal, so that every 
mail, woman and child may get suffi­
cient food to eat and sufficient clothes 
to wear, and their necessities of life 
may be met. With these words, Sir 
I thank you one« again.

Acharya K iipalani (U ttar Pradesh): 
My sympathies are with the Finsuice 
Minister. He has somehow to square 
the Budget and he has to act under 
certain limitations imposed by the 
policies of the Government. Ever 
since this Government came into 
power, its policy has been not to tax  
capital. This we have rationalised. 
We say that if capital is taxed there 
will be no money for private produc­
tion or for public investment. In this 
process we have lost crores of rupees 
in the last three years and more. But 
there has been no increase in private 
enterprise and there has been no in­
crease in public borrowing. Under 
such circumstances the Finance Minis­
ter is compelled to fall on the device 
of amalgamating capital expenditure 
and revenue expenditure. He might 
give very specious reasons for this 
amalgamation; but the fact is that this 
puts a very heavy burden upon the 
present generation. The present gene­
ration has already, in all conscience, 
paid a very heavy price for indepen­
dence. It is not just to make it pay 
again through the nose.

If capital is not to be taxed and the 
revenue and capital expenditure are 
combined, the only course left for the 
Finance Minister is to tax the common 
man and this he has done. But in this 
there is an inconsistency about the 
Government policy. Government has 
said from the house-tops that it wants 
to check inflation. But if you tax the 
common man, and his every day needs 
the spiral of prices goes on rising and 
it increases inflation.

Anyhow, it is not the Budget which 
is bothering the common man, because 
he does not understand its implica­
tions. What bothers the common man 
is either the policies or the want of 
policies of our Government.

The greatest cause of anxiety is about 
the everyday prim ary necessities of 
life—food and clothing. We are told 
that three years is a very short time 
to set things right: indeed three years 
is a moment in the life of a nation. 
But I submit it is time enough to see 
the direction in which things are 
moving, but we see no direction.

In the m atter of food there seems to 
be no policy, no integrated plan, no 
concerted action. Successive Ministers 
have made conflicting statements con­
fusing the public mind. But in one 
thing they have been unanimous and 
that is about self-sufficiency. A costly 
campaign of ‘grow more food* has been 
carried on for all these years. After 
four years the enquiry recently made 
by a Government bank of the highest 
importance has declared that the ‘grow 
more food’ campaign has been a ‘costly
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failure’. Not only this, but it is point­
ed out that considerable amounts have 
been diverted to non-food crops or 
utilised for non-agricultural and un­
productive purposes.

However let us see what actually is 
the food position. I have here with me 
a book of statistics issued by the Food 
Department. It is a strange book of 
figures, where no directions are 
given........

Shri Kamath: Book of numbers.
Acharya Kripalani: And what do I 

find there? After great investigation I 
find that the population of India is 
estimated at 350 millions, production of 
cereals at 45*3 million tons. If you 
allow a ration of 16 oz. per adult and 
eight oz. per non-adult, which has 
never been done in this country, and 
put the ratio of adult and non-adult 
population at a conservative estimate 
of 50-50, we get 43 million tons, which 
means that we have a surplus of two 
million tons. These are Government 
figures and I submit that we are al­
ready self-sufficient in food. This is 
what the Government authoritative 
figures indicate.

Shri Sidhva: That is what I have 
been saying for the last three years.

Shri Kamath: Mr. Sidhva has been 
vindicated.

Acharya Kripalani; Take it from an­
other point of view. We are told that 
the rationed population is 124-8 million, 
that is about 36:6 per cent, of the 
population. The total procurement is 
only 46-3 lakh tons, which is about 
eleven per cent. This means that 
millions of people are getting more 
than 16 oz. and eight oz. per adult and 
non-adult respectively or else there is 
hoarding. From this it will be plain 
the procurement policy has been a 
failure. In spite of these figures given 
by the Government we are told that 
there is a ten per cent, deficit. An 
American went and enquired from 
province to province. Every province 
had leam t the lesson so well that every 
body said there is a ten per cent, 
deficit. The ‘grow more food’ cam­
paign has resulted by all accounts in 
an one per cent, increase. If we take 
into consideration the increase of popu­
lation it only means that our deficit is 
ever-growing and there can be no 
success in what is called the self­
sufficiency programme.
4 p.m.

Again, we have failed to achieve 
even a partially stable price-level. The 
w d  problem contains two factors, as 
the hon. Minister of Food ought to 
know and I hcpe he knows—the 
^P P ly  factor and the price factor.

These have got to be carefully co-ordi­
nated and planned. The prices paid to 
the food grower are much too low to 
w arrant the cultivator’s efforts. In 
Gujerat, from where our Food Minis­
ter comes, I heard that Government 
gave for cereals a price which is lower 
than what the cultivator gets in the 
m arket for fodder. In the circumstan­
ces how can you expect the cultivator 
not to feed his cattle with cereals 
instead of fodder, which is more dear? 
Our rationing is irrational and our 
control is uncontrolled even as our 
whole life is uncontrolled.

Again it is a notorious fact that there 
is no link between our experimental 
stations and the cultivator. There is 
no connection whatsoever, (An Hon. 
Member : it is the missing link.) and 
we absolutely waste all the money we 
spend on agriculture experimental 
stations.

Apart from all these things the 
greatest trouble arises from anti-social 
forces of hoarding and blackmarketing.
I was told by the Agriculture Minister 
or the Food Minister—he is both and 
nowadays Ministers conduct more de­
partm ents than they can conveniently 
manage.......

Shri Hussain Imam: That is economy.
Acharya Kripalani: And it will sur­

prise you, that this black-marketing 
is going on openly. It is quite possi­
ble and I have seen it that many times 
the ration shop is short of commodities 
but the black m arket is never short of 
them. If one wants quality commodi­
ties they can only be had in the black 
market, not in the ration shops and 
most people who can afford it go to the 
blackmarket. Friends lika Mr. Tyagi 
from Dehradun take only Dehradun 
rice which does not come into the 
open m ark e t

[P an dit  T h a k u r  D as  B h arg ava
in the ChaiTi

Then, the very merge rations that 
we get are adulterated. May I sub­
mit that neither black-marketing, nor 
hoarding nor adulteration are natural 
calamities. They are man-made 
calamaties and I submit they are Gov­
ernment-made calamities. These pro­
blems are connected with the honesty, 
integrity and efficiency of the adminis­
tration. From the beginning I have 
raised my voice, and I shall continue 
to raise my voice as long as I am a 
Member of this House, against this 
administrative inefficiency and corrup­
tion. It must be stopped. I believe 
that no scheme of ours can prosper if 
the administration is inefficient and 
corrupt. It is our instrument for 
working out our plans. We might have 
planning, but who will execute the
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[Acharya Kripalani] 
plans? A corrupt administration, an 
inefficient administration? 1 submit 
th a t this planning will be an u tte r 
failure unless we sharpen our instru­
ment of administration. In the 
beginning whenever I talked of corrup­
tion, I was told that those who talked 
''f  corruption produced that phenome- 
r*on. I did not know I was living in 
the days of Aesop’s fables where it is 
■Tritten, if you cry, “Wolf, wolf”, wolf 
appears. It is a strange thing that in 
TQodem times when we are living in a 
realistic age if we cry, “Corruption, 
corruption”, corruption will appear 
even if our administrators are honest.
I thought that we had done with 
Aesop’s fables and we had advanced 
in science a n d  knowledge or atleast in 
commonsense. In the beginning we 
were assured that the services were 
“worth their weight in gold”. But 
since that was said, much water has 
flown under the bridge. We have any 
number of scandals, we have any 
number of muddles. There is the 
sugar muddle, the jute muddle, the food 
muddle, the fertilizer muddle. We 
have heard of sundri of which the 
members of our Government are en­
amoured. I do not know what it is, 
somebody told me there is a sundri 
scheme. Then, there are the prefabs, 
hard board hutments, central tractor 
factory. In all these muddles the losses 
due to inefficiency and corruption run 
into crores of public money. These are 
known, how many unknown muddles 
there are, God knows! Yet one Minis­
ter told us that corruption is control­
led. I am sure it is controlled, as 
sugar, food, cement and many other 
commodities are controlled. Some 
people in the administration must be . 
responsible for these things. What 
has been done to them? In public 
affairs even gross negligence is a crime 
and if it cannot be punished by courts 
of law it must be punished depart­
mentally. But all that we have heard 
Is the resignation of one officer in all 
these years. Others responsible for 
these mutidles are where they were, if 
they have not been actually promoted. 
The public therefore, can be excused 
when they say that if formerly the 
services were worth their ‘weight in 
gold’ today some of them are worth 
their weight in diamonds to their 
families.

Yet, in spite of this we have the 
habit of blaming the people for this 
sorry state of affairs. Let us cease 
blaming the people. We have depriv­
ed them of direction and wiU. Will 
cannot function without a direction. 
An organisation’s direction and will are 
the  will and direction of the leadership. 
I t  is said that the country is in the 
slough of depression. It feels frustrat­

ed. Each class feels frustrated. Th# 
labourer and the kisan are frustrated  
though wise men say th a t the capita­
lists’ wealth has trickled down to them  
and they are getting more than enough 
today. So also are the middle and the 
lower middle classes, the backbone of 
democracy, frustrated. Officials, high 
and low, feel frustrated though their 
emoluments, especially in the upper 
ranks, are disproportionately higher 
than in any country in the world. 
Over and above that, they have ad­
vantages denied to others. I t is they 
who run the administration and the  
Ministers get their briefs readymade 
and yet are they discontented. 
The industrialists and merchants 
are frustrated, though the Gov­
ernment is believed to patronise 
big business. The zamindar is frust­
rated. The prince on his nominal 
throne and with his high-sounding 
titles is frustrated, and the beggar in 
the street is frustrated. Have we 
understood the meaning of this collec­
tive frustration? Frustration in 
organised society, like a nation, socio­
logically means that well-directed co­
operative effort and action are not pos­
sible. When that is not possible it is 
said that the people have lost their 
morale. In a group people lose their 
morale only when the leadership fails. 
It is just as in an army. An army can 
survive a defeat and even many defeats 
if the Generals do not get unnerved 
and there is orderly re treat and re­
formation for the future fight. It is 
not defeat or the difficulties of the 
situation that unnerve a group, it is 
the failure of leadership. The great 
heroes of the world were defeated 
very often but their courage never 
failed. The people therefore followed 
them with empty stomachs in the 
mouth of cannons. Remember our 
old history. Remember Rana Pratap. 
His armies failed but his courage and 
faith never failed. So, he could create 
soldiers even from the primitive Bhils 
and raise money from a miserly banto 
and give his last fight to the Moghul 
empire and arrest its advance. Re­
member Shivaji, ever defeated ever 
triumphant. Remember Guru Govind 
who raised soldiers from dust and of 
whom it is said that he made sparrows 
into hawks (chidvon se bagh oanaya). 
How often was he defeated to rise 
again indomitable! Remember him 
whom we have seen and under whom 
we worked. How often was he defeat­
ed and yet every defeat was an incen­
tive to greater effort. How often did 
his Satyagraha fail and how often did 
he prepare for the next fight! Even 
after 1945 he wanted to give one more 
battle to British imperialism before h e  
had done. We have seen him turning 
dust into gold. And today, the gold he  
miraculously created we are by a con­
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trary  alchemy sedulously turning into 
its original dust. Why is this so? Not 
because the people have failed. The 
starving and naked Bhils did not fail 
Rana Pratap; the emaciated Malvas did 
not fail Shivaji. Under Guru Govind 
tbe lower class soldiers gave as good 
an accoimt of themselves as proud and 
brave kshtariya warriors. Tender 
little girls brought up in the lap of 
luxury and old women of high families 
faced British imperialism as heroines 
before our own eyes. Our eyes have 
seen a vision which we cannot forget. 
Yet today we are timid of heart and 
weary in body, though the mission of 
leadership has fallen upon our 
shoulders and it has been placed there 
by fate and circumstances. The choice 
is yet before us. Either we go down 
in history as those who, after creating 
a Revolution imder a leader of genius 
and insight like our beloved Bapu, 
succeeded in consolidating it, or we go 
down as those who in recent times fail­
ed and their names are a bjrword of 
contempt and ridicule.

It is not too late even now, and if 
we fail I see nothing but confusion and 
chaos in this country. If such evil 
days are to be our lot, let it not be 
said by future historians that voices 
of warning and protest were not raised. 
Let those of us in high places not close 
their ears to such voices, because the 
only voice that we are prepared to hear 
is the voice of flattery and self-praise 
from those who desire some temporary 
advantage out of us. A humble 
younger brother told the mighty 
monarch of Lanka these memorable 
words: “I t  is as easy, oh king, to find 
people in this world who speak sweet 
words, as it is easy to find listeners to 
such words. But it is as difficult to 
find those who speak the bitter truth, 
as it is difficult to find those who will 
listen to such tru th .” May God give 
us the wisdom and strength! May 
Bapu’s blessings be upon us, though 
we deserve them not: but he treated us 
as his children and he forgave us our 
trespasses, when he was in our midst.
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^  ^  ̂  ^TR % 3T^# ^R^ ^  7T^

fW ^  TÔ  f  I ^ ̂ r  =2iT̂   ̂ %

ftRT f e r  ^  ^  WTT ^

^  WT t  ^  3rr^
3|^ ^7zr ^  ^R^TR 4)l̂ <̂ l ^ T  

^  I ^R^JR ^  ^ r f^  ^  ^  fip

^  ifhRT^^TRft f¥  ^
^T5TR ^  3TT TO ^  I ^<+U

^ 3ft7: >ft ^ R  I

sftr ^  3t r

^sm  ̂ % 3 T R ^  ^  t  ftr ^  ^
^rtfw  ^  57frf ^  f t  t  

% ^Tfft ^ * t % F̂T5# q r^  ?Ft ^  

ITRT ^  ^  sftr  ^Ti|t ^  «*»IHt1 +'*H(
T̂T̂  «ll^< iT̂ rnTT ^  T ^  ^ I

j^ r̂rft ^ < + R  % ^  >TR f  ^
^  VTR ^ f^FT %

^  3TTf^ ^ l« a  ^ X  r f ^  TOdt I
3PR 3TfT ■'ii^a ^ f% 3TTT % ^
^fH*P 3TR, 3 r f ^  ^  3TT̂ , rft ^RT 

3PT?ft ^ R ^  % fsrr f



Pp arrr ^  ^  PfJT

& ^  Pl)T ÎTT 3n*TT
i  ^  ^  ^rnSt A m

I 3rr5T ^  STTT ^

(devaluation) ^  % 3m  
^ ^  TT A i\fu^  (raw material)

^  t  ^  ^  ̂  ^  ^
«rrr 3ftr arrr ^  «igd
^rnn^ f  i ^ttt

f  ^  ^  3FH: ftiT ^
A i

^  3TFT f^ ^ ^  ^+ot fI

^  ^ ■ STFT %
s fk  f^T%^ ^ I am  ^
3T7Jft t̂N’ % ^?T ?f' ^  ^  ^

Tit̂  ^  3TTf^^
(Branch Post offices) f  ^
sTrq* f¥qrf%?̂  (Deposits)

ar̂ TTj's: (Savings Bank 
Account) ^  5f^r  ̂t|
f  ‘ I ^  i  3?! ’̂ %

^>ff % T^r t  ^  ^
r̂riy^T)% (̂National certificates)

I ^  3TTT% PsMlf^S

3rrr % ?rrf%fe%2: i
3fFT ^ T̂t̂  T̂̂ lf % fetr zft̂ PTT
^ I ^Pt>^ ^  [̂̂ FTT • l̂^dT ^

^  ^5W ^  ^  ^
% ^  3Tl'q’ ?f ^̂ ttI
t  ? 3nft 2T̂t T̂  qT ^
% ^  ■KM̂iV̂T ^rnrt ^

^  ^  ^  ^  ^  ^

^  qR q^T C
11 3RT STTT ^  ^  ^ qr

^  ^»rr I  ̂ 3TFT % ^
‘tx.HI -qi^dl ^ ftp 3TTT 

^  qr ?T I ?
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srrsr ^  sRRftq- f  i 5 ^

TRt^ 'jiHdr ^  r«l^qm fW  
|iT ?ft ^5 R r^  ^>T % ^  ^

^  ^ r ,  sftr  f t€ t Pt^  I

^  yX îTX ^

^  ^Tfe^TTW p  ^
^  ^  arrf

^  ^  ^  nxN" '»inai 

^  3 T ^  ^  ^yPT r̂ft" THTT
3ftr 3̂FRTT qX^TH f  I SPTT
^  ^  =̂ TT̂  f  ĴTTT ^  ^  J T ^  

3 I W 5 ^ ^ ^ 3 T R ^ q T  ^  ^  
^  ^  f , ^  ^  6?̂

r̂i% R̂T 'Snwr ^
m 3 tn  ^  W T T  q w  i
3 R T  3TTT ^  ^  ^  ?T^
w f ^ s n q ’ s m ^ T ^  ^  qr̂ ŝ r 

f  I T̂TT 5T *? 
( d e f e n c e )  6̂o ^q^rr

f^ ^ R T  t  I \6o W T T  3TTT
^  q r  ^  I i?' ^
^  ^  ^  T ^ '  ^  ^  ^

aftr '5rar ̂ nqw ^  ^  ^  ^
^  t  • ^   ̂
q M  ( A i r  f o r c e )  W T
^  ^  ^  ^  \ ? y

^  ^  ^  m m  ^  11

3F1T srrq’ qit# ^  ^ ^ ptt

^  snq* snpf ^
f  I f  ^iri' ^  aiTT % ^

t  ^  ^  ^  ^  ^
^  TOT =^rf^ «ft sfh:

^  ^  CRt  ̂^  t̂̂ KT

anqr ^  ^^rrFn^ft’ ( e c o n o m y )  
% ^  ^  ^  t  ft? f  ̂ rprnft

spT -^T- 1 1  ^  f  ft?
i w r n r t  ^ r  t  ft» srrr
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[Sft 4 to  3TR]

ftnr
«FTT STTT ^

TO ^  ^1»KrHt ^
I W = m r t

5Tff ^  W  ^  ^
^  w r m f t  ^PGR ^  I ^  

afir ^  ^  ^  ^ m r  

a m ^  ^¥ lf^  ^  ^  ^
sgfsnr (demonstrations) ^R’T 
«(k
^ ? T  13PR ^f 3rrr

f  «ftr ^  ^  ^
*ti\HI ^  f^FT *l'8

s r m ^  ^  3rrr # t ,  aftr ^
^>ITT WTT HI^4R ^  t ^
•Ti  ̂ 3rT9T ^  ^
^  I 3 T f t ^  ^  ^  ^

(bonds) 3fk r̂T̂ fnr arm
^  ^  ^  ^  ^  ^

^  ?it

en:^ ^  ^srm t i ^  ^  t  
ft: ^W f ^  ^ttt ^+^»ii*rt ^

TO f  3ftr ^  ^  ?yWr ^

arrr T i^  ^  3ftr ^  ^
^  ^  ^  ^  I w

ft» ^  3TTT 5̂ crnT 

f  v m m  ^̂ ?Rrr ^  ^  a m  srtrt

’fT ?^  f  I ^ITT g5TT^ I  f t ?  3 F n :

3irT ^r C  ft? ^  ^
anPr^ W T 5 ^  ^  ^  ^  ^nrnr 4c«iKi 

^  3ftr ^HTR 3TPT
^  anPn? fFTfir ^  5 ^ R #  f̂

^  ^ 1  W  % 3̂PT T̂TT
^  >ft f t ? ^ f t ^  
^^T^3Rrq[ r̂ 3rn?^ ^  «fif,

3T̂

^  3 fk  ^  s f t^  % ̂

fejT, a ftr 5T R ^ ^  f tr r ,  ^

»T arftrvhr 3 T E ^  I ^  3RR)55^ 

^  ’TT̂  ^PR«r ^  t  ft? srnr^ 

HIcT^^+H ^W f ^  SRT % ?̂HT ^
I 3fK ^  Rr^jRr^ ?  t  

3TH ^  f tr^  ^  ^  g  I

^ 3 ^  3 T ^  ^  ^TOTT #  3T R ^ ^  3 lk
^  ^  ^  ^^nr,

^^V9 WTT ^ f t n r r i  

^ ? ^ ^  ^  «ft I OT ^ r  anft ^  
^  ^  ft^??yT I ^  ^ 1 r

f t c ^  5  I a m  ̂  ^

^  Tc ^rrar ^pt^t^, 
4fT (̂ irrigation channels) 
3flT ^  »TRf 3ft?:

^  ^  TFTt f tq r  5̂TRrr, ^  ^ T  

t  ft^ ^  ^  3rri%^ aftr ^
^  3T?r ^  5 ^  ^

^ro ft ^  I v ^  ^  ^  3TT^
^  ^HTRT f  I

(English translation of the aboife 
speech)

Shri B. S. Arya (U ttar Pradesh): 
Sir, I am thankful to you for giving 
me an opportunity of expressing my 
views on the Budget. I belong to a 
place which is one of the most back­
ward areas of our country. As the 
House is probably aware, our people 
in the district of Garhwal are terror- 
stricken these days on account of the 
recent activities of the Chinese com- 
mimists in Tibet. Some people, who 
have come down from Tibet, are 
wandering about in the jungles and 
valleys of Badrinath and Kedamath. 
They lift cattle, and reports of loot and 
robbery are also coming in. The hon. 
Members perhaps remember that a depu­
tation waited upon our Prime Minister 
recently and appraised him of difficul­
ties experienced by the people of tiiat 
district. They had submitted that as 
they lived on the border were, there­
fore, always open to danger. But
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seeing the Budget, I find that the hon. 
Minister of Finance has not provided 
any amount of money for these back­
ward areas so th at protection and 
security might be afforded to them. 
Although our State Government is 
alert in that direction and has also
adopted certain measures, but it  is a 
question of the defence of the coimtry, 
which is the responsibility of the
Central Government. Therefore, 
Centre m ust take adequate steps to 
provide security and protection. If
suitable security measures are not
taken all along the frontier right from 
Assam to Kashmir, there is certainly a 
possibility of peace being disturbed in 
that area.

Another point in that connection is 
that there are no suitable means of 
communications and transport in these 
areas. Regarding my place, I wish to 
emphasize that between Badrinath and 
Rishikesh, there is a distance of about 
172 mUes and the bus goes only up>-to 
120 miles and that also on an ordinary 
road and after that one has to walk 
the rest of the distance. If there is a 
d ^ g e r  a t any time, it will become very 
d ^ c u l t  to reach that place and control 
the situation. Therefore the Govern­
ment must take special care of these 
backward areas.

Yet another point which I would like 
the hon. Finance Minister to take 
notice of, is that there is scarcity of 
practically all the things in those parts 
for example, there is scarcity of salt 
and gram these days. These commo­
dities do not reach there on account 
of high costs of transport. If we con­

® Sram as fixed by
our Minister of Food and Agriculture 
I am sure It cannot be made available 
there at that rate. Gram i^ selling 
g r  thirteen rupees per maund in 
Hapur mandi, and if that gram is 

° Badrinath, I believe, as much 
as fifty rupees will have fo be spent on 
transportation alone. So one can 
imagme the rate at which people there 
would get it. Similar is the case with 
salt. Salt has not been available there 
for gie last three months. Recently 

^ c re ta ry  of Co-operative Federa­
tion there had written me a letter a 
^ p y  of w h i ^  I have sent to the hon.

^ ^ ^ sp o rt. It was written 
therein that wagons were not available 
a t Sambhar Lake with the result that 
salt was not reaching Garhwal and 
other mountam places. These condi- 

I wish totell t ^  House that the part played in 
t r L i .  hillywacts and l^ckw ard areas was not a

.*^ousands of our young
S uS  ^  fight andWith the hope that they would receive

some comforts and benefits afte r the 
establishment of national governm ent 
But nearly three years have passed and 
nothing has so far been done in those 
areas whereby people may have felt 
th a t it is their own Government and 
they have got some sort of comforts 
after the country becoming indepen­
dent. So these are the difficulties ol 
this area. During his speech the hon. 
Minister of Finance had said that 
money has been hoarded by those who 
are very rich and it is not coming in 
the m arket with the result that they 
cannot undertake bigger projects that 
they have proposed to do. I want to 
ask whether the Government have a t 
any time cared to find ways and means 
so that this hoarded money may come 
out and be utilised by the Government. 
The Government ought to have formu­
lated a scheme whereby this money 
could have come in the market. But 
they have not paid any attention w hat­
soever towards that.

The hon. Minister of Finance in the 
beginning of his speech had also said 
that there has been a great demand for 
raw  materials since the war broke out 
in Korea and large quantities of raw  
m aterials from our country are being 
demanded. But the prices asked by 
our Government are such that they can 
never improve the economic condition 
of our coimtry. If the Government 
desires that more money should 
come to our country, I would sugesst 
that they should once again revise the 
value of rupee. Then, I am sure, they 
would get enough money. The raw  
materials exported after devaluation 
have been sold at very cheap rates 
while others give their goods to us at 
higher prices. Therefore, J suggest 
that if the Government reconsiders this 
m atter, it can have sufficient income 
thereby.

I would like to submit another point 
along with it. He has also said in his 
speech that in the branch post offices 
in the villages facilities of deposits 
and Savings Bank account are being 
provided. It is good that the village 
people should be asked to buy national 
certificates out of their savings. They 
will deposit the money and buy these 
certificates. This is the scheme for 
the village people but I want to ask 
whether the Government have made 
any scheme regarding those who have 
hoarded crores of rupees. Just now 
an hon. friend speaking about the tax  
on tobacco said that it would really hit 
hard those villagers who are very 
poor. If taxes are imposed in this 
way on the poor, it would create much 
dissatisfaction among them. L there­
fore request that that taxes should not 
be imposed on poor people. Ah-eady 
there is discontentment among the
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[Shri B. S. Arya]
poor classes. The poor people of our 
country had been hoping that they 
would get enough food and engugh 
clothing after freedom. But the 
troubles that followed the establish­
ment of this Government and also the 
difficulties that came before the Gov­
ernment have resulted in the fact 
that the poor have not been benefited 
in any way so far, and they are very 
much disturbed. If we really desire 
th at the poor classes should be happy, 
we must pay due attention towards the 
welfare of rural people, who constitute 
82 per cent, of our population. The 
Government fails in its duty if it does 
not care for their welfare. The hon. 
Minister has provided a sum of 
rupees 180 crores for the defence ex­
penditure. Surely, it must be con­
sidered from the point of view of 
country’s defence and it is a very im­
portant matter. But the sum provided 
for Air Force is very small. Twenty 
four crores of rupees seem to be less. 
If the Air Force is not strengthened, 
the country will not becoi»p adequately 
strong. Therefore, I submit that more 
money should have been allotted for 
Air Force and that the present force 
should have been further strengthened.

The hon. Minister said that the Gov­
ernment is effecting economy. But I 
ask whether economy only means re­
trenchment of lower staff and clerks 
who are getting very small salaries. Is 
it the way of setting the country’s 
economy right? I am sure, it will only 
result in a further deterioration of our 
economy and not in its improvement. 
These retrenched persons will go about 
expressing their dissatisfaction. They 
will stage demonstrations and will 
organise themselves against the Gov­
ernment. If the Government sincerly 
desires to improve our economy, why 
do they not ask high officials getting 
three or four thousands rupees per 
month, to accept lesser salaries for the 
present. For the remaining amount 
of their salary, they can purchase 
Government bonds payable after a 
certain period. In this way the Gov­
ernment will be able to save a good 
deal of money. But what actually 
happens is that the low-paid staff is 
made to suffer for reasons of economy 
and high officials are always given 
protection and paid fat salaries. So, 
I will submit that justice is not being 
meted out to these common people of 
our country. If it is the sincere desire 
of the Government to improve the eco­
nomic conditions of the country, it 
should bring about equal distribution. 
I would also like to point out that most 
of the development schemes and huge 
projects which the Government "had 
very enthusiastically undertaken have

failed and the only reason of this 
failure is that inexperienced persons 
were made in charge of these works. 
In this connection I wish to give ^  
example of my own district. The 
Government of U ttar Pradesh made a 
th irty  three crore rupees plan of 
Marora Dam in my district and they 
spent twenty-two lakhs, twenty-seven 
thousand six hundred and twenty seven 
rupees in its survey, but nothing has 
been achieved as yet. So, such 
schemes are useless. Had these twenty 
four lakhs of rupees been spent on 
constructing smaR power houses and 
irrigation channels for irrigating fields 
and supplying water to villages, I be­
lieve there could have been much im­
provement in the economic condition
and the food situation of that area. 
With these words, Sir, I close.

^ ,

3TNt4

’TT 3rnT ^

^  qx 3TT# f^ T T

^  ^

«TT ^  ^

A' m ’T % j R r  Tifi % 

^  %

I ^  ft?
^  sTT̂ r 11

3nf % fkSPT f

^  ^  ^  ^  t ,
OT ^  3r«f

^  ^  t  ^  ^  
^ r a f f  #  ^

% snrfin: ^  ^  f  i
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3TFT  ̂ f  ft:

^  3TRTT «fi 3 fk
^  ^  ^  sftr «TT
^  ^  ^  ^  

fV^T v»ii^ l̂l, ^  srf^cp
^  3Tf«R7

f  ̂  ^  3ftr OT ^  2T5 ^

f% 'T>̂  ^  •̂I'H «1̂ <1 % viMlt^d
% ^K  ^  ^  f%TRTT

t, ^  f^ T m  ^  fM I, 3ftT ^
% ^  52Tci' îr<+ ^rtesRT

^  '»i’idr ̂  MÎ d I
^  2T̂  ^  ftfT 3TR ^

m ^ ,  ^  T r ^ ,  3TM

ŝfrtt jt̂ Tt ^  t  I 
2T?rfq sT^nr ^

^  t  ^

4' ^  feq[ i ^ n  f

%  ^  m W ?W T^ g'^Hd %
'^^1 ^  ^ r ^  ŝpTRTT ^
^̂ T»T ^ r^ f  ^f+»l >f) f^RPf)

*T^R I ’, ^  ^
I  f , ^

I ’T'Sdl ^ f% ^  R*Ha'i
^  ^TT % fexT, ^  ^ r r t  ^mr^Tsff 

^  ^  ^  5TOT 2fT
f̂?T̂  5T|f i  I

^  *nfl ^  ^
= ^7^ ^  afh: ^  ^ r  ari^TR ’TFRft ^  f% 
^ 3 ^  ^ f l ,  ^ITR 3TTf̂
^ n « ) qr ^  F̂T
^  fe rr ,  v ^  T̂TT ^  ^
SRFT f w  t  I ^

3rh: ^  ^  w  5RJTT % 5y?TR f  f ^
& ^  ^  ̂  ^ERT  ̂ I  ftr

^  ^  ^ ÎPT ^ ft) ^

^  3TM ^ l« d  t ,  ^  ^  ^rft^ f

3ftr ^  5 f t f ^  I ,  3?R aftr
3lfk^ >TR ?T T f, ^ f q ’ STcTO ^

qr 3 T 5 r ^ ^  ^  ^ q r q ^

t  i  \ A  f ,  ^  T̂TT ft
^4hrR TOft ^ ftr if 5 ^  3PT T̂TF̂
^  s fk  x ^  f ^ r ^  ?  ^

5 ^  ^fe  ^  ^  cRT
f ,  ^ft>*i ft)T ^  f*RT cTT̂

^  srrfir^ t ,  ^  ^  ^

W  ^  ^  ^  ̂  ^  ̂ T^FR, w

f»TRt 5ffi ^  cH1W | ^  ̂

^  ^  ^  t

sftr iH t  snn: ^ rr^  w ^
3mrH)r ^  ^  ^  ^  m

^  ^  f ,  srr# % ^  %,

p i T  ^  ^
^  ^  T̂T ^

^  ^  I 3pn: 3rrq- q t^

^  ^  ^  3ftr ^
JTTftnfT qr# q r  ^  ^  ^  3 (k

^ 1  ^  ^  ^  ^  ^
q r  ^  ^  ^  ^

i  ^ r w f l  ^  t  rr^

«(^ <|R| ^  ^  ^ ‘t’cTl
«ft I

«ft Hto ^ o  t5nr^ : ^

^  ifhij? t  •

^  TO|5̂
^ I 3PTT *T ^  ^  ci <!̂

^  ^min I ^  ^  IR T ^  2Tf
f  ftr sTTsr ^3R^ % cCTT ^  a m  

5PTR 3RTT t ,  ^  2T̂  t  ft>

sR' ft> #  ^ r r f  ^Rqj ^q»
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% f f  
t# ^ n rf  5PT f f

^  5Tff i |, <rfpT# 

^  ?rff aflr 3 tt#  ^  

^  Pf^[^ % f ^  ?rff ^  sftn

?ft ? ^̂ rrtl ̂ i4-î c %
^  f , «R fer qr ft?r

T̂PTT 3ftr ^  <̂ê 4f
^  ^  t  ^  ^  ana  ̂

(appeal) ^  i afhc
^  T t ^  Jl^ ^  « T ^

^  ^  t  fip f*T ^  cTC^
3T«M4W f* I 3̂ 7: ^
^  TO ^rt\

t  ^  5̂FRTT %
“STg’̂  «rt snsf^ ^  ^  3rnr +t<®t 
t  ^nf # aflr #3FTT ?
^  3TF3T <̂«M< ^
^  t  ^  ^  ^  ^  ^  VR”T 
3ft  ̂ ^  ^   ̂ft? Ĥ'lO R̂VIX ^  

hRthO ^  3ZRFTT ^  t  ^  
fiRf^ 3RH  ̂ t  I ^  arrr
% 3̂7  ̂ r̂̂ 'OT % ^  qr w tt  

f  I ^  ^ ttRr " ^  ?T^ «rr
•fjftftr ^  ^  ^  ?[T

ftn> ^  *5̂  f  3ftr ^  |f<Mr
^  ’'ft, TT ^  ^|^<«T

g I ^5^ ^ l< if f  #  
^  3fk .3TT̂  ^ ^

^  qr T t^  ^  i ,  ^  iiTT ^
^  WT?y I % ^  f̂tr ^  ( Grow 
more food ) afk ^  «TC
^  3TT5 FTq’ ^  ^  ^
^  t  ^  siTif ^  j i f  \ ^  3TTi f̂t^

t  ft? ?TR5fl?T IFfir

*T^ 5, ^f’ ^(% % ^rnr

j  a ftt  3PT^ s n n r f  ^i 

8nwK ^  ^  Pp ^
v r t f  *̂PTT Sipf ^  fipjTT ^  t  

3flr ^  ^  % ffTTT 5 T ^  ^

*ppf f t> ^  *pn 5  ^  3R9T %

^ q r  9 X R  snTR* T f r  t  ft> 
^  ^IW T ^  t  ftr 

w m K ,  ^ r tw  ^raTiT ftRT ^  ftr 

q i ^  (populai* Govern­
ment) T̂RTT ^  IVdHi ^  

i  3TT# 5 T ^  % 
^  5 I ^  Pf^Kd 4<«f %
^ffTT ft> ^Frar $  ^  ^

^  ^ r m r  t  ^  ^  ^
3 n if

f  • ^  ^  t  ^  «ldHT
 ̂ ft? ^  ^  ^

^  sTTif) 3 r i ^  ^  ;f5rRT
^  t  ^  ^  ^  P r f r ^  ^

^  3!k 41 ̂  ^ T P T  %
fecT Prr4TF?̂  ft̂ T̂T ^  ^

ft? ft?^ ^  ^
+‘d<r f t ^  'SIT? sftr aftr ^  
f e r  ^  I 3TCR ?T t̂ ^  3Tiq ^  f t n i

ft?
f^T P rf^ ft? iT T w
f3TT ft? ftr̂ ET ^  ^  f M W r  ft?2Tr 
«rrr ^  w f  TRT q t r  ^  ^

3fh: ^  ^
ipTT I ^ f t? ^  ^

ft? ^  ^  m r ^  =5Tr^ f

^  ^  +"W>f)r (Colony)

f t ^  a fk  ^  f t  ^  ^y^rnrr i ^ f t r r  

^  ^  ^ ^ ? f t
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«IT I ? f t  ^  ^

IT 3TFT ^  ^  ^PFcft g  ^  
^  ^  ^  TT^ppm aftr ^

TO ^  ^  ^  31^

pRTR i  \ ^  ^  ^  ^

^  ^  ftPTT TOT t  ^

^R5Rft ^ ^  ^TOT 5TO 5TO

f s r r t i

^  % C  f tR
^  ?TR 5 P I ^  JRTT̂  V W V  t  ^

^  ^  'Tfer

^  ferr ^ I ^  <>ti*ti'S 3p^-
TO f  ^  ^

|3rr ft> «T v ^  ^  

V  TO 3fk  I
TO «rTT% ^  1% ?  ti[^
^  <H(H5*> % 3 r f ^  hrt TO t  •

^  ^  ^nr t ,  TÔ T TO

^  ^  ^
?ftT ^  a n r ttr r

?T^ t- TOfT ^  ^  ^mra; ^  i  

iliCl §fTOT ^  fk̂ FT̂ " ^TOT ^  
TO %T ^
€ t % =fW v

^ ^  ^  fo n i ^  fror f  i
^  3TTO % ^  =917^ g
ftp 3nft] ^Ttt f ro  TO FTFT

q T T O R T ^ ^ f t l  ^  ^  TOWT^ 

^ f t r f t ^ ^ T T  ? T O ^  ft?
i f  ^  ^  f f r  % ?TR#

3f\r TO ^  ^
Enquiry Committee) ^  ^j^

gpTnfr TO ^  TO ^  ^
^  r*t»aN  T ^  ^TO I ^

^  3TTOT ^  ^  ^  ft>

^  ^  ^ f ro  ^  TOif^
5TF?r ^  »rt 1 1  ^  ^  TO a rk

^  ^  ^  ^  ITTTO f  I

ôrrro irtV t̂ t o  ^
^  ^  I ^nt>H A  ^TOT
3Tsf ĴTTTT =5TT^^ ^  5RHT
^ ? T 5 T O ^ r ? r r r ? f h :^ 5 H )R ^  ^tnror 
^  ^  ^^TOT ^  r̂ 
»ITO f  I fUT^ E ]% f^
(titles) S^T f^cTTW V T
fro  TO ^  I SRT TO ^  ?R^ ^  

T̂TTOT ^ ^ lO  TO^nr ^  ^  ^
^  f^RT 5f+'i < f̂ rfciRi T O ^ TO  % ^nrnr 
i f  T P T M ^ rj'i a f t r  ^ K  5y^ ir

3 iw 6 f ^ ^ T O ^ ^
^  % a ftr  f o r o ^ ^ s T T i f e y  %?rri 

T O ^  ^  ^  
^TTTOT § i n ^  ^  ^  ŜTPT̂ ft* I

if  aftr TO R T = ^ 7 ^  ^ r 
^  TOT r̂>TT9% iTftTO T O ff r  
ÎTT T O ^  T O R T  ^  TOT t  W
^  ̂  ^  f^TTO ^ I ^  T l^ -
^ T ^  ^  ^TTf ^  ^TJft % spTW 
^TTO t ,  3ftr T O T  STOr^ iH )  ^  =̂ t| ^  
^  if ^  ^  ^  ^  TOlcft f ,  f t r
^ n r o a r r f ^ f t r ^  ^

f t f ^  t  ft? TO ^  ^

?  ?̂T7 fiPJT 3TRTT t  3fr  ̂ f t ^  ^  
T̂RTT ^  dfPt> ^  ^ r  ^  ?T% 

ft> ^  ^  f3TT 5pq^ f  3ftr
TO % TOTO2T ^  (+qiq ^

*rt I •t»M'S| ^?ff d'fifl ^  ^  ^  ^  

f^HKI ^  4. ^  ^  ^
gTT f  aftr TO ^  5 ^  iTI^d

T̂?:̂  ^T^ ifhC ^f?^ WT% 303 3173̂
w ^  ^  t |  f  I w  if 21̂  TO^
^TOT 5  ft? ftiTOt ^ in fi tf<+'i< 

1 15 ^?rfTO
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(Corruption) ^  ^  ^
Tipps: ^  ^  ^

I  1 ?T^ T T Ija  3 R !^  ^  ’TP 

# c  JIR 3ri5n t  ••

^<+IT ^  fl^ft t  

<p»5rT ^  ^  t

rft jt' ^  ^
;TK 5P7?n ftf 5PT ^

^  7T§ 'TPcft^rftr t  ?ft 5*'’i^  ^  
jp f t , q ra  ^  w fl t  
aft^ ^  ^  ^

f', ^  ^  ^
% ^  sp iraF n  ^  ^  ^  3ft-?: 

jr ttt  ^  % 5ft >ra^

! s n r a r t ,  t  ^  spT
^  if, ^  ?  ^rrr

^  3ftr ^  ^  j f t  ^
ftf 5ft5prar ^

3 n < T % ^ %  3 r t ^  

f f  t  t  ^

!pr5n f  I

(English translation of the above 
speech)

Shrimati Kamala Chaudhri (Uttar 
Pradesh): Although I find little alacrity 
left in me to speak after the speech of 
Acharya Kripalani, yet I would en­
deavour to express my views on the 
Budget when you have so kindly given 
me the opportunity to speak. Prior 
to me Shri Mahamaya Prasad has said 
that he could not welcome the Budget 
because I find that the receipts are not 
sufficient in comparison to the needs 
of the times. But, Sir, I should Uke to 
tell the hon. Minister of Finance that 
I welcome the Budget but with a feel­
ing of great dejection. I know our 
hon. Minister of Finance is an eminent 
economist and I am also aware the 
financial stringency under which our

country is passing today. An able and 
distinguished economist that he is, he 
should need no effort to understand 
the situation, for aU of us know it and 
many speakers before me have given 
a graphic description of the situation 
obtaining in the country and the 
poverty and present economic strin­
gency prevailing in the country. The 
hon. Minister of Finance surely feels 
£uid understands the situation in the 
country and knows that the poor 
people of India hoped and believed that 
this year’s Budget when presented in 
Parliam ent will entail far-reaching, 
almost revolutionary, changes and that 
adequate modifications will be witness­
ed in the system o f . capitalism. This 
at least would have had the effect that 
the despondency which has spread over 
the country after the Budget would 
not have been there, and people would 
have got at least an apparent relief. 
But I find that the poverty-stricken 
populace of the country is not feeling 
that relief. Although I am not pre­
pared to say that the Budget present­
ed by the hon. Minister of Finance is 
similar to an imperialistic Govern­
ment Minister’s Budget that seeks to ex­
ploit the people yet I feel that this 
kind of Budget is not sufficient to meet 
the titanic difficulties and solve the 
huge problems that face the country 
today.

I want to congratulate the hon. 
Minister and thank him that he has 
tried to show us a new path by increas­
ing taxation over intoxicants like 
cigarettes, hiris, wine etc. Besides, he 
has also imposed some similar taxes 
where, it can be said, he has taken 
care that the burden may not fall on 
that section of the population which is 
misery-ridden, poor and exploited, 
though directly or indirectly the burden 
does fall upon them. Although I 
am no expert in economics and with 
my limited knowledge can only think 
within a limited sphere, I do feel it un­
becoming that in this poor country, in 
the present economic circumstances, 
there should exist an administration of 
such splendour consisting of thousands 
of officers drawing very high salaries. 
Had the hon. Minister desired he could 
have very \^ell imposed a tax on or 
effected a cut in the salaries of officials 
getting more than Rs. 1000 per month. 
He could have imposed a cut of five 
per cent, in the salaries of officials 
getting one thousand rupees and above, 
ten per cent, in the salaries of those 
getting two thousand rupees and above 
and a cut of fifteen per cent, in the 
salaries of the officials getting more 
than two thousand rupees. I think a 
good amount of money would have 
been saved by that way.
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Shri C. D. Deshmukh: That cut is 
there.

Shrimati Kamala Chaudhri: I beg to
be excused if I did not understand that 
correctly. W hat I mean to say is this 
that the condition of the people from 
one end of the country to the other is 
such that utter discontentment and 
frustration prevail, that they have not 
got food to eat, clothes to cover their 
bodies and money to buy milk for 
their children. If they have money, 
the things are not there. Under these 
circumstances, the increase in the ex­
penditure of the Government day by 
day and the springing up of new de­
partments does not appeal to the 
people. Even after spending so much 
on the administration we find that 
everything is disorganised. In my 
humble opinion, the main reason 
of discontent among the people and 
the failure of the Government in 
every undertaking and scheme is 
that the present machinery of our 
Government is totally inefficient. I 
want to place before you one thing as 
an example. It is not appropriate for 
me to repeat something which has al­
ready been said by my predecessors 
but still I will give one example. 
Many speakers have said and Acharya 
Kripalani has also thrown light bn it 
and I am. also of the same opinion that 
the expenditure of Rs. 8 crores on the 
‘Grow More Food’ and the 'Vanmahot- 
sava’ had been sheer waste of money. 
I am sorry that our hon. Minister of 
Agriculture is not present here at the 
moment but I can say with confidence 
and from my experience that this ex­
penditure of Rs. 8 crores has been a 
sheer waste of money and the effect of 
propaganda has been still bad on the 
public. The people think that the 
present Government, the Congress 
Government or which is called the 
popular Government, is doing every­
thing for its own propaganda. I 
humbly submit that the people even 
think that the Ministers do aU the 
things merely for their own propa­
ganda. I have seen with my own eyes 
the performance of Vanmahotsava 
ceremony which was organised in such 
a way that the organisers by cutting 
away two or three trees at a place and 
got two or three new trees planted at 
the same place by inviting some Minis­
ter or some prominent person of the 
country to perform the tree planting 
ceremony. I quote an example from 
my own place. Once I was also invit­
ed like that to perform the tree plant­
ing ceremony at a place where five 
trees had been cut down during the 
night and I was requested to plant new 
ones there. But I put one condition 
that I will plant a tree only at that 
place where there were no trees at all. 
Therefore, I planted a tree in a newly

constructed colony. But when I visited 
the place after fifteen days, I found no 
trace of any tree. Similarly I can 
quote hundreds of other examples 
where our Ministers and other leaders 
of the country planted trees but no 
trace of them is found at present. 
Therefore, I say that aU the money 
which has been spent on the ‘Grow 
More Food’ and the ‘Vanmahotsava* 
has been a total waste.

The person who has been conferred 
the title of ^Krashi Pandit’ (Agriculture 
Expert) by our Minister of Agricul­
ture, lives in my district and his name 
is Shri Jagdish Prasad Kaushik. The 
figures which have been published in 
the newspapers show that he has pro­
duced 58 maunds and 13 seers of wheat 
in an acre. Everybody knows that the 
maximum production in our country 
per acre is 7 maunds. Though, at 
present, I have nothing by which I 
could ascertain it correctly, but so far 
as I can think Shri Kaushik by produc­
ing 58 maunds and 13 seers in an acre 
has not only broken the American re­
cord, which is a very fertile country, 
but that of the whole world. I humbly 
submit that some days ago I happened 
to go to that place i.e. Mavana. The 
public of that place was greatly agitat­
ed and wanted that I should present 
their case before the Minister of Agri­
culture and should ask for the appoint­
ment of an enquiry committee. They 
wanted that next year accurate record 
should be prepared of the yield in their 
lands. The people of that place think 
that this title of *Krishi Pandit' (Agri­
culture Expert) has been acquired by 
adopting false methods. I know of 
certain other things in this respect as 
well. It is possible that my informa­
tion may be wrong and therefore, 1 
do not want to dilate upon this point. 
But I want to say that both these 
things i.e. squandering of money and 
giving rise to a feeling like this among 
our countrymen are wrong. In our 
Constitution we have no provision for 
conferring titles on persons. And if 
now this kind of feeling is allowed to 
spread by the Government among the 
people, the result will be that persons 
will try  to acquire titles just as during 
the time of British Government they 
used to acquire the titles of ‘Rai 
B ahadurs’ >and ‘Khan Bahadurs’ by 
flattering o» giving bribes to the 
oflflcials.

I want to tell you one thing more. 
Sir, I beg to be excused as my time 
is now over but I cannot help telling 
it. In the capital, due to the shortage 
of cloth sarees of the Arvind Mills are 
being sold in the m arket after being 
cut into three pieces which are again 
sewn into one, and if the Minister of



4342 General B u d g e t- 10 MARCH 1951 General Discussion 4343

[Shrimati Kamala Chaudhri]
Commerce wants, I can even produce 
them here. This is done to show that 
it is a mill’s waste cloth and no ac­
count of it has to be given to the Gov­
ernment. The cloth is the same, 
borders are same except th at they have 
been sewn together and these sarees 
are being sold by the black-marketeers 
and the hawkers for eight rupees 
each. It seems to me that the more 
our Government tries to root out 
corruption and black market, the more 
the black-marketeers are getting better 
of us. Here, I am reminded of one of 
Akbar’s couplets:

Fateh Sarkar ki hoti hai
kabaja unka hota hai.
(Tails you loose heads I win)

Therefore, I humbly submit that the 
hon. Minister of Finance, who has got 
6 0  much power and can pull up all 
other Ministries, should do away with 
this atmosphere of uncertainty, dis­
trust and chaos by giving severe warn­
ings to the Government employees. 
They should plan in such a manner 
that it may be easier for them to im­
prove the conditions of the exploited 
and the suppressed poor masses. The 
country may also hope that the picture 
of the future which has been drawn 
behind the figures of the Budget may 
also come out to be a bright one. 
This is all, I have to say.

Shri M. P. Mishra (Bihar): After 
having heard the great Acharya, who 
carried his speech to great emotional 
heights, and earlier my hon. friend 
Mahamaya Pershad Sinha, I feel it is 
difficult now to think in the right pers­
pective. No one would disagree with 
what the Acharya has said, so far as 
the present conditions are concerned. 
But in my mind, I think the Acharya 
has chosen for the villoin of the piece, 
the officials, the services, the adminis­
tration and he thinks that the day 
corruption was stopped, the day these 
officers were brought to book, the 
paradise will come down on earth. 
The Acharya, I think, has lost his 
central point.

Hon. Shri Deshmukh has presented 
this Budget and it is perhaps the sixth 
Budget of the Nehru Go^wmment and 
the fourth Budget in free and indepen­
dent India. Speeches that have been 
made today present, if not a desperate 
situation, at least a very difficult and 
gloomy picture of the country. To 
my mind, it is not the corrupt 
officers that are responsible. To 
my mind, it is not even black m arket­
ing that is responsible. What is at 
th« root? The belief of the present

Government is that they can improve 
conditions without bringing about a 
radical change in the social structure 
of the society. We have inherited 
from the British a rotten and antiquat­
ed social system. And our rulers, the 
head of whom only the other day 
claimed in Bombay that he was as 
good ^ Socialist as anybody, have come 
to beheve, by making experiments for 
the last four years, that they can im­
prove things without effecting a change 
in the social order. I cannot .doubt 
their honesty; they have been making 
desperate efforts and I think there  
could be no more desperate effort than  
the present Budget under discussion to  
improve things in the country. What 
I am talking about is being laughed 
at and has been derided, but I do sub­
mit that without bringing about a  
radical change in the structure of the 
social and economic life of the country,, 
nothing is possible. These officers, the  
services, whom we have got from the 
British, we have to be thankful to them 
for one thing. For the last six years 
we had to face very difficult times in  
this country. They have been trained 
only in one thing by the British. The 
British had taught them to m aintain 
law and order and they have acquitted 
themselves wonderfully in this matter. 
Law and order has been maintained in 
this country and I say it is to their 
credit. Beyond this, I do not expect 
anything from them. They cannot do 
anything and we should not expect 
also. What was expected is that a 
change in the present condition of th e  
social structure should have been 
brought about. When I talk of radical 
change, nationalization of industries is 
not in my mind. In my mind is the 
agrarian system of the country. Hon. 
Pandit Nehru had been saying till 
recently that the most fundamental 
problem of Asia was the land problem 
and yet what has our Government 
done in the matter? The Provincial 
Congress Governments are there for 
ten or more years in office. The 
Zamindari system is in tact; feudalism 
is in tact. Two of the State Govern­
ments have made endeavours to pass 
zamindari abolition measures. They 
are Bihar and U ttar Pradesh. I know 
personally what difficulties were 
brought in their way by the Central 
Government in the m atter of legisla­
tion and when the legislation is com­
plete, the Supreme Court is sitting 
tight over it. When five years have 
been taken merely to pass legislation,
I do not know how many years the  
present Government will take to bring 
about a change to reorganize th%.land 
system of the country on a scientific 
and rational basis and unless we do it, 
nothing is possible. Probably the pre­
sent Government have been ’ thinH n*
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in orthodox term 6 and they think they 
can industrialize the country without 
going in to  th e  root o f th e  m atter. 
They think th a t without industrializa­
tion the country’s poverty cannot be 
liquidated. I am not a Gandhite in 
the orthodox sense of the term, but I 
see a lot of meaning in what Gandhiji 
said about social reconstruction. But 
I do submit that industrialization will 
not pay this country, industrialisation 
in the sense of highly capitalised in­
dustries, basic industries. They wiU 
take ten years to come up. They will 
not pay this country because our 
country cannot compete with the rest 
of the world, with the most advanced 
countries. In the 18th and 19th 
century, it was proper to think that a 
country’s poverty would be liquidated 
by industrialisation. But, what will 
happen in the mean time. We will 
make the country poorer. Our Finance 
Minister has been asking them to 
sacrifice more and more. What more 
can these poor people who are starv­
ing, who are dying, be asked to 
sacrifice? If our present Government 
persists in the policy, in the belief, in 
the mirage of industrialising the 
country on a large scale, they will 
never succeed. Because, people will 
be made to sacrifice and there will be 
unrest. By industrialising the country, 
we can produce. But, who will pur­
chase the products? The purchasing 
capacity of our people is already very 
low; it will go lower down if industriia- 
lisation is taken in hand. I beg to 
submit that India’s salvation lies in a 
properly organised land system. Our 
basic problem is not industrialisation: 
our basic problem is population, the 
huge population of this country.

Shri Hussain Imam: Stop it.

Shri M. P. M ishn: That problem
cannot be solved by industrialisation. 
Industries can absorb hardly ten per 
cent, or 15 per cent, of our pjpulatiDn. 
The rest have to remain on land. I 
do not also believe that even tractori- 
sation of agriculture will do any good. 
What is required is: abolish landlord­
ism; abolish feudalism. What are our 
State Governments doing? They have 
P£issed legislation: but the land system 
is not reorganised. There is no ink­
ling as to the lines on which the land 
system will be reorganised. Land from 
those who do not till it, has to be taken 
and distributed among the tillers. 
Then, people have to be assured of 
their future. Production in agriculture 
has to be increased. In order to do 
this, the basic requirement is abolition 
of landlordism and the feudal system, 
confiscation of land from those who do 
not till it ttiemselves and its redistri­
bution among the tillers. This will 
not solve our problem immediately; but 
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it will give our people the confidence 
that the Government is doing every­
thing for them. The teeming millions 
will then have a feeling that the future 
is theirs and if the Government ask 
them for sacrifices they will make it. 
Our people have made sacrifices; they 
are capable of making sacrifices. But. 
for whom? This Government, as the 
Acharya said, has not been able to 
assure any section of our society of 
their future.

The most turbulent and disturbing 
section has been the commercial class­
es. For the last ten years, they have 
been looting the people; they have 
bled the people white. A few months 
ago, the Government of B ihar came 
down upon them, and arrested a hand­
ful of them for black-marketing and 
profiteering. The businessmen have 
started a hue and cry. One of them, 
the very noted among them, has a 

. newspaper in Bihar. That capitalist 
newspaper has declared a war on the 
Government of Bihar for arresting just 
36 men and putting them under the 
Preventive Detention Act. They every 
day shout: Pu t the communists down; 
put the communists under the Preven­
tive Detention Act. But, if a black- 
m arketer is put down, they cry and go 
to the extent that they would like to 
subvert the Government by all possible 
means. I do not say that the Govern­
ment should confiscate their industries 
or factories. But, a policy of coercion, 
if necessary, has to be pursued. A 
poor peasant, if he does not give of his 
own accord the amount of grain that 
is asked from him, we” march the 
military and armed police. The 
magistrate breaks open his house. So 
far as the capitalist is concerned, there 
is money; there is the Government re­
port that money is there. Huge pro­
fits, during the war days have been 
made by the capitalists. But our Gov­
ernment has been very considerate to 
them. But the capitalists are not 
considerate; while we have always to 
be considerate to them. We have been 
very considerate, to the extent that we 
have been bullied by them, insulted, 
and humiliated by them. If in the case 
of the kisan we can march the police 
against him, we can equally march the 
police in the case of ihe capitalist who 
is a tax evader and hoarder and black- 
marketer. If this Government is not 
ready to nationalise all the Industries 
and take over all their private Industries 
that they are managing, let them manage 
them. But let them be fair to the 
country; let them be honest to the 
people; let them show at least the 
minimum of honesty that is required 
of them. They are not doing even 
that. That way, most of them are 
swindlers. I say that this Govern­
ment should not be considerate to
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those wbo have got moaey. But, I 
know Ibat their money i^one wfil not 
solve our problem. 7%e feveslsnent 
has to come from the middle classes^ 
W hat has been the attitude of th is 
Government towards the middle class? 
This class has been destroyed; this 
class is dying; there is no assurance 
for it; there is no future for It. If we 
a ^ u re  them of a future, If we assure 
them with just a living present, this 
class can save and can make invest­
ment. In order to do that, there has 
to be an  atmosphere created in the 
country, an ^nf.hii^iagm created in the 
country. That is not the task of the 
officers; that is not the task of the 
services. That is the task of the 
leaders of the present democratic 
popular Government, to enthuae the 
people. Fortunately, we have Pandit 
Jaw aharlal Nehru as our Prim e Minis­
ter. I do not think, in any other 
Q o u n tx y , there is a leader so popular 
as he is, as head ot the Government. 
And he talks a  lot; he tours a lot. 
Peqple^ome to him, r e ^ c t  him and love 
him; bu t they do not listen to him, do

not act mp to  wliat he says. We fnust 
UMAyse ^ a t .  W bat is Hie Teaseii wtiy 
a  m an tttw PaiiAlt TIehru is  not f i n n ­
ed  to  In th is counlay? I t  is because 
his Covem m ent has not been able to 
create a  sense of ooafidence in  Itiem. 
Some friends have suggested th a t it 
took the new t^egime in  Cbma one Tear 
to arrest teiflflftSon and to root out cor- 
ruptton. But I would not suggest to 
my Government to adopt the  same 
political mode of Govenwient as they 
have adopted. I believe th a t demo- 
eracy is very necessary for ttiis 
country; without democracy no people 
can prosper. But, a concrete assurance 
has to be given to the people that their 
future is safe and that all that the 
Government does is for improving 
their lot. Unless that is done, no 
amount of criticism, no amount of ta lk  
as was done by the Acharya to root 
out corruption and black-marketing, can 
improve things.

The House then adjourned till a 
Quarter to Eleven of the Clock on 
Monday, Lhe 12th March, 1951.




